an=
title: General Budget -Demands for Grants (General), 2015-16.

HON. DEPUTY-SPEAKER: The House will now take up discussion and voting on Demand No. 30 relating to the Ministry of Drinking Water and
Sanitation.

Hon. Members present in the House whose Cut Motions to the Demand for Grants in respect of the Ministry of Drinking Water and Sanitation for the
year 2015-16 have been circulated may, if they desire to move their Cut Motions, send slips to the Table within 15 minutes indicating the
serial numbers of the Cut Motions they would like to move. Only those Cut Motions, slips in respect of which are received at the Table within
the stipulated time, will be treated as moved.

A list showing the serial numbers of Cut Motions treated as moved will be put up on the Notice Board shortly thereafter. In case members find any
discrepancy in the list, they may bring it to the notice of the Officer at the Table immediately.

Motion moved:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the fourth column of the
Order Paper be granted to the President out of the Consolidated Fund of India, to complete the sums necessary to defray the charges

that will come in course of payment during the year ending the 315t day of March, 2016, in respect of the head of Demand entered in
the Second column thereof against Demand No. 30 relating to the Ministry of Drinking Water and Sanitation.”

Demands for Grants (2015-16) in respect of the Ministry of Drinking water and Sanitation submitted to the vote of Lok Sabha

No. of Demand Name of Amount of Demand for Grantss
Demand submitted to the vote of the House
(1) (2 3
Revenue (Rs.) Capital (Rs.)
30 Ministry of Drinking 1041,10,00,000 -
Water and
Sanitation
™ N

PROF. SAUGATA ROY (Dum Dum) : I beg to move :
(TOKEN)
THAT THE DEMAND UNDER THE HEAD MINISTRY OF DRINKING WATER AND SANITATION (PAGE 102) BE REDUCED BY RS. 100.

Need to provide arsenic free drinking water in the affected villages of West Bengal.(4)

SHRI ABHLJIT MUKHERJEE (JANGIPUR): Thank you, Sir, for giving me this chance. I am also thankful and grateful to our Leader for giving me this
chance to speak first.

The total Budgetary allocation for Swachh Bharat, which substituted the erstwhile National Rural Drinking Water Programme and Nirmal Bharat
Abhiyan has been reduced from Budget Estimate of Rs. 15,266 crore for 2014-15, while the actual Revised estimate of 2013-14 was Rs. 11,941
crore, to Budget Estimate of Rs. 6,243 crore for 2015-16. This is more than 50 per cent reduction. With this reduced budget, I do not know how the

Government is going to meet the target of Clean India by 2" October, 2019.

It has been mentioned in the Budget Documents that the State funding pattern is being modified in view of the larger devolution of tax resources to
the States as per the recommendations of the Fourteenth Finance Commission whereby in this section, that is Drinking Water and Sanitation, the
revenue expenditure is to be borne by the State. We know the financial condition of the States. They are mostly dependent on the Central
Government's Central Assistance. This change has been brought in without any modalities being worked out for making States expand their share of
revenue expenditure. If the States do not share their part of expenditure, how can the scheme be implemented?

There is nothing new in the NDA's programme of Swachh Bharat as it is a copy of Bharat Nirman with a slight tweaking. I appreciate that all good
things done by the UPA has been adopted by the NDA.



There is not much leverage in term of finances with the Centre to control the programme as was done earlier. It has been given to the States and
there is no control or monitoring mechanism in the hands of the Central Government.

It is noted that the budgetary allocation for sanitation and Nirmal Bharat Abhiyan of the UPA has been cut. This is also going to have a major impact
on the rural populace as there is no alternative proposal in the present Budget. This Government is only following the principle of doing away with
the good job done by the earlier Government.

Though announcements have been made for construction of toilets for 100 per cent rural folks by 2019, effectively no work has started yet. In the
earlier session, the figure came out that only 2,14,000 toilets against 20 lakh toilets have been made. With this pace, I do not know how they are
going to keep up with this target in the four years left and how the Government will be able to achieve their target with respect to construction of
toilets.

There are new announcements. These new announcements are being made without any concrete result on the ground which is the characteristic of
the present Government.

To begin with, I can make a submission. I can make a suggestion. Let us take the Gangetic plains. Right from Uttarakhand to Bay of Bengal, covering
all the States, either side of the Ganges, whether it is east or west or any other side, on both the banks, all the villages should be made nirma/
villages. This means, 100 per cent sanitation and drinking water should be provided, in these villages/localities. Though the Swachh Bharat outlines
construction of toilets, as I said earlier, there is no comprehensive outline for disposal of sewage; besides water availability is not being factored
keeping in view nation-wise, region-wise constraints of availability of water Without running water these toilets will be practically useless. In our
experience we have seen toilets being constructed under different schemes but people are not habituated to use toilets. Therefore, firstly,
sensitisation and motivation has to be made for using toilets. That is also a part of the Government's job. I think Central Government, State
Governments, MPs, MLAs, NGOs all of them should be involved while implementing this project.

The disposal of effluent from sewer is another problem for the municipalities and towns, villages situated besides Ganges or other rivers. Most of the
municipalities, as old as 100 years, do not have any effluent treatment plant in their vicinity and sewage is directly flown into the rivers. There is no
comprehensive plan to construct effluent treatment plant in different municipalities, towns and other village panchayats.

There are several issues involved in construction of toilets. Toilet construction has been taken up in my constituency, Jangipur, West Bengal, through
CSR programmes of different companies. I feel that first schools, particularly the girl schools, should have these toilets. Without toilets the rate of
drop out of girl students is very high. But after construction of toilets that rate has come down substantially. As I mentioned earlier, it is also found
that usage of toilets is dependent on the sense of hygiene and so it also require some kind of motivation and sensitisation.

Drinking water also needs attention throughout the country. Nowadays we are facing two basic problems with respect to contamination of water
with Fluoride and Arsenic. Particularly in the Gangetic plain, right from UP to Bengal on either side of Ganges, the presence of Arsenic in water is too
much. Even the ground water taken out from either hand pump or deep tubewell is also contaminated. A lot needs to be done to arrest this Arsenic
contamination.

The Budget has not come out with specific or definite measures for purification of drinking water in the areas where the arsenic and fluoride
content is abnormally high. It is a well known medical fact that presence of these chemicals in water produce various skin diseases and other
deformities in human bodies and people come to know of it only when they are affected. The Central Government has allocated only Rs.6,243 crore
towards drinking water and sanitation. In the existing schemes of water purification not much has been done as the fund allocated is much less and
the State Governments and other Government agencies are unable to implement the schemes due to various reasons. There should be a separate
entity to monitor and implement it. PHE, Public Health Engineering Departments of different State Governments are mainly responsible for supplying
drinking water in rural areas where municipal corporations or municipalities are not there.

Some initiative under CSR has been taken in my constituency. Ground water has been extracted through pump and through filter it has been
cleaned and provided in a community kind of services. The water collected in this way is being given to a group of people who have formed an NGO
society for further distribution. They collect some money, maintain it and supply water to each household. Such a thing can also be implemented
throughout the country.

The proposal for piped water after purification, as I said earlier, in most of the rural areas is not available. Even if there is piped water that also gets
contaminated due to various reasons like leakage of pipes, absence of taps, opened mouths, etc. It attracts a lot of other impurities which get mixed
up once the water supply starts. Water quality monitoring including water safety plan for supplying water from catchment or source to consumer has
to be taken care of. It has to be looked after by the competent authorities comprising health services officers and municipal officers.

I would like to just mention a few figures. In India, in 216 districts more than 34 per cent of population has got affected due to arsenic and fluoride
prablem. Throughout India, almost 70 million people, /.e., 20 per cent of population of India is also affected by both fluoride and arsenic.

The low cost and effective Arsenic Removal Unit which has been developed by the School of Water Resources Engineering of Jadavpur University,
West Bengal is to be adopted where piped water supply cannot be made. It is a very simple thing and it is cheap also.

Now I would conclude by saying that the arsenic sludge can be arrested by fixing paver block, concrete block, etc. Sir, I thank you for giving
me this chance.

oft ysenis RBis ueer (gas) : wekge, & Yereret s Facsar sqrer 6t siojror #Ael U2 ameft ard waor B e x1sT g3 &) anue arrRiz &, s e & anuast wowrare St §)

gedt faet u2 uw aracayl fuer uz Jgor aal w2 zar &) A3 uach yrefor & 5 Gersier oz Facwan Brd srowfifer ar Rer oidf &, 2zas cenare acrdt &, swet Gor 31 202 dler



ety ol w1 B, Aol Pw aifes & it Sor B e T ARG el aifdy; MEa IER B aA S e & ot g auad aars o @5 5@l ur e aifge, & 16 ema 96
gar 664 &) froral yulern asaz #iver arn 2, ag cewer 13 o 6 gome 436 &) ot aifdes wu 3 aenad amd o 2, a 3 ara 2 gore 887 &)

#gice, A A i safemn & 381 &, aelifds A 3ilos ez w6 ael ol 3) S &l sene! & ag, ad 1981 & @ A Brrel! ot Jxwiy 3ng, Jodlal Bifka su A o of Po DA
fepen 3, Afepet S s @ 2, A el aael Jol @il 8) Berm! sl gl d3s A oae Al [ agl u2 el g2z w2 e arn 8, dftvel Sl sl sifsifern ubafrl & sz
aiTerdler @1avil A5 @1avT St yguvr Hetr, S anard adl, vas aifa 3 gt aes 3 #rel frn srn @5 wel w2 e 6 @aven 8@ oF 8, dftsa e @@ o A ag wae A asT A
3R 3013 a8 319 Paz & U I 31 oR 3 U2 Befl aga sivflaar 3 e o1l fasen RN b & aaa i Reae! ubenfta %) Ire A8 used! gelldl a3y AWl 3

gt sifost i & sfiaz srer angfet @1 &, a8 o Sor @1 35 gftrera & it gy siies & A ds g Gl arl & b dfe i sffes 3 wa gt 3 Sl smardt weslt S & fere
ol 3, ag cemer 43 wlerdt &) it diel @ ueft del & e uia 20t #iee 31 amet sind &, 4 22 yferew aira aft o1 3 affae &

#glee, ARl witdl alicrons o o) a8 a7 Acel S Aol SAT Baell AE &, 9 vifa 3 30 &, 9 gocizs A AN &, siel u2 urell @1 siiaur iwe §; P2 alieons i
ues aifa 3 o SIRn arN o agl &el wraven Gxil @5 sy uarr gy sifa @l uell & 3@ 2 afie arprer vadr aies & e I & @ E) vaar aes g des A E53 uwie 9g
Reret &) v dist frrer arsaa 3 71 genfaa fsen 5 odton &t aol v 3oaiel 2 uf¥ar @ v odtvn @1 Slan e &) =afes smoen, agf cemwen Al dtr cltes umwelt dior
wuw 3 del, 3D diel Fun Fsae &

SId) 3fiz a@ Juol 83 aell sl N anerr Afden w3 A ol &) N anorr & 5 $3d @A A A g Wiste B v dg ot 33 sifa @1 Ieda el asll A ol a wasen &,
Frest greueitor ordf & Jrasenm & 9 531 arer Y G asven § 5 2As ager e asadl &) Wiefl WY werrolT A JEH A §, Y Sfel W Welloll I IS Aaret F ... (aener)
attetofler 33 gow @s 33 &7

15.00 hrs.
HON. DEPUTY SPEAKER: He is appreciating.
oft aifecrorsfor xrsdr (srcremf) @ # Bt adiass snsa o s adiw @z Jar e

oft yaenia Bis uden @ #dlcy, St 3a &, S of Sxmws 3men &, a8 ws 381 §) 7 4s an sAfene s a1 § adifds e Jad ast geildt & s o Gar amen, aen ag Irse A3 of
xrd Rsan? a1 v g B 3ifws) & saeron waY 3w F) awfl sl St der 3 &, 3o8iar Mersrer itz Faewan ifirmer wi sifwst Brena: ws &, S & aunsen § R i
¥ aifes A drer ordl T, ARYor F SR wor. A2, &, seer, O, B AN As A A XN A JAT YJ9I, AcIIAIoA, WA, Wolleas, SFA-wodlz, R donet a2 R o Afr zxd
ardl @Bt 90 Gt afdr zred st ot o afiz A wsw A wsw F, ol anst ot WS A urelt @1 Jiwse &) aneltaon B Rro o, Afiver AfY sl s AW @Y FA wer B o
arerfdies wu A dare ordl R iz 2rger 7 &1 gl B aner? w3 v gy B anelaon w2 3 N FA oidl ewien B gan woft Qersrer B s JavRn w1 e T AwA )
g wur A Aot 32 ailfd ot wer &) bz 7 sreren § b 91 Jiwre & aal 6 uselt golldl 218 2 o @ & a Bog F O 8w 2swu F B A, Vesiar @1 FEEn A5 A
Sror &, afdvor anft St diead fer amedor o R &t 3, By amere uz 5w et ot G e srn 2, Aftver 2w e & ygfer aen beft 2eft b dan 61 & wig A
Smrerardl A xred AP apft Podlu R B 4 @ gt daecrd B amer wrd ordl fven srm aen Agar s @ B gara B e acuz den A5 arg el ot ardf B s ¥
AFBI2 8, FAD S Tan (e sme, Sarorardl B e 3wt e o B ofiere awell ason A aeaa wd wyen, us HSer Bifde wu A Age B aal B arep A suen @ifde,

eileft goileft it 3 ameren & Ry afier ster, Berb A 3 g 3 anwds w6t 2xjon, A Jwen & b ag Srer el Romer B ROE A, dfdser s azen A gt & R S
g1 sfdere sict &, aa Rsiifder e i a1 &) anst oft gy urn diol 3 ueft & senerel & e dlor & 3 &) an ol gar gjgier @1 Iuler @3, AT A} Slel Wl ISl @I Al
3AfIRIT A ureft @51 FURlIST @3 21 SiY @itl EHGY Wot &, 3oIb ST U & &) aRilfds efereire S et Fa2 Bz a1 &, 33ds @l gt Sit 81 aiend 3, agar areft @Yt #dt sifeeil
a1 i g &1, Jofepl Sict 313 Xiedl 81 IR 3k Aret Jorept urefl ol & eries oidf &) 39 ¢ @ ot &) vt anun yeuvr ot 3, il 3dw 2, AMde 3 i alelBrs
et oft &) s Saer uz gamar 200 3 300 Gl aw @1 siswSs AT wew g ) s gl adt golldt & Brr w wgar ot far mwan udem A sifws F ol @ 3@ § Sa
6l amendl & G 3 Kol aifsS ane, & g1 ara & s & 5 s 321 Prrae o) Aw ol wr 38 &) F 3901 wep aiferd @) 3nus A6l o) Sla ST GG 3T & ) SHIY A
yftr @afes suereern 5177 effes yfey wafen off; 1991 4 as 2200 35 a1, 2001 3 ag 1869 & a1 anvient & @5 2025 i ag 1341 35 smwefly 3 amud a<l Remen & smer wgon
arsar & 5 @ sifast aner 3 = oft aoran 2 @5 Sor 3 o1@l snard! w1 werca &, agl sany ur uefl ol 3 well agl &, oiEl sAfdrR & Sal snardt @1 gorca wa &, sl w umeft
Serret &, ciftpot s1al w2 oifel &, 513 oned dee &, wad surer apR ol ARer @ urell & o as geryr ol aure ARar 3 &) Aifpol wa3 o uelt Arazerdt Ao 3 &) Sl oft
effor af¥eil w1 3ecka o won asm § - #Ed ahe o &, el uefl gt aee 31 Bigys srn ) saa) aaren 31 sAfem 3ues cokm & @p sa ueht el 31 anifal? va agy 2xm
o fop afior &iq) 3t gfer wifep 40 eftez 2 55 ez awm 9 el 301 T Yau IFOR B, UG C16T &) WD AG D ol dol wal b & FBRT uordt afdr A aner &, =6 aga 40
A ac Ao 3, 40 A ag ordl Awan afe sl PP Sarergrdt B mer RKar ol fpen l snu wieft wEl A Az snder? bz doors &t ard wen b g A o1 s disl w1
ureft @ afeer Iuilel b fore ureft dot aré Al 3P JElar G AT &9112 URT ofel &) ciftvel S1el 2 afslel ordl 281, agf amarct i "olca a6 aRN &, a8l g ursft wel 3 dwe
33, g agt goildt Jor B AWl 2, Bt w2 Acel @l RarR amen aifde,

3 dferdt ar 218 e g [ St for angel st fern &, dfts g1 w1 urelt arct i & a St SuRieT e gan urelt &, 3@ Jidiedic X o A wa Wi F i g & qr
FWRIeT @2 I ) A6 yraurer apft foract ¥a2 uz ot # ordt 8 81 v 2 [ AeeER O fedt dledl 3 28, Aftver 7191 aer 2 [ a6 @t geildt &) w6 gt geidt &, o
U2 fomnR wien aifge

wodl goildl Jf et g o5 1,01,73,950 @3ls suan anll aep @zt wu 3 Rarfser & ffme wd gan &, aifés ga sz 3 urelt @ switer B ftaz a6l @1 o @3, sad e
garar 1,01,73,950 w3ts 0 apft aa xed a2 892 2, Afdsar ares Afder agt aidl, ares afder aer 3 & diar ard wvden, anst & adarer a2 w2 it seftar 3 aes Afder &, a=n
&1 33 A J91 It BRI I} UGS, A oiledl 3, Aol ag A @ &1 3, et B At Bt dom) smardt ag 2 3, Aftver urslt @1 ¥R Te a1 §, 3uh qafiedt ae @ 3, sar
gloft W faudta &on 3t Sw6t w1 @it amst S B WG Gaildt B Fu 9 s § sAfere K anwRt ah Reagar B 2mer axgen [ St After war &, R wrur Sit o e &, 3o
A A RN, Frel I WRARISID arcrrd, AT o sfienfr smfdret B fema B wrur St uelt xR 2 @ 3, St wa ao der arrs e, sme A 10 et user St ureft dier
TR e, ag ant dior ecmeras ardf 8 gy firg amiferas ot ana @2 28 &, amiforas @1 gy amar Sor 3 agar sm 281 &, acel @1 ol ofdf o 281 &, St MU a9t @i ordl & ama
aptfera A g i A ardf wraser, Afdsar anu wer oft ordt uwr 3@ &) v aifa Bt usey ufdfyr amiforas A yanfder oft, s yr st yenfda & srm g1 el B g s goildl wr
IEpTEeT 2ol O fére & 20 @l freras? YrIRt avern usen,

a arert goiled ameren g, Sit Aol anut use oft war & s @wn A @ g ool dfles gg uell vw uf¥ar @ & uwsl, s uell da1 A amuan A Ber-ds w2, a0 3 fparebt
I 8, Wog, 31 bl IwR 8, saehl uzars 52 @l gdf g91 ara &t Riean @l udsht s g1 aea i yfer ubvar gg uelt & ust Ry ot & us)) uiad! geildt 8 s
124 veradfer 2istom 3t it sft Rrevemrft ster 2 &, wer srw en 5 124 deradfer 2sren 3, 331 s @ fesft 6 oft 26 26f, Afver sodiar @war en s g spraa ¥ R
53 ford avads 33N 9 3ot Rreer & 2rer, gaa I e we 261 ¢ 5 sor urar el 9f ot Rezemdt ster et &, 3ordt 3 70 yftrort 3 semet ygfiter &t o8, &1 Joradt aar ordf



Sil E1821 ET01 I 20T, B IAD] ANICTDT oldl IXT U AS IIRIG &0 A4 & Al ast goiledt 8, aifepor I Roalt @ smfda wron ordf arsan Sor & 17 ara 3 sifdrp @emad
et &, Srat ior & <lioer urft ordl &) w15 oft v adlt qoildt 3) sord fore afdr fsaelt 3, 3P &t aprac, Aeret¥r sz Brrol af kel & R o a1fér s o adt 3, aa
et A o1 cllor yfelorT &) 32 AMuDY Aot st woll &, s st Sxwolt 3, BreRTo ARRARRT @ 3 Faifer 2o 8, @@ as Tl 26l 21 2 ol &9 Sorarst B Aer
IR a¥all 8o 28l JdIel WeilRlss I, ¢1.8LEA, @I o dil aed @I, &l il #ew 2, a6 ueles & ke 0,05 8, o d.8hea. 8, ag 2000 8, dis aca & ffwe 0.3 &,
aAftpol Secl,od.3l. wadl 8 [ ofdl, uellaiss & fere 0.01 2 siie A.8hea. @ e ag wear & fiv 1200 2 sz ofls ara & a2 3 dg gu & A 3d axd 3iost & asfiar &
Aol &, cifcpot 31 crT & o5 331 2/ & arasyg o ! 331 ard &1 Riean @elt uselt [p...(wmaumer)

HON. DEPUTY SPEAKER: There are ten Members to speak from your Party.and only 35 minutes are allotted.

oft yaere Ri ueen: aidl, 9 widl &6 2w & e & dicjen) A IS &1 &) ... (@)

HON. DEPUTY SPEAKER: Each Member can speak for only three to five minutes. If you do not conclude, then I have to cut shart the list.
oft ygena Big ueer: amu #St am & fo Rocon csa 8 ...(caemer)

oft arfor 21t Fearer (diowR): 3 difSeoa dier 22 2 Jlir Aaciac w2 @ 37 &) ... (o)

oft yaena Ris uda @ Bior sow ganfa Brell & aal &t o 24 oft, ganfer Bl 3 andiforas 2 ganfer st B 8, sorbt sizeen 37 2, 301 21591 3ice1 & Awa 3) veilass A oit
f31er gonfarer &, & 175 Rt &) eile area 3 yonfiar 225 Bret 8, Broradt seey,wer.ai. aret & or aroren &, Afdor ffogzenmar & e wrordt 8 s eile eraur spr 33 affers 2 o
ag srora Sftaor & fore gxaard 8, sawt gqasarer won cravrerr 121 el 3t &, srat w2 aga adh sworixen 8, ansde 105 el 3 &) 32t qeron 3 Jor 3 yederenemy Roeroft )
2rsel 2012 U2 et 25 yeieranens &) frem 12 uz gier 725 yehergnems &) ecifes 212 uz 537 yeiterenems &) 82 yeitsionems afer gelieioneme ) swar-avealy, addlen, deene,
STRIKIVS, APV Yool aipncivs, dslers, eell, asighu, uggddl, gaor wd dla, gier vd oR &l 3 ydor ¥R uz ad oft yaerenen oidl &) andifers scanfs 2 qanfan
forerar oft foreY &, & gor a2l 3 andY & afie asi w2z @ yeietenen &t ordl &) 33 wig aPR &N ard R s aga anRiell A 5 Awa A Awe A A, UG IWR B ABS v
goilefl & 3iiz Jivig B Awret ot v agt goildl &) #2 ePr & @ &l wr-g1Y W aIRIu-YraRa ol & S ordl &, aftw saast e Eool & S &) A of adf
2022 e o1 1 90 drard snarcl o ursuensor A sremyfel Sor sz 80sit clloll @Y Siet aAtagiol SAt @I I WM F) AG AST clgA 3| §A @t b fere A HIoE B awmd Jon
argen &) Aftsor, 381 eer & 5 &a @ @) 331 ol @ ageron udem acfarrer & 51,530 & spafior snarct &, St safter afiz wiYalyas aoragwil ar a3t & frase e@
3dve dive A umwel dielt 3 us wfta anedt anardt 2 afiy aneft smard & o wreft a1 yder wlen ga sa 6 Bederd &

gurenst Sft, 3 vaazor Rerrer &Y was A 6t ow anuast error feron angom 3 e dfta-ar Frere & sffore Yacwmen &t arer @ 3 avFem Facwar w1 ameren oft aroft A st
gan &) 3wz g olarer gottol @i grar a2t & ot fieror oft uarl wsw 8, Siat use FfAdt A uroft amen en, asi ara 33 FfAdt A ureft arort da & srn 3 st vay gitarerr doror Bt
awrt 70-80 sor B0 3 asi ureft orédl 2 alie eitarerr gorrol Y eTpKT ae orft &) anet &t g 2, @Rl Sade @1 Xeton U3 AR ysrdl As, aid A sifel-Sre B & @
sz Siwap-apeafle an Rt 8 O &1, spR gsl uefl aidl don oY asi & eftarer 2w ordl 26 A safen @A eern & [ a8 vos a9l ol &, Brras &l as-ar-a1s e
foreoreran enfde) & amuefl tRew A as Iysma San § [ 35w @R @) auefl-amel IR w3 far @l Bog, G 21 B e ARGl BB el vy Favic] dic) Fenfier
ol anfde, a=iifds Jordhl smefl Fereen @) A & aredl e WrER) &) o areen & [ Sor 3 vas Harmar oftfer ordl & Jravedt &, o & offemerr 5 e siie o & diar & uell & g
& qeeraws A 3 g a2 Asi s wdlor A #doft Y Moot B e uia cffes urlt oft oidl 3) W2 F oftarera 3 uelt B siclen? e goileht A AwE &) safere F gt drererdt B
AT @ Aasdl g @5 531 uz 51 e waen aifde) s 53 @iy 3 ard o @3 &) afdver, D of & [ offarerr gor S 3t Jerd sreral @ urell of &) gAY Asl @l Ior 93
oy oY &, aeiifds oty uret urell ol ten &) ot siiesd 3A &) 3t Giftaz oitereril @5t sz vas s 39 e 3 aal w oitarern &, Afsor Jorast wIE 3wl ofdl asaen 3
offerrerar &t 3pfder 3fder St ufyarz &, et sizcen ane wits 84 e &) oo w.dt.uer. ¥ @il of offarerr oY genr e, uz dLdtuer, @t of dot B @Rl 368 sAd e G ol
fare; D31 el ot siacen oft et ager ardt &) D31 el bt iz 88 e &) et Rz W3 11 w3t dtr &, Biords urer eitarerr ordf 3)

Fureergt sigiea, 3 wiaor fRwimer &t vas B ug 2a1 em Ag @ wwen & b gps1 3 @ el wgart o & 3l 308 oet i 1 SR a ©2 g sl ama B arls
b1 Sl wrazen 8, 3291 foram & 7 afy wer Brdl & aner frern 3 o sied! Biftagr den 3, 2 & 2mer i A6l 31 Giftager @en 3 dfdvor, sPR #et oiel & Frer fiden d sPR a6
wep Rociopar oft Ao it aa @i A @ G cfes B garrel uganen as & effes ureft ser 500 ez urelt 3 Brer smeen oY sz as g3 500 effes el @) ygfiter o sol
fap21 erepoftes @ o foven 2, @@ #9) ol uen Afdvol, &ol ol aR-CRIce @ wiode 2% 2 ol 3@ ot sa wRE B 3 ST @2 & 3mon A Brorer 32 &) ad ol
sraefter warwar waddt oYy gt wet 9 offa wol @1 A3 S @3, Afdver #2 el 3 b & sl B el Frdl ugfer @ sdior wren mifdy, mis s ool A3 3 oft @il
& 3ol W 3 & A0,
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SHRI V. ELUMALAI (ARANI): Hon. Deputy-Speaker, Sir, I am happy to speak on the Demands for Grants pertaining to the Ministry of Drinking Water
and Sanitation on behalf of the AIADMK Party headed by Makkalin Muthalvar Puratchi Thalaivi Amma.

I am happy because I have got an opportunity to speak on this Demand which gives thrust to "Swachh Bharat Mission" (Gramin). Under this Mission,
Tamil Nadu has identified 1,10,000 BPL beneficiaries and one lakh APL beneficiaries apart from 1,482 schools which will get toilets and also the
construction of 35 sanitary complexes in the financial year 2014-15. We witness physical progress in the execution.

I am also not happy because I have to express my disappointment that the Budgetary allocation for Drinking Water and Sanitation has been
drastically reduced this year. In the last year's Budget, Rs.15,260 crore was earmarked, but in the Revised Budget Estimate, it came down to
Rs.12,100 crore and it was further reduced to Rs.11,934 crore, actual. When we are all worrying about it, this year's allocation has come as a rude
shock because the total allocation has come down to Rs.6,243.87 crore. The Centre has washed its hand off from about 89 Centrally-Sponsored
Schemes. In some cases, the 25:75 ratio between the States and the Centre has been changed without prior notice to 60:40. Even this 40 per cent
form the Centre will be withdrawn over the years leaving them entirely with the State Governments. The reason given by the Centre was that 10 per
cent of increase has been provided to the States by the Fourteenth Finance Commission from the shareable revenue of the Centre. Many economists
point out that this overnight change may affect the interests of all the States. The new formula of sharing the Centre's revenue based on the size
and population of the State and also the enumerated figures of the BPL people is not satisfying. This has been already pointed out by our dynamic



leader Puratchi Thalaivi Amma.

When we are yet to complete the National Rural Drinking Water Programme, a component of the 'Bharat Nirman' with an objective of ensuring safe
and adequate drinking water supply to all rural areas and households, we are focusing attention on 'Swachh Bharat Mission." All the 607 districts in
31 States and Union Territories are yet to get the start-up funds under the earlier 'Nirmal Bharat Abhiyan." When that being the case, the Centre,
without any forewarning, has thrown the major burdens on the States. I urge upon the Centre with a parched throat that the basic drinking water
programme must be fully funded by the States. This is necessary because we have failed our rural masses in all these 68 years after Independence.

When drinking water itself is a problem in 85 per cent of the rural areas, the sanitation programme throws a big challenge to the Panchayati Raj
Institutions. The 'Swachh Bharat Mission' calls for a mass awareness campaign with capacity building programme. Though not directly linked with
the Ministry of Drinking Water and Sanitation, yet I must point out that the Ministry of Panchayat Raj is facing a huge cut of funds in this year's
Budget from Rs.1761 crore to a mere Rs.64 crore. This will greatly affect the ongoing projects. Hence, 1 urge upon all the Ministries involved in
handling and providing water must go in for a co-ordinated mission to provide water to the needy millions.

The drastic reduction in allocation of funds to the Ministries associated with water scarcity areas, especially the rural areas, must be revised. It calls
for a revisit because it covers 76 per cent of our population. More than 22.10 per cent of the rural population have their drinking water sources at the
distance of more than 500 metres from their homes. Right from the beginning of the Five Year Plan, more than Rs.1,73,950 crore have been invested
in the drinking water supply sector both by the Centre and the States.

Now at this stage if the Centre abdicates its responsibilities towards drinking water facilities it may end up at the great disappointment to the
common man. So, I urge upon the Centre to read clearly the writing on the wall. The deliverables, particularly the essentials among them must be
delivered at any cost. Drinking water is part of food, the basic need of the humans. So, I urge upon the Centre not to shirk upon its responsibility
towards a national mission of providing drinking water.

While providing a Central share of about Rs. 1 lakh crore towards an estimated fund requirement of Rs. 1,34,386 crore the centre seeks to enlist
corporates under Corporate Social Responsibility and mobilise additional funds through cess of two per cent on services. I am afraid how the Mission
will be accomplished when there is lack of clarity on mobilising funds and inadequate funds.

Time and again we have been pointing out that our State Tamil Nadu is water deficient state. It has very little surface water with fast depleting
ground water resources. There is no scope to increase the existing supply or to create new sources through conventional methods. Hence, Tamil
Nadu next only to Punjab would like to go in for desalination plant in a big way. Chennai City alone has a projected demand of 1584 MLD of water by
2017. The present supply is only 831 MLD. So there is an imperative need to go for major desalination plants to convert see water into drinking
water. Though there are two desalination plants with 100 MLD capacity each, the huge demand-supply mismatch is alarming. That is why the
Government of Tamil Nadu guided by our hon. Puratchi Thalaivi Amma has proposed Nemmeli 150 MLD desalination plant at a cost of Rs. 1,271
crore and Perur desalination plant with 400 MLD capacity at a cost of Rs. 4,070 crore, and 100 MLD capacity desalination plant both at
Ramanathapuram and Tuticorin at a cost of Rs. 1,500 crore. The detailed project reports have been already submitted to the Centre and we expect
the Centre to meet at least 50 per centof the cost involved in these proposed projects.

When major river systems have got surplus water, inter-linking of rivers will help to transfer much needed water to deficit areas. In order to benefit
the southern States, the National Water Development Agency proposed this. Unfortunately, Mahanadi-Godhavari link has not been taken up because
of non-cooperation and opposition from the States concerned. It would have been better that surplus from those river systems were transferred to
River Cauvery. Unfortunately, the concerns from Kerala, Odisha and Karnataka are yet to come. Even intra-basin transfer must not be at the cost of
tail end States like Tamil Nadu. That is why, we are asking for reconsidering the move of Karnataka to go in for Mekedatu Reservoir Project which
they intend to take up. We hope the newly constituted Task Force on inter-linking of rivers will look into it. ...(Interruptions) Tamil Nadu wants
drinking water. ...( Interruptions) Not only the need for drinking water but also the requirement of water for other personal needs like cooking,
bathing and farming must also be taken care of.

Hence, linking of even small rivers across the borders of States must be taken up. For instance, National Water Development Agency decided
to recommend the linking of Acchankovil-Pampai-Vaiparu as part of avoiding wasteful flow of westerly direction rivers. As early as in 1978, these
recommendations came forth. But even after so many years, we have not translated them into action. If we delay any further, apart from cost
overrun, we will run into more trouble even to acquire land for the needed infrastructure meant for such schemes. Here, I would like to point out at
the Swachh Bharat Mission which lays stress on sanitation for which water sources are a must. I urge upon the Centre to evolve a coordination
mechanism.

Sir, last but not least, I would like to impress upon the need to increase the ground water potential in the country. All over the country, the
water sources are fast depleting. Hence, we must go in for rain water harvesting in a big way. This was done at a massive scale in Tamil Nadu ably
guided by our beloved leader, Makkalin Mudalvar Puratchi Thalaivi Amma. This successful scheme yielded the best results by improving the ground
water table in a significant way. I urge upon the Centre to give incentive to such pioneering States like Tamil Nadu for taking up such mission with a
vision. Even our Prime Minister appreciated our leader Amma for the success the Government of Tamil Nadu could get in rain water harvesting. The
Centre may evolve a plan to introduce this scheme all over the country to augment drinking water potential to begin with.

With these words, I conclude. Thank you.

HON. DEPUTY SPEAKER: Hon. Members, those who want to lay their written speeches are allowed to lay them on the Table. Sometimes Members
may not get sufficient time to make all their points. So, if they want, they can lay their prepared speeches on the Table of the House.



PROF. SAUGATA ROY (DUM DUM): Mr. Deputy Speaker, Sir, I rise to speak on the Demands for Grants of the Ministry of Drinking Water and
Sanitation. I have given my Cut Motion also to the Demands. But what will I speak on the Demands? I have full sympathy for the Minister. Please
look at the way his Ministry has suffered Budget cuts. The actual allocation for this Ministry in 2013-14 was Rs. 11,941 crore, in 2014-15 it was Rs.
12,107 crore and this year it is Rs. 6,243 crore. The Government which speaks of supplying drinking water and a clean India has halved the Budget of
this most crucial Ministry of Drinking Water and Sanitation. I strongly criticize this. You may have seen the Report of the Standing Committee. The
Standing Committee has decried this cut in the Budget of the Ministry and has said that the Government should still consider increasing the Budget
of this very vital Ministry.

15.29 hrs (Shri Hukmdeo Narayan Yadav /in the Chair)

Sir, it is most unfortunate that 67 years after Independence, still only 40 per cent of the country has piped water supply as per 2011 Census and
water supply has many problems. One is the supply of water and the second is the quality of water supplied. There are various problems associated
with different States. There are States like Rajasthan which is largely arid where people have to carry water from miles away to a State like
Maharashtra where people collect water from percolation tanks to a State like West Bengal which has got surplus water. Maybe nature balances
this. We have surplus surface water in West Bengal. But in our State, nine districts are affected by arsenic and fluoride content in water, mainly
arsenic. Arsenic belt has extended from West Bengal to Bangladesh and a part of Assam. You know, if you drink arsenic contaminated water, then
you develop blisters on your body. This may turn into skin cancer. We have still not been able to provide arsenic free water to the State.

What is the way to improve the water quality? The main way is to supply surface water and reduce dependence on ground water. All projects for
supplying surface water are very capital intensive. So far, the Centre has been funding the schemes for supplying surface water in arsenic affected
districts. But, with this cut in the Budget — minimum Rs. 300 crore is necessary for a big project — they will not be possible any more. The
Government is pushing our people towards suffering from arsenicosis. You may say, the Government has only one explanation; we have to increase
the devolution to the States from 32 per cent to 42 per cent. That does not mean that you cut money on water supply and sanitation. It does not
mean that you cut money on NREGA. It does not mean that you cut money on the schemes which affect the rural people. So, I would urge,
especially for my State, in all the areas affected by arsenic and fluoride poisoning, people must be supplied piped water through large surface water
schemes.

The other thing is, this Ministry is not still fully ready. It was set up only in 2011. Now, all over the world, research is going on whether we can take
ground water and free it from arsenic. There have been many projects in which arsenic-affected water is passed through a chemical which takes out
the arsenic. There is serious research and investment in research to find out the ways since you cannot give everybody piped water. That sort of
research is not happening in our country. I demand the setting up of a National Water Quality Laboratory in the arsenic affected State of West
Bengal. The earlier Government had promised such a scheme as to how to mitigate arsenic poisoning. That is not happening.

There are also other processes of producing pure water. Our friend from Tamil Nadu has spoken of desalination. In Saudi Arabia, they are using
nuclear energy for desalinating sea water. We must find out what is the way which is possible by which we can produce pure water from sea water.
Large portions of Tamil Nadu are arid especially if we go north of Madras, the North Arcot and all these districts. Where will they get ground water?
There is already a plant in Tamil Nadu where they are producing drinking water by reverse osmoses process. When Mr. Chidambaram was the
Finance Minister, he had sanctioned that. Another one has come in Chennai itself. a€| (Interruptions) 1 am no admirer of Chidambaram. I am just
mentioning a historical fact. ...(Interruptions)

Sir, the other thing that is to be considered is how we can produce pure water in this country. Ultimately, we have to shift from ground water and go
into surface water. We have to purify it by any means including sea water. The Ministry has not formulated any scheme for going into it in a big way.
Even today, Sir, villagers in our country drink water from the ponds. Practically they are drinking poison. We are forcing people to drink poisoned
water even after 67 years of Independence. We should seriously think of it. I do not understand it. I have full sympathy with the helpless Minister. He
finds his hands tied and his budget halved. What will he do with this budget? The way they have cut the Budget, it is a matter of shame. They have
cut money like anything in this country for drinking water. Only Rs. 2200 crore has been allocated for drinking water. There is a cut of around Rs.
9000 crore. So, what will he do?

Now, I come to sanitation problem. It was discussed. Mr. Naidu was replying in the moring that the open defecation is a big problem in this
country. @ig sredt are &) o i was &t anedl, wes & ol of 331 ary d amarsr ol eff Jiiz ag A warcan ety Aecar el Sf aaz smen A Fe I WA A; A Pl A
@ A 15 siuer 3ftbdboerer oft 2t afte 331 w2 Bt s1eft My 31T FAevera 8 R anielt Sft gerer mer user JorST AR A R IR 33 B g7 ordl @, AY Jo1 BT AeAeYl B SIRP
f&febar are w1 3ftbeberer b 2mer wetasier 3 If you leave night soil on the ground that will leach to the sub-soil water and your own drinking water will be
affected. Now, the Prime Minister has launched the Swachh Bharat Abhiyan. Of course, it is nothing new. There was a total sanitation campaign.
Before that there was the Nirmal Bharat Abhiyan. The villages were being declared nirmal grams even at that time. What Mr. Modi has done is that
being the Prime Minister he has given a big fillip and it is a good thing. I see on the television everyday one advertisement by Vidya Balan. Vidya
Balan is looking at a newly married wife who is wearing a ghunghat. as cileit @i dieredt & Rp amu gae gersAY, df 3231 war o & o gon w8l g ordf @t
3D arG fden areror ol & s anu die ofdl 3o dotl drad, Afdvel aen s a2 i eifarcrr 87 A wad & [ ordl, sa1 a1 dcret 4 sIa &) 33 @G Rren arcrol aderdt 8 o
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o5 52105 FHU2 ww 42 golisi, Al ererclc ol Skl elftvor reft w1 Qe o1dl &em, A @& sic 81 SIdem) el 3iel IAus Asiee fven [y smu cller @Rl errcle arcy, Hifsm, sisi
&1 Jadifyen fsaser fics @ fomea w2 Jaxd &) 3eR 3 ureft ordl 831 af o e g aten oifarerr ¥R &1 SRR aal eilal aidl Sl aiiz offa & e ase dAgrer A SRiEy
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g gt fere ont &t ara &) & i asean & s ad 2019 s we should stop open defecation. aifiver 525 fore 2 iz Sasitemsit arfaw,

We have to think about the technology that is available through which we can have clean toilets. I had suggested bio-toilets. There are many
varieties of toilets that DRDO designed. stanzstan ot credie fFomsar fiven sit Rrmdior saifdrr at gt Roen smoem &1 asgon & R asit ol Shamedish @ aifser 2 o
3 arerren s Aawan? amu 4000 Fuu &9t safs v awit enecie goror 3 wa A war 20,000- 25,000 ruw ceRt 3 3mu e Scond Hifsny & diedt dog RBis oft 3 wson
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*SHRI NISHIKANT DUBEY (GODDA): The Prime Minister, Shri Narendra Modi exhorted people to fulfill Mahatma Gandhi's version of Clean India.
Launching the Swachh Bharat Abhiyan at Rajpath in New Delhi, The Prime Minister paid Homage to two great sons of Mother India, Mahatma Gandhi
and former Prime Minister Lal Bahadur Shastri, on their birth anniversary. He recalled how the nation's farmers had responded to Shri Shastri's call of
"Jai Jawan, Jai Kisan", and made India self-sufficient in food security. He said that out of Gandhiji's two dreams - Quit India, and Clean India, the
people had helped to ensure that the first became a reality. However, the second dream - Clean India - still remained unfulfilled. The Prime Minister
said it was our social responsibility as citizens of India to help fulfill Gandhiji's vision of Clean India, by his 150th birth anniversary in 2019. The Prime
Minister, Shri Narendra Modi exhorted people to fulfill Mahatma Gandhi's vision of Clean India. Launching the Swachh Bharat Abhiyaan at Rajpath in
New Delhi, the Prime Minister paid homage to two great sons of Mother India, Mahatma Gandhi and former Prime Minister Lal Bahadur Shastri, on
their birth anniversary. The Prime Minister, Shri Narendra Modi, today exhorted people to fulfil Mahatma Gandhi's vision of Clean India. Launching the
Swachh Bharat Abhiyaan at Rajpath in New Delhi, the Prime Minister paid homage to two great sons of Mother India, Mahatma Gandhi and former
Prime Minister Lal Bahadur Shastri, on their birth anniversary.

With a landmass of 3.29 million square kilometres and a population of just over a billion, India is a mosaic at pluralistic diversity. Endowed with
enormous natural resources, it also has the second largest pool of technical and scientific personnel in the world. The Indian economy has grown
steadily, and economic liberalisation has unleashed the vast potential of the private sector, which today accounts for nearly 75 per cent of GDP.

Human development has improved significantly, by nearly 26 per cent in the '80s and by another 24 per cent during the '90s. However, significant
HDI disparities exist between various states and between rural and urban India.

In the five decades since independence, India has witnessed phenomenal development of water resources and self sufficiency in food grains, rapid
expansion in the urban, energy and industrial sectors, and drinking water infrastructure for about 85 per cent of India's urban and rural population.
However, this achievement has been at the cost of ground water depletion, water logging, water quality degradation and pollution and increasing
salinity levels affecting large areas. Sectoral demands for water are growing rapidly in line with urbanisation (estimates suggest that by 2025, more
than 50 per cent of the country's population will live in cities and town), population increases, rising incomes and industrial growth, and urban India
is fast emerging as centres of demand growth. As a result, per capita water availability has been falling. Water supply and sanitation were added to
the national agenda during the first five-year planning period (1951-1956), and increasing investments have been made in subsequent plans. A new
National Water Policy was adopted in 2002, according primacy to drinking water, as in the earlier policy. Some states such as Karnataka, Madhya
Pradesh, Orissa, Rajasthan and Tamil Nadu have already drafted state policies based on the new national policy. The primary responsibility for
providing drinking water and sanitation facilities in the country rests with the State Governments, and, more specifically, the local bodies in the urban
areas. The Centre allocates funds and also ensures that funds are provided in State budgets, and progressively larger allocations have been made for
water supply and sanitation in the various Five Year Plans. National policy guiding India's approach to water supply and sanitation in Eighth, Ninth
and now the Tenth Plan broadly follow the guiding principles of the New Delhi declaration, adopted by the United Nations General Assembly in
December 1990. While the nodal agencies for rural and urban water supply and sanitation are the Rajiv Gandhi National Drinking Water Mission and
the Minister of Urban Development and Poverty Alleviation respectively, a variety of other institutions play direct and indirect roles. These include
various ministries and departments, financial institutions, external support agencies, NGOs, and the private sector.

The agriculture sector accounts for between 90 to 95 per cent of surface and ground water in India, while industry and the domestic sector account
for the remaining. Wide regional disparities in water availability also exist. Between 69 to 74 per cent of India's rural population take their drinking
water from protected sources, leaving an unserved population of 26 to 31 per cent. Between 91 to 93 per cent of India's urban population take their
drinking water from protected sources, leaving an unserved population of between seven to nine per cent. Water quality problems include Fluoride
(66 million people across 17 states are estimated to be at risk), excess Arsenic in ground water (nearly 13.8 million people in 75 blocks are reported
at risk), varying iron levels, presence of nitrates and heavy metals, bacteriological contamination and salinity.

Analysis of sanitation coverage data from various sources shows that despite the acceleration of coverage under the Eighth Plan, only between 18 to
19 per cent of all urban rural households have a toilet. However, there has been increase in coverage, from around 10 per cent in 1990. At the same
time, between 75 to 81 per cent of all urban 9 households in India have toilets, an increase from the 1990 figures of around 64 per cent. As in the
case of water supply, disparities across states exist. On the urban front, while access to household toilets in urban India is relatively high, sanitation
beyond home toilets is a different story. Out of 300 Class-1 cities, about 70 have partial sewerage systems and sewage treatment facilities. Of the
waste water generated in the metropolitan cities, barely 30 per cent is treated before disposal. Thus, untreated water finds its way into water
systems such as rivers, lakes, ground water and coastal waters, causing serious water pollution. There has also been a significant increase in MSW
generation in India in the last few decades. This is largely because of rapid population growth and economic development in the country, and solid
waste management has become a major environmental issue in India. At the same time, several important measures are being taken to deal with
the above issues. On the water resources management front, the National Water Policy, 2002 recognises the need for well-developed information
systems at the national and state levels, places strong emphasis on non-conventional methods for utilization such as inter-basin transfers, artificial
recharge, desalination of brackish or sea water, as well as traditional water conservation practices such as rainwater harvesting, etc to increase
utilisable water resources. It also advocates watershed management through extensive soil conservation, catchment area treatment, preservation of
forests and increasing forest cover and the construction of check dams.



The policy also recognises the potential need to reorganise and reorient institutional arrangements for the sector and emphasises the need to
maintain existing infrastructure. Under the NRAP, certain stretches of major rivers with high or intermediate levels of pollution have been identified
by the Central Pollution Control Board, and action is underway to reduce the pollution load. Many other similar measures are underway. In line with
the 73rd Constitutional Amendment and increasing recognition that centralised, government controlled, and supply driven approaches need to be
changed to more decentralised, people centric and demand responsive approaches has led to the revamping of the ARWSP, and the inception of the
Sector Reforms programme. This major paradigm shift in thinking and policy, launched in 1999, incorporates the principles of (a) adoption of demand
responsive approaches based on empowerment, to ensure full participation in decision making, control and management by communities, (b) shifting
the role of governments from direct service delivery to that of planning, policy formulation, monitoring and evaluation, and partial financial support,
and (c) partial capital cost sharing, in either cash or kind or both, and 100 per cent responsibility of O & M by users. Sector Reforms are currently
being undertaken in 67 districts across the country, and is likely to increase to 75 soon. Likewise, keeping in view the relatively poor sanitation
coverage and the past experiences of the central government, the RCRSP that came into being from 1st April 1999 advocates shift from a high
subsidy to a low subsidy regime, advocates in greater household involvement and demand responsiveness, provides for the promotion of a range of
toilet options to promote increased affordability, has strong emphasis on IEC and social marketing, provides for stronger back up systems such as
trained masons and building materials through rural sanitary marts and production centres and includes a thrust on school sanitation as an entry
point for encouraging wider acceptance of sanitation by rural masses. The TSC also provides assistance for construction of individual household
toilets, sanitary complexes for women, school sanitation, construction of drains and garbage pits and alternative delivery systems such as rural
sanitary marts. The TSC is being carried out in 29 states/UTs.

In addition, recognising that water and sanitation in schools are critical to the formation of proper attitudes and habits for hygiene, sanitation and
safe water use and that schools are powerful channels for communicating hygiene messages to households and communities, school sanitation
programmes are being given high priority in the Tenth Plan. Likewise, important measures are being undertaken to enhance HRD, to mitigate water
quality problems, and to raise awareness levels and improve hygiene behavior The currently on-going reform processes in the RWSS sector are
important policy steps in the right direction. These should be sustained, and where necessary, augmented by more reform measures, It is also
important to continue to build the capacities of states to better appreciate and better implement the reform programmes and the devolution of
powers, including financial to PRIs in line with the 73rd Constitutional Amendment. While the importance of and need for intersectoral collaboration
has already been stressed upon in earlier sections, it is important to reiterate the need for RWSS agencies to operate hand-in-hand with their health
and education counterparts to jointly monitor indicators of RWSS, health, education, poverty, and equity in order to make significant headway in the
respective sectors. With the new policy agendas in these sectors, such intersectoral collaboration is now possible, more than ever before.
Terminology such as NC, PC and FC need to be re-examined and redefined to take into account the issues discussed in earlier sections as also the
rapid demographics changes that we are witnessing. Use of other 'norms' such as poverty line' also needs to be seriously re-examined. These are
more often than not rather flawed, one sided, and do not reflect reality. There needs to be a rethinking of poverty norms based on access to and
control of resources. The high degrees of systemic and non-economic inequities that exist in India present a problem to widespread and sharing of
benefits from many changes that the current approaches may bring. Careful consideration and incorporating these concerns into planning must be
done to ensure equitous distribution of benefits. Considering the increasing importance of water quality, there is a need to invest in modernising the
network of government water testing laboratories at all levels and by providing additional support in terms of training and capacity building in order
to establish an effective water quality surveillance network.

Along with the reforms agenda, it is important to start developing and using frameworks for minimum standards and benchmarking for all levels of
RWSS work. As in the case of RWSS, the UWSS sector has begun to take important measures towards sectoral reforms. These need to strengthened
and sustained so that ULBs become efficient and viable entities and in turn are able to offer better levels of services. In addition to the transfer of
powers to ULBs under the 74th Constitutional Amendment, there is a need to undertake substantial training of personnel to implement and sustain
reform agendas. There is an urgent need for comprehensive, reliable, cross-sectoral, continually updated system for collection and analysis of water
supply and sanitation metadata, including on financial information.

The twelfth Plan document identifies the key issues facing the sector. The main ones are deteriorating source sustainability resulting from over-
extraction of ground water in large part due to irrigation demand for agriculture, water quality problems including arsenic and fluoride contamination
and bacteriological contamination due to lack of sanitation which kills hundreds of children every day from diarrhea, and poor operation and
maintenance including neglect of replacement and expansion resulting in rapid deterioration in the quality of water services. The other major
challenges are related to inter-sector coordination, continuous professional support to GPs/ communities and emerging climate change challenge.

One of the most critical challenges that face rural villages is to secure an adequate source of water in terms of quantity and quality. Since 1947, with
increasing growth of the population the per capita water availability has fallen from over 5,000 m3/year to about 1,700 m3/year. This is due to
massive over-exploitation of ground water mostly to meet irrigation demand and increasing scarcity in drinking water during summer months. The
status of ground water development is more than 100% in the States of Delhi, Haryana, Punjab and Rajasthan. More than 15% of the total blocks in
the States of Andhra Pradesh, Delhi, Gujarat, Haryana, Karnataka, Punjab, Rajasthan and Tamil Nadu are over-exploited or critical in terms of ground
water development. Due to deeper drilling of aquifers, drinking water sources are increasingly becoming contaminated with natural contaminants like
fluoride, arsenic and salinity.

In terms of water resources regulation, critical issues facing the sector concern inter-sectoral distribution, bulk water tariffs and water resource
management. In particular, ensuring that drinking water receives priority especially during scarcity and drought is a challenge because irrigation
demand dominates water demand. The current distribution of water resources in the country is about 86% for agriculture, 6 percent for industries
and 8 percent for domestic uses. With increasing industrialization the share of industry is set to rise. The comparable share of domestic water use
will also rise with increasing urbanization and demands of rural households for urban levels of amenities and services.

There is lack of a holistic approach to water resources management with communities taking the lead in preparing their own water balance to
ensure that they manage their available surface water, ground water and rain water resources and competing demands for drinking water, irrigation
and industry. The Planning Commission in its Mid-Term Appraisal of the 12th Plan progress and the 14th Finance Commission Report recommend



establishment of independent water resources regulatory bodies at state level. The 14th Finance Commission has earmarked a condition grant to
states for this purpose.

As indicated earlier, as of 1/4/2014 about 9% of habitations remain that face water quality issues due to chemical contamination. Out of the
1,44,064 remaining quality-affected habitations, arsenic contamination is reported in 6,548 habitations of 8 States, fluoride contamination in 26,131
habitations of 19 States, salinity, both in inland and coastal areas, in 28,398 habitations of 15 States, iron contamination in 79,955 habitations of 21
States and nitrate contamination is reported in 3,032 habitations of 12 States. These contaminations are either natural or associated with over-
exploitation of ground water.

Many more sources report bacteriological contamination, especially during rainy season due to poor sanitation, poor O&M and hygiene leading to
water borne diseases impacting on maternal and child morbidity and mortality. The main issues in dealing with water quality are related to : weak
legislation and enforcement of water quality standards and testing protocols, exploitation of sources contaminated due to deteriorating ground water
levels, poor Operation & Maintenance, weak provider accountability with respect to quality of water provided and lack of awareness amongst rural
citizens about the importance of safe water and poor environmental and domestic hygiene.

Another major challenge is to move from a project mode which focuses on creating infrastructure, to a programme mode which focuses on providing,
improving and sustaining high standards of drinking water supply services. Decentralization puts planning, implementation, operation and
maintenance in the hands of beneficiaries. This creates ownership and commitment to action. It has been the goal of successive rural water reform
programmes in India since 1999. The Sector Reform Programme (1999-2002) and Swajaldhara (2002-2008) have promoted a bottom up, "demand
responsive” community based approach that has now been mainstreamed in the National Rural Drinking Water Programme (2009).

The PHEDs have been concerned with physical progress and financial disbursement, not longer term sustainability. There has been poor interaction
with communities to involve them in planning, implementation and managing their own schemes. As a result, the dominant approach to service
delivery has remained supply driven and characterized by large investments in schemes and works, followed by deterioration of the infrastructure
and long periods with low levels of service while communities wait for the government to rebuild the schemes.

It is clear that local governments and communities cannot succeed on their own. They need to be given clear-cut roles and responsibilities. These
include Panchayat Raj institutions, line departments, training institutions, and the local private sector and NGOs. Before the NRDWP Support fund
was created there was no provision for regular funding of Support activities under the main programme. It is now possible to take up capacity
building programmes on redefining roles and responsibilities using these funds.

Government of India has established many flagship development programmes to improve rural health and livelihoods and provide sustainable
infrastructure. These include MNREGS, Watershed Development Programmes, BRGF, NRHM, ICDS, TCS, SSA and NRLM. However, there are multiple
institutions involved, varying 'rules of the game' and replication of projects which overwhelm village communities. There is an urgent need for
convergence towards common objectives.

The rural water sector has suffered so far from a lack of continuous institutionalized support and a programme for strengthening professional
capacity. By focusing on a project mode of delivery, capacity building in rural water has been directed at infrastructure planning and implementation.
State Governments have generally adopted a top down approach to identify 'shelves' of schemes and works for financing, based loosely on priorities
for uncovered habitations and quality affected areas. But while many GPs and VWSCs have had facilities handed over to them, they have mostly
lacked the financial and technical skills to independently manage and operate their new sources and systems. In addition, they have lacked the
knowledge and experience to contract these skills. More recently, progress is being made through the establishment of Water and Sanitation Support
Organisations, District Water and Sanitation Missions and Block Resource Centres.

Perhaps the most important lesson over the past twenty years of rural water supply is that local government and communities should not be
abandoned once project infrastructure has been built. They need continuous support including training, technical support, access to professional
services and financing to supplement their own resources.

The 2009 Conference of the Parties to the United Nations Framework Convention on Climate Change meeting in Copenhagen, and the latest
Intergovernmental Panel on Climate Change (IPCC) Report (2007), has confirmed the consensus amongst scientists and policy makers that human-
induced global climate change is now occurring. The Copenhagen meeting also confirmed the need for action to mitigate and adapt to climate
change. India has recently signed the Copenhagen accord, agreeing to work with other nations to address the issues and threats posed by climate
change. The major threats from climate change are rising temperatures, increased droughts, increased flooding, long-term wastage of the region's
snow and ice stores, saline intrusion from rising sea levels, and a more variable monsoon with unpredictable intermittent breaks in the monsoon.

Among all the problems faced by the entire country, one of the key issues is the lack of adequate drinking water in this country. I represent the
Santhal Parganas region of Jharkhand, which is an extremely backward and Naxalism affected region of this country, and among all the problems
that the tribals and backward people of the region face, the lack of proper drinking water is a HUGE issue. The truth is that after every one year of
rainfall in the region, two years of drought follow! There is very little infrastructure for potable drinking water and the constant lack of proper
pragrams and implementation has meant that this problem has only deepened. It is not only an issue of the 15 million populations of the six districts
of the Santhal Parganas - but also the 50 million pilgrims that visit the extremely revered Dwadash Jyotirling and Shaktipeeth at Deogarh every year.
It is these 65 million people who face huge problem of drinking water in the region.

May I thus request you to undertake an urgent review of this issue. As part of this exercise, you may also seek details from the Jharkhand State
Government of Rs 14,000 crore GANGA GRID in the Santhal Parganas region, which involves sourcing Ganga water from Sahebganj and supplying it
to the region, an exercise that ends this problem in the region. Among rural areas of bigger states, Uttar Pradesh had the highest (97.1 percent) and
Jharkhand, the lowest (70.3 percent) proportion of households having sufficient drinking water. Similarly among urban areas of bigger states, Uttar
Pradesh had the highest (96.6 percent) and Madhya Pradesh, the lowest (76.2 percent) proportion of households having sufficient drinking water.

During 2012 a person in rural India who had to go outside the premises for fetching drinking water had to spend, on an average, 20 minutes in a day



for this purpose. Similarly at all India level a typical urban household member, on an average, took 15 minutes to fetch drinking water from outside
the premises. Among the bigger states, if one considers rural areas only, Jharkhand was the State with the highest (40 minutes) and Assam, the
lowest (10 minutes) average time a person spent in fetching drinking water. Similarly among urban areas of bigger states, Jharkhand exhibited the
highest (40 minutes) and Delhi, the lowest (6 minutes) average whose members had to go outside the premises to fetch drinking water not only
required to travel a little bit ( and spend time) to reach the respective source of drinking water and return from it but also had to wait for some time
in a queue before they got the opportunity of collecting drinking water from the source. Therefore for a typical household, the average waiting time
(in minutes) in a day spent by its members at the principal source of drinking water can be thought of as an important indicator associated with
drinking water facilities.

In collecting information on bathroom facilities available to the members of the household, two categories of bathroom facilities were distinguished
for the households that had bathroom facilities, viz., attached bathroom detached bathroom. A bathing place which does not satisfy the criteria
distinguishing a room was not considered as a bathroom. If the dwelling unit had one or more bathrooms attached to the dwelling unit (i.e., with
direct access from its rooms, veranda or corridor), it was considered to have an attached bathroom. On the other hand, if the households had a
bathroom within the premises but not attached to the dwelling units, they were considered to have a detached bathroom.

One of the important indicators is the availability/non-availability of bathroom facility. Various data shows the number per 1000 households without
any bathroom facility during 2012. The table shows that 62.3 percent and 16.7 percent of households in rural India and urban India respectively did
not have any bathroom facility. Among rural areas of bigger states, Jharkhand had the highest (89.4 percent ) and Kerala, the lowest (9.7 percent)
proportion of households without any bathroom. This situation is relatively better in urban areas. Among all bigger states in urban areas, Bihar had
the highest (39.0 percent) and Uttarakhand, the lowest (2.4 percent) proportion of households without any bathroom.

Participatory Integrated Water Resource Management at village, district and State levels including Conjunctive Use of rainwater, groundwater and
surface water and provision of Bulk Water Supply as needed. Water security planning and implementation by ensuring cost-effective, optimal scheme
design to reduce O&M requirements is required. Water Source Sustainability measures including Sustainability Plans implemented at block,
watershed and village level including Water Harvesting and Groundwater Recharge measures need to be adopted.

Source Protection with Water Safety Plan be implemented at village level to prevent contamination before it happens. Monitoring, Surveillance and
Testing through Water Quality Testing including field test kits and district and sub-divisional water quality testing laboratories be established.
Treatment of water from contaminated sources with cost-effective, appropriate technologies, safe distribution and household hygiene be explored.
Legal, Institutional and Regulatory measures be adopted to make water quality standards mandatory and enforceable in a phased manner.

Operation and Maintenance measures implemented at village level to ensure skills and finance for operation and maintenance, replacement,
expansion and modernisation. Incentivise States to take measures for decentralising functions, funds, functionaries using a Management Devolution
Index. Focus on metering, bulk and individual, to reduce unaccounted for Water and Service agreements for handpump mechanics and piped water
supply operators.

Institutional Roles and Responsibilities to support water security Planning and implementation (source sustainability, water quality and O&M).
Convergence of different development programmes. Result Based Financing of drinking water security plans and Oversight and Regulation including
value for money and monitoring of progress and performance. Further training to capacitate new roles and responsibilities and technical support is
needed. Housing is a basic requirement of human well-being. Along with the requirement of shelter, other facilities in the micro environment of
housing such as type of dwelling unit, drinking water, sanitation, hygiene, etc. form vital components of overall quality of life of the population. The
objective of the survey on "Drinking water, Sanitation, Hygiene and Housing condition’ was to collect information on the different aspects of living
conditions necessary for decent and healthy living of the household members and develop suitable indicators.
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*SHRI SHIVKUMAR UDASI (HAVERI): Provision of safe drinking water is one of the basic necessities of life. Rural drinking water supply is a
State subject and it has been included in the Eleventh Schedule of the Constitution among the subjects that may be entrusted to Panchayats by the
States. The Government of India's first major intervention in the rural drinking water sector, started in 1972-73, through the Accelerated Rural Water
Supply Programme (ARWS). The goal of the Ministry is to provide every rural person with adequate safe water for drinking, cooking and other
domestic needs on a sustainable basis.

While the Nirmal Bharat Abhiyan (NBA) has been successful to some extent, the fact that there are still a large number of rural households without
access to safe sanitation facilities, which is an issue that needs to be tackled on water footing in a time bound manner, the Swachh Bharat Mission
has been launched on 2nd October, 2014, which aims at attaining a 100% Open Defecation Free India by 2019. Swachh Bharat Mission removes that
hindrance in the implementation of NBA by enabling the entire funding for assistance of Individual Household Latrine (IHHL) from the source besides
enhancing the assistance. The reasons for huge unspent balances to the tune of Rs. 2105.36 crore in the States of Bihar, Karnataka, Maharashtra,
Rajasthan, Uttar Pradesh and West Bengal combined together under NRDWP and Rs. 1504.38 crore together in the States of Andhra Pradesh, Bihar,
Madhya Pradesh, Odisha, Tamil Nadu and Uttar Pradesh under Swachh Bharat Mission (Gramin) during the year 2013-14, the Ministry has stated the
main reasons as : Slow progress due to change in Guidelines seeking convergence with MGNREGS for additional assistance, existence of working
capital down to the District/Block/GP level in States, Lack of institutional structure.

It is pertinent to note that even after 60 years of implementing the programmes with different nomenclature and delivery mechanism, there is no
uniformity with respect to figures on the coverage of providing drinking water to the rural populace. As per NSSO 69th Round Survey covering
household conditions and amenities in India for the period of July 2012 to December 2012, 88.5% of the rural households had access to drinking



water from protected sources. The Census 2011 figures however revealed that about 30.8% of rural households had access to piped drinking water
from taps and 22.10% of rural population had drinking water sources at a distance of more than 500 meters from their homes. I suggest that an
independent evaluation study may be carried out to determine the actual coverage of drinking water in the rural areas so that the planning process
may be properly calibrated for taking corrective measures to cover the entire rural populace at the earliest.

While appreciating the steps being taken by the Ministry during the 12th Five Year Plan for providing piped water supply to the rural households, I
urge that the Ministry should speed up the pace of implementation of the programmes to achieve the objectives in a minimum possible time. Being
well aware that water is a State subject and NRDWP is a Scheme of Union Government which is meant to supplement the efforts of the State
Governments, I suggest that Government should make indefatigable efforts to accelerate coverage of rural habitations by way of proper planning so
that rural populace have access to clean and safe drinking water and the targets set for the 12th Five Year Plan are fully achieved. Though there is
an absolute requirement for larger coverage of habitations for providing adequate drinking water, it also becomes imperative at the same time that
the supply of water should be from the secured and safe sources to ensure that the water so supplied is free from pollutants and contaminants.
Hence, 1 urge the Ministry to have close and effective coordination with the Sates for according high priority to ensure adequate and safe water
availability to the habitations affected by poor quality water.

Contaminated water is a serious health hazards for the population residing in rural habitations and therefore I urge the Ministry that this alarming
issue it water quality affected habitations should be given the due focus in requires. I also urge that proper planning should be made to ensure
availability of clean potable drinking water through a special campaign in the areas which are affected by high level of arsenic and other
contaminants leading to serious health hazards and efforts should also be made for purification of water from arsenic and other contaminants.

I also request that the Ministry should ensure timely commissioning of Community Water Purification Plants, explore the feasibilities of installing
similar plants in all water quality affected habitations in the country and setting up a desalination plants to provide clean drinking water in coastal
regions.

The practice of open defecation in India is due to combination of factors, the most prominent of them being the traditional behavioural pattern and
lack of awareness of people about the associated health hazards. My considered view is that to bring about behavioural change in the rural
population, media should be effectively used to communicate the message of adverse socio-hygienic impact of open defecation and also the benefits
of sanitation with special emphasis on not only constructing the toilets but also to using them. For this purpose, Mass Media, Digital Media, Print
Media (Hoardings, posters etc.) and documentary films, Melas, Ralies etc. apart from involving Self Help Groups (SHGs), Non-Governmental
Organisation (NGOs) and PRIs could be effectively utilised.

I wish to express serious concern raised by social media over the drastic 66% reduction in budgetary allocation for the Ministry of 2015-16 so I urge
the Ministry to approach NITI Aayog and the Finance Ministry to seek additional allocation, if it is to achieve the aim of providing piped water supply
to at least 50% of rural households by 2017.

*SHRI NALIN KUMAR KATEEL (DAKSHINA KANNADA): It is a matter of great concern that a large number of people of the country are
consuming contaminated water. As per some reports about 1600 people die every day from water borne diseases. People both in urban and rural
areas are not getting safe water for drinking. A recent report of Union Ministry of Health and Family Welfare stated that the fluoride contain in the
water has gone beyond permissible level in nearly 14,132 habitations in 19 states of the country. Thousands of people in various states including my
state Karnataka are suffering from diseases such as skeletal fluorosis. Every other day there are reports of individuals or students in hostel and so on
becoming terribly sick after consuming contaminated water. For example a water- borne disease like Jaundice is affecting large number of people,
but it is neglected by the authorities to control and save the health of common people with proper preventive measures. Industries, Railways,
Chemicals and Fertilizers etc. are practicing unsafe methods in their day-to-day activities and causing huge pollution to water resources of the
country. The National Human Rights Commission has taken suo motu cognizance of a media report of Water in 14132 habitations are contains
fluoride above permissible level and directed 27 state government to take steps to address the problem of fluorosis in drinking water and submit the
report to the Commission in this regard.

There is sheer lack of coordination among various authorities and agencies leading to multiple pollutions of water. In order to tackle the problem
there is a need to have a effective Central Regulatory Agency to design, control and coordinate national programmes for drinking water. Therefore I
would like to urge the union government that there is an urgent need to take measures to save the life of our people by providing safe drinking
water. There should be simultaneous Campaign for Clean Drinking Water and Clean India campaign in the country. There is also need for Digitization
of water management to streamline the information on water consumption, leakage, demand and supply of it. Recent studies in International
cognitive and neuro-sciences have established the fact that chronic low-level exposures to arsenic and fluoride can cause IQ deficiencies among
children. Deadly effect of environmental arsenic water is that it can damage the organs of unborn child. It causes undernourishment in children and
malnourishment in mothers. Therefore immediate effective measures should be taken to ensure that our children and women are consuming safe
drinking water so that the future of our nation would be strong and strengthened forever.

Water is essential to fulfil the basic needs such as drinking and sanitation purpose. It is the most fundamental need for the survival of the human
beings. Providing better access to safe drinking water and sanitation will help to reduce the problems like poverty, hunger, malnutrition, child
mortality and gender inequality in the country. Keeping this in view, the United Nations has launched the international decade for action '"Water for
life' from 2005-2015 with the objectives to promote efforts to fulfil the international commitments related to water issues. The specific target in this
regard is to bring down the proportion of people who do not have access to safe drinking water and basic sanitation to half.

We are in last year (2015) of International Decade for action "Water for Life'. However, the target is still not achieved in our country. The UPA Gowt,
under the Bharat Nirman flagship programme made a very significant progress from 2005-06 to 2011-12. About 55,100 uncovered, 3,31604 partially



covered and 81962 quality affected habitations have been covered. But still there is a long way to go in this regard.

Due to various reasons like excessive use of fertilizers, insecticides, pesticides, industrial pollution, disposal of untreated or partially treated
domestic sewage overexploitation of ground water are leading to contamination of drinking water sources. The availability of drinking water becomes
problematic especially during summer seasons due to depleted ground water level. The NRDWP guidelines defines safe drinking water as the water
in which chemical and bacteriological parameters falls within the prescribed limit under the Bureau of Indian Standards. It is very unfortunate that
BIS parameters are not being maintained by even major packaged mineral water companies. There are instances that packaged drinking water
bottles are contaminated and the water is unfit to consume.

Therefore I urge upon the union government to issue instructions that periodical review of the maintenance of the parameters of BIS for drinking
water is conducted and ensure that people would get access to safe drinking water. It is the need of the hour to take measures for providing access
to safe drinking water.

The Gowvt should provide sufficient fund to improve the quality of water in all the equally affected habitations.

Strengthen the water quality monitoring and surveillance including setting up of new/up gradation of water quality testing laboratories in all blocks of
the country with adequate manpower and laboratory equipments.

Installation of Water - ATM equipments in all the villages.

As per the provisions of the national water policy, the first priority is for drinking water while allocating the available water. However it is often seen
that in surface water harvesting or water impounding projects, the requirements of drinking water are not given appropriate priority. Therefore, I
would like to request the union govt. to conduct a comprehensive review of the national water policy to ensure that sufficient safe drinking water is
allotted to all states particularly wherever interstate water disputes are there.

As per information provided by the ministry of drinking water and sanitation, for the year 2014-15, the target to provide safe drinking water is 20,000
quality affected habitations and 75000 habitations that are partially covered. However till 31st December 2014, the achievement is below 50% as far
as the quality affected habitations are concerned. At this juncture, I would like to point out that the budget estimates for the drinking water
(NRDWP) is only 2611 crores this year. It is very inadequate to provide access to drinking water to target of 26,400 habitations. Therefore I request
the union Govt to enhance the allocation to at least 10000 crore as drinking water is very essential for the survival of the human beings. As far as
sanitation is concerned, India is lagging behind in sanitation coverage, open defecation, lack of personal and food hygiene, improper disposal of solid
and liquid waste are causing many diseases in the country. It is the need of the hour to create adequate awareness among people about necessity
of sanitation to safeguard the health. Keeping this in view, the central Govt. in the year, 1986 launched a nationwide programme for rural sanitation
by our Late. Prime Minister Shri. Rajiv Gandhi ji, with the objective of improving the quality of life of the rural people and to provide privacy and
dignity to women.

Now the NDA Gowt has also launched Swach Bharat mission with the similar objectives on 2nd October, 2014 and set targets to achieve the vision of
Swach Bharat including access to toilets to all by 2nd October, 2019. Major constraints to achieve the objective are lack of fund to provide financial
support and lack of access to water. Therefore, the Govt should allocate more funds taking into account the supply of water and increasing cost of
construction of toilets. Apart from this, sufficient number of Sewage Treatment Plants (STP) should be installed at appropriate places to ensure the
proper management of solid waste and liquid waste.

*SHRI PRALHAD JOSHI (DHARWAD): Hon'ble Finance Minister announced the devolution of 42% share of the divisible pool of taxes to States.
The total devolution to the states in 2015-16 will be Rs 5.26 lakh crore, as against Rs 3.48 lakh crore in 2014-15, representing an increase of Rs 1.78
lakh crore. The total devolution to states during the five year period up to 2019-20 will be 39.48 lakh crore. With more money and resources at
discourse the State Governments can spend the money as per their needs and requirements.

As per the 7th schedule of the Indian Constitution Water and Sanitation are the items of the state list. Which means that state has the power to
make laws and govern on these matters. Under this Karnataka state would get Rs 24,790 crore by way of Central devolution in 2015-16, a growth of
49.6 per cent compared to Rs 16,560 crore in 2014-15. However, the opposition has been complaining about how the cuts have taken place in the
drinking water and Sanitation programs in the country.

Karnataka is the second most drought prone state after Rajasthan. In June 2014, the RDPR Minister of Karnataka had admitted that Karnataka
requires a staggering Rs 52,000 crore to tide over its drinking water crisis. Of the 59,753 habitations in the state, 32,000 face a shortage. However,
the State Government has not given enough fund for drinking water and sanitation. He further stated that we are completely dependent on
borewells, which are either drying up or supply contaminated water. Despite all these figures, during 2013-14, total availability of central funds under
this program was Rs. 1153.93 crores however, 225.12 crores were unspent. For the year 2014-15, as on 31 December 2014, total available funds
were Rs. 472.45 crores which remained unspent.

Further, total target habitation under NRDWP which was to be covered was 10,381 however only 6,545 got covered. 3,836 habitations are yet to be
covered under NRDWP by State Government. For the year 2013-14, the total available funds for SBM-G with the State of Karnataka were Rs. 229.31
crores but only Rs. 158.40 crores were spent. Rs. 70.91 crores were unspent. As on 31st December 2014, for the year 2014-15, Rs. 86.88 crores
remained unspent.

As on 01 April 2014, there were 78,506 rural habitations affected with different chemical contaminations in rural drinking water sources, which
include excess fluoride in 14,132 habitations in one or more drinking water sources. Rajasthan has the highest number of such habitations (7,670),
affecting 48,84,613 people. Telangana has 1,174 such districts with 19,22,783 affected people. Karnataka has 1,122 such districts and Madhya



Pradesh 1,055. Assam, Andhra Pradesh, Bihar, Chattisgarh, Maharashtra, Odisha, West Bengal and Uttar Pradesh too face the problem.

As on Ist April 2014, in Karnataka there are total 2,373 habitation which are using unfit drinking water. Total habitation affected by fluoride content
in drinking water is 1122, by arsenic content is 12, by Iron content is 473, by Salinity is 308 and by Nitrate content is 458.

Where, High fluoride content in drinking water affects teeth and bones, Long-term exposure to arsenic in drinking water can cause cancer in the skin,
lungs, bladder and kidney. Polluted drinking water has been affected the health of people especially in rural areas.

However people would be forced to drink contaminated water. As on 1st April 2014, there are 12,95,984 fully covered habitations i.e. those
habitations where supply of drinking water is more than 40 litres per capita per day (ipcd) 3,31,422 partially covered habitations i.e. habitations
where supply of drinking water is less than 40 ipcd.

Of the partially covered habitations there are 67,125 habitations (as on 01.04.2014) where the population are getting water less than 25% of the
existing norm (i.e. 40 Ipcd) which can be categorized having scarcity of drinking water.

As 4,638 villages are facing acute shortage of drinking water and the State Government is expecting 24 of the 30 districts in the state will be facing
severe drinking water scarcity in the coming months.

In my Dharwad Constituency, there is a lack of drinking water source in 9 villages. The drinking water is getting supplied through tanker.

Rural Water supply is a State Subject. Union Government provides financial assistance and technical assistance to the States to provide Drinking
Water to the Rural Population in the country. Therefore, I urge the state governments to use the financial resources judiciously and improve the
livelihood of the population.

As per the 12th five year plan, total sanitation campaign has increased the sanitation coverage from 22% in 2001 to 31% in 2011. The progress of
roughly 1% every year for a decade is far from satisfactory.

As per 2011 census the percentage of households having access to telephones or televisions in rural India in 2011 exceeds the percentage of
households having access to toilet facilities. In the decade of 2001-2011, the number of telephone users increased 3.8% to 54.3%. However, the
toilet facilities increased from 21.9% to 30.7%.

A World Bank report in 2013 stated that with over 600 million people in India or 53 per cent of Indian households defecating in the open, absence of
toilet or latrine is one of the important causes of malnutrition in India.

As per the WHO UNICEF Joint Monitory Programme (JMP) for water supply and sanitation estimated that in 2008 the reported usage of sanitation
coverage of sanitation facilities was only 30.7% as compared to the total sanitation coverage figure of 57%.

The JMP also revealed that 58% of the world's population defecating in the open in 2008 was in our country.

In a study for the ministry of drinking water and sanitation, the centre for Media Studies(2010) found that the total incentive provided under total
sanitation Program to individual household toilet construction was only Rs. 3000 which was a key factor explaining the poor quality of construction
and unfinished toilets. We are aware that "Cleanliness is next to Godliness".

This Government taken the goal of sanitation very seriously. That is why on 2nd October 2014, on the birth anniversary of Mahatma Gandhi, Swachh
Bharat Abhiyan was launched by the Prime Minister. This mission not only reflects the commitment of the Government but is inspiring the Aam Janta
to participate and take forward the cleanliness mission.

Under this mission, the Government has planned to build 12 crore toilets in rural India until October 2019 which would require an investment of Rs.
1.96 crore over the next 5 years. The Government is committed towards making India "Open defecation free" by 2019 when we will celebrate 150th
anniversary of Mahatma Gandhi.

According to the World Health Organization, an average of Rs. 6500 per person was lost in India due to lack of cleanliness and hygiene. Swachh
Bharat would make a significant impact on public health and in safeguarding income of the poor, ultimately contributing to the national economy.

In addition, the incentive provided under SBA in rural parts is Rs. 15,000 to SCs, STs and Rs. 12,000 to others to keep them motivated to construct
and utilize the toilets.

From decades together, we are hearing "Garibhi hatao" - Remove Poverty, but no significant change we could see. But our beloved Prime Minister
Shri Narendra Modi ji has encouraged people with this innovative command "Swachh Bharat Abhiyan". You keep your surroundings clean and remove
filthy 'gandgi hatao - swasthaya bachao' automatically Garibi Hatt Jayegi.

Water-borne diseases are infectious disease spread primarily through contaminated water. Though these diseases are spread either directly or
through flies or filth, water is the chief medium for spread of these diseases and hence they are termed as water-borne diseases.

About 70 per cent of India's water supply, is seriously polluted with sewage effluents. The UN reported that India's water quality is poor. It ranks
120th among the 122 nations in terms of quality of water available to its citizens. Delhi water supply is among the worst in many big cities of the
developing world. The Central Pollution Control Board has found that the tap water in Delhi contains carcinogenic substances and the toxic quotient
five times higher than the WHO standards. It is reported that out of the 1.42 million villages in India, 1,96,813 villages are affected by chemical
contamination of water. Water-borne diseases are infectious diseases spread primarily through contaminated water Though these diseases are
spread either directly or through flies or filth, water is the chief medium for spread of these diseases and hence they are termed as water-borne
diseases.

The World Health Organisation reported that out of the 10 million annual deaths in India, 7.8 lakh are due to lack of basic health care amenities like



effective sewage system, safe drinking water supply, elementary sanitary facilities and hygienic conditions. Almost 90 per cent of diarrhoea cases
are due to contaminated water. Out of 1.42 million villages in India, 1,96,813 are affected by chemical contamination of water.

A recent United Nations report says that more than three million people in the world die of water-related diseases due to contaminated water, which
includes 1.2 million children. In India, over one lakh people die of water-borne diseases annually. It is reported that groundwater in one-third of
India's 600 districts is not fit for drinking as the concentration of fluoride, iron, salinity and arsenic exceeds the tolerance levels.

The UPA government has committed to provide drinking water to all habitations by 2012 under the millennium development goals. But, it could reach
its targeted goals.

So far water-related diseases have plagued many Indians. There is still concern for the availability of fresh and good quality drinking water to all
Indians. If water supply, sanitation, hygiene and water resource management can be improved than at least 15 percent of diseases countrywide
could be avoided.

India's huge and growing population is putting a severe strain on all of the country's natural resources. Most water sources are contaminated by
sewage and agricultural runoff. India has made progress in the supply of safe water to its people, but gross disparity in coverage exists across the
country. Although access to drinking water has improved, the World Bank estimates that 21% of communicable diseases in India are related to
unsafe water. In India, diarrhea alone causes more than 1,600 deaths daily - Hygiene practices also continue to be a problem in India. Latrine usage
is extremely poor in rural areas of the country; only 14% of the rural population has access to a latrine.

Forty five per cent of India's children are stunted and 600,000 children under five die each year, largely because of inadequate water supply and poor
sanitation, read a report by UNICEF and Food and Agriculture Organisation (FAQ). The report, Water in India: Situation and Prospects, is the first
cross-sectoral assessment of the state of water resources in the country.

It is estimated that around 37.7 million Indians are affected by water-borne diseases annually, 1.5 million children are estimated to die of diarrhoea
alone, and 73 million working days are lost due to water-borne diseases each year. In 2002, unsafe water and poor sanitation contributed 7.5 per
cent of total deaths and 9.4 per cent of total disability-adjusted life years in India, according to a 2008 WHO study.

Rural poverty is higher in India than in most parts of Africa, but children in the country are shorter and more underweight because their bodies use
up all energy to fight frequent infections because of waterborne disease, lowering their strength and growth," said Aidan Cronin, Child's Environment
Programme, UNICEF.

67 per cent of Indian households do not treat their drinking water. Likewise, in urban areas water supply pipelines and open drainage channels
running side by side put the safety of drinking water at stake.

As PM Modi ji said "It takes time to change an established mindset. It is a difficult task but we have 5 years. Sanitation should not be seen as a
political tool but should only be connected with patriotism and commitment to public health".

However, I would like to make some suggestions as well to the Government. The home of 18% of world's population but has only 4% of the world's
fresh water resources. Therefore it is important that we plan, develop and manage water resources through a common integrated perspective taking
the regional, state and national context in consideration.

In the last decade, per capita average annual water availability has been reduced by 15%, from 1,816 cubic meter in the year 2001 to 1,545 cubic
meter in 2011. It is projected that by 2025, India's annual per capita availability of water will further reduce to 1,340 cubic meter and by 2050, to
1,140 cubic meter.

Therefore it is important to promote climate change adaptation strategies like increase water storage, promoting water harvesting, proper demand
management, improving usage of rainwater and controlling the exploitation of groundwater.

Removal of disparities in water supply to urban and rural areas, tapping surface water for urban domestic water use and integrating water supply
and sewage treatment schemes should be given priority. At the end I would like to thank the Government for bringing a forward looking budget for
drinking water and sanitation. I hope that we together walk on this road of progress. After all "we are all equal in our need for water".

*SHRI K. PARASURRAMAN (THANJAVURY): Under the guidance of our Hon'ble Makkalin Muthalvar Puratchi Thalaivi Amma, I would like to say
few words about the demands for Drinking Water Supply and Sanitation. A potable domestic water supply is one of the fundamental requirements of
human life. It is well known fact that safe drinking water is necessary for living a healthy and hygienic life for each and every individual. Access to
toilet is crucial for sanitation and it is reckoned that about 50% of the Indian population is still using open air for defecation. Rs. 12,107 crores had
been allotted by the Central Government in 2014-15 budget for the drinking water and sanitation and Rs. 6,243.87 Crores only allotted during 2015-
16 Budget. It is 50% decreased compared to the last budget. So, I request the Hon'ble Minister, kindly consider in this matter. Under the guidance of
our Hon'ble Makkalin Muthalvar Puratchi Thailaivi Amma 186.35 crores allotted for the drinking water scheme during the 2015-16 budget in
Tamilnadu. Rs.1,947 crores have been allotted for desalination plant from sea water to drinking water with 60 million litre capacity every day. Also
1371.86 Crores have been allotted for desalination plant from sea water to drinking water scheme, that is in Nemveli village.

Though our Puratchi Thalaivi Amma has ably introduced the Rain Harvesting system in 2003, we need more canals, ponds and wells to save rain
waters. In Tamil Nadu we had, according to 2005-2006 survey, there were 1,55,378 canals and ponds, and in my constituency 1000 tanks and well in
14 blocks of our District and they were useful for 1,93,670 hectares of area for irrigation. Sanitation and environment sustainability is one of the
goals during 2015. I am pleased to state, that the State Government has accorded priority for implementation of sewage schemes in the district



quarters and all municipalities and places of tourism importance. Every year the allotment of fund for the drinking water supply and sanitation are
increasing in our Tamil Nadu Budget. But at the same time, in the Central Government budget, allotment fund for the drinking water supply and
sanitation is decreasing. I request our Hon'ble Minister for Water Resources to take urgent steps to recover those disappeared ponds and wells to
make them useful for water recharge. Kindly allot additional fund to Tamil Nadu, towards the silver lining scheme of drinking water supply and
Sanitation.
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*SHRI P.R. SUNDARAM ( NAMAKKAL): We are all aware that water scarcity is one of major challenges haunting in our mind. It is the major
responsibility on the party of the Government to ensure safe water availability in the country for both drinking and agricultural purposes. We could
not deny that even though the Government achieved the Millennium Development Goal of halving the population without access to drinking water
and sanitation by this year 2015, still our country is witnessing significant water scarcity.

I would like to urge that the Government should segregate the factors which cause the rise of water shortage for agricultural and other purposes.



The recent UN report on water has rightly underlined the pressing need for proactive policy to avert a likely crisis in the offing in India given
population pressures, pollution and the real possibility of long-term climate change.

As the National Water Policy, 2012, reiterates, India has more than 18% of the world's population, but barely 4% of the renewable water resources.
Per-capita water availability has steadily declined, and is further expected to drop in the future.

And the grim reality is that 90% of the waste water discharged into rivers is not really 'treated' at all, even as there is rising unsustainable
dependence on groundwater both for domestic and irrigation purposes. Also, despite rainfall concentrated in only a few weeks in a year, lack of
sufficient storage infrastructure; its maintenance is also routinely neglected. Hence there is a vital need for recharge of aquifers and rainwater
harvesting.

At this crucial stage of water scarcity, the Government had announced launching of 'Hamara Jal-Hamara Jeewan', in every district of the country
during India Water Week, 2015- from January 13 to 17 in a bid to create awareness on water conservation and planning.

It was informed that this initiative will engage scientists, engineers, water communities, PRIs, NGOs and other stakeholders to address the issues of
water resource planning at the local level and to generate awareness regarding need for water conservation. I appreciate the endeavours taken by
the Government to curtail water scarcity across the country. Hon. Minister has announced that there will be one day workshop in every district to
find out indigenous solutions for water related demands and I request you Hon. Minister to inform about the progress of this scheme.

Further, the Government should also come forward to find out areas or districts across the country in which the ground water level is contaminated
or depleted at alarming level and should give special attention along with adequate fiscal allocation for conservation of water sources.

In this programme getting the participation of school students is also a welcome move as it would be an integral part of the programme for
sensitizing the next generation for water conservation.

At this moment, I would like to urge the Government to take action for making rain water harvesting system mandatory in every new or existing
building as it would play a vital role in developing ground water sources in the country. In this connection, I would like to inform about the visionary
efforts taken by our Hon. Puratchi Thalaivi Amma who had made to set up water harvesting system mandatory first time in the country for all
existing and new building structure.

Therefore, I request the Government once again to take model of this initiative of the Government of Tamil Nadu and instruct all state governments
to make compulsory setting up of rain water harvesting system. The Government may also provide subsidy along with technological assistance for
this system.

You are aware that the state of Tamil Nadu is continuously deprived of water rights because its neighbouring states are independently constructing
dams and diverting the river water lines. The Government of Tamil Nadu is forced to get every drop of water for agriculture and drinking purposes
only through prolonged legal struggle in the Supreme Court of India.

Therefore, I would like to inform here that in this world's biggest democracy every state or region has the equal rights, and the Government should
allow states to wretch the riparian rights of other states which were benefited by the river for generations to generations. Now, because of climatic
change and unseasonable rain, failure of monsoon will worsen the inter-state relationship as the one state fully overflowed water whereas the
others are striving with acute drought.

In conclusion, I once again urge the Government to take initiative to bring water issue under Central list and expedite linking internal rivers
programme immediately before it was too late.

+*SHRI S.R. VIJAYA KUMAR (CHENNAI CENTRAL): I thank our revered leader Hon. Makkalin Mudalvar Idhaya Deivam Puratchi Thalavivi Dr.
Amma for having sent me to this august House to represent Central Chennai Lok sabha Constituency and also enabling me to express my views on
the Demands for Grants for the Ministry of Drinking Water and Sanitation for the year 2015-016.

It is unbelievable that this important Ministry of Drinking Water and Sanitation has been allocated only Rs.5243.87 crores (Plan component Rs.5236
crores and Non Plan component Rs.7.87 crores) for the current year 2015-16. There is a huge reduction from the last year's allocation eventhough
this Ministry administers two important flagship schemes viz. National Rural Drinking Water Programme (NRDWP) and Clean India
Movement/Swachh Bharat Mission {(Gramin)-(SBM-G).

It is a sad 'surprise’ that against the total proposed outlay of Rs.1,66,686 crore (Rs.1,22,570 crore for NRDWP and Rs.44,116 crore for SBM-G) for
the 12th Five Year Plan, only Rs.1,05,945 crore (Rs. 68,786 crore for NRDWP and Rs.37,159 for SBM-G was allocated.

The importance attached to the National Rural Drinking Water Programme (NRDWP) is very important because it involves the health of the millions
of our rural population. It is very difficult to comprehend as to how the Government is going to provide safe drinking water to the deserving and poor
rural masses of the country with this small allocation of funds.

Another flagship programme of the Ministry is Clean India Movement/Swachh Bharat Mission (Gramin). This programme's noble aim of open
defecation-free rural areas will be very difficult to achieve with a paltry allocation of funds. The task of achieving open defecation-free rural areas is
an onerous one and that should have been fully supported with huge budget allocation but that was not done in this year.

In this context, I would like to refer to the recently submitted report of the Parliamentary Standing Committee on Rural Development headed by our
eminent and learned member Dr. P. Venugopal Sir. The Parliamentary Committee has expressed complete dissatisfaction over the poor allocation



made to this important Ministry of Drinking Water and Sanitation. The Committee, as a sequel to its dis-satisfaction, has gone further and suggested
that the Ministry should approach the NITI Ayog and Ministry of Finance with apt justifications to ensure allocation of additional funds for the current
financial year so that future development plans are not hampered and the targets fixed are achieved on time.

State Governments in their endeavour to provide safe drinking water in the rural areas of the country and achieving 100% rural sanitation coverage
by 2019 are supported by the two major Centrally Sponsored Schemes of National Rural Drinking Water Programme (NRDWP) and Swachh Bharat
Mission (Gramin) SBM(G). Huge reduction in Plan allocation will strain the state Governments and will affect implementation of the Schemes. Thus
the noble aims will remain a distant dream with the present allocation and it would be for the Government to rethink so that the allocation is
increased substantially at least to the previous years Budget allocation. The Government should also ensure that the Budget allocation is actually
spent unlike the last year where the revised estimates have shown non spending of huge portion of the budget estimates.

I, therefore, urge upon the Government to rethink about the allocation to the Ministry and raise it at reasonable levels in line with the requirement of
quantum of funds required for plan allocation to State Governments to meet the objectives of safe drinking water to rural population and open
defecation-free rural areas at the earliest.

Tamil Nadu Government is promoting 'Green Toilets' much before the launch of the Central Schemes like Swachh Bharat Mission etc. and the good
works of the State Governments like Tamil Nadu should also be observed so that they can be included and implemented under Central Government
programme also.
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SHRI TATHAGATA SATPATHY (DHENKANAL): Hon. Chairperson, Sir, I would like to thank you for allowing me to speak on the on-going
discussion on the Demands for Grants in respect of the Ministry of Drinking Water and Sanitation for the year 2015-16.

The attendance in the House proves that most of our very revered and respected Members probably do not give much importance to this subject. It
is a pity because this, I believe, is something very important for this nation. I did not give a Cut Motion primarily because of one reason. I believe, a
Government without any rhyme or reason has cut down nearly 50 per cent of the Budget for this very vital lifesaving one, humanity exists not
lifesaving, that is, water It has cut down 50 per cent of the Budget and very easily says that there is devolution to the States. A new word,
'devolution', has come about. Apart from wvikas there is also devolution. So, there is devolution to the States and the States will create revolution. So,
you pass on the buck for others to create revolution, which is fine. So, I thought that even cutting one rupee from this Budget would be a criminal act
on my part, and I refrained.

Sir, if you browse the Demands for Grants for this year, you will notice that the sectors like coal, steel, infrastructure, power have all got a lot of
money whereas very vital sectors like health, HRD, water, about which we are talking now — I will deal with sanitation separately — have not been
drawn the attention of the Government. Therefore, we are left with the present scenario.

Let me start with two very small instances of what has happened in our country and what is happening at the international level. On the night of

15th May, 2009, in a city called Bhopal, a family — the head of the family, Jeevan, his wife Sita and their son, Raju — went to steal water because
they were not getting water in an area called Shahjahanabad, inside the Bhopal town. The neighbours of that area, who spotted this family, came,
armed with sticks, daggers and knives and beat this family till death. They killed all the three — father, mother and son. ...(Interruptions)

SHRI P. KARUNAKARAN (KASARGOD): For stealing water.

SHRI TATHAGATA SATPATHY : They killed all the three for stealing water. This happened on the night of 15t" May, 2009. This is the situation that is
prevailing today, after about six years, across the nation. I do not know, may be Sub-Himalayan Regions, there might still be enough, sufficient
water. But rest of the country, there is a terrible dearth of water specially, drinking water.

My very learned colleague Prof. Saugata Roy and others have spoken about arsenic poisoning and fluoride. My Constituency, Angul suffers a lot from
fluoride because there is a plant of the National Aluminium Company and they are merrily letting out their chemicals into the ground. I will not go
into those details because many people are very knowledgeable and they have given details about how many programmes the Government has
carried out in the last 29 years; how many names have changed; and finally, we have landed up with Swachh Bharat. But over a period of time,
many programmes and millions — nowadays everybody is saying dollars —and billions of rupees have gone into development of this sector Where
the money has gone, how it has been invested is anybody's guess. So, this one story of Bhopal that I just narrated.

Sir, you must be aware, the other terrible situation that is unfolding right now, is in one of the biggest cities of Brazil called Sao Paulo. A city with
nearly 20 million residents has no water supply now. So much so that people are battling on the streets, those who can access water are hoarding
water for 10 days, 15 days. They are drinking and cooking using stagnant water, thereby, creating and multiplying waterborne diseases. The
interesting fact is this. We can laugh at it also. But the interesting fact is that the people have stopped using the toilets in their plush houses. The
plush houses do not have the flush because there is no water. So, instead of using the toilets, they are going out and defecating on the gutters along
the roadside hoping that if some household lets out water, all the dirt would get washed away. This is the situation in Sao Paulo as of today. And,

Sao Paulo is where? Brazil. What is Brazil? Brazil is the B of your BRICS, about which you are boasting. So, it is the first letter of your BRICS nations,
and this is what is happening in Brazil! India comes in the third position. Here, we are sitting without any concern, without any plan or programme
on how do we want to address the future of this country, how do we want to address the water problem and what do we want to do with it.



The glaciers are melting. There is global warming. Everything is very technical. I do not wish to get into that. It is a simple thing as to how to store
fresh water, how to make desalination plants and what can be possible with our resources. But broadly speaking, there is no Water Policy that the
Government has thought of. I am not talking about this BJP lead Damodardas Modi Government. I am talking about Government, in general. They
have never ever thought it necessary to think of what should be done with this huge problem.

Sir, it is said that rivers groom our civilisations, and in return we doom them. It is not only the Ganga but there are Indus, Euphrates, Tigris, Nile,
Congo, Amazon, Yangtze Kiang -- you name all of them. There are so many rivers. Human civilisation has grown all along these rivers because we
needed the water. And today, we are destroying our rivers! We are doing the Ganga Cleaning Programme, which is a sham. You are from the Ganga
Kinare leader. You know nothing is happening. You are an honest man. You are a hardworking person and you know that it is all a sham, it is all a
show. Nothing is happening.

With industrialisation, okay on one hand, we are talking about getting a Nuclear Plant from France. We are getting Rafale Jets. Sir, have you heard of
any other country in the world buying Rafale Jets from the factory that was actually going to close down in the next two-three months? Nobody in
the world wanted to touch those fighter planes. We went round and round and landed plunk there. When nobody else was buying, we wanted to buy
that jet. We wanted to buy the rejected jet and we are buying defecated jets and we are saying that we will stop defecation.

I would stop here by saying this. I would give an example. There is one little thing that I have a bias against Magsaysay award winners because they
are always suspect in my eyes. I must commend two people. One is Rajendra Singh for what he has done in Alwar and the other person is our dear
Anna Hazare Sir who has worked wonders in Ralegan Siddhi and he is probably the lone sane voice against the Land Acquisition Bill, I support him on
that. We have to take models and we have to work and these are two models of watershed development that the Government should very seriously
think, not play jokes, not push things around the States and say that the States have to implement. There has to be a national policy. This is part
one.

Sir, part two is very short. Part two is about sanitation. As I mentioned earlier, if in Brazil rich people with toilets at home are compelled to go out
and defecate on the streets, it is primarily because there is no water there. Your sanitation programme is clearly visible that it is a programme which
is going to die suddenly and a terrible death. It is primarily because you are not planning the background for which one can consider that it will
succeed.

We need to focus on eradication of open defecation. Open defecation is linked to the health of our children and it is linked to infant deaths. Due to
diarrhoea, it is linked to hygiene standards of our population. It is linked to the contamination of drinking water and it is also linked to the security of
our women like our Professor just mentioned. We are the largest democracy and onus is on us that we should perform better and we should show to
ourselves, I am not talking about showing it to anybody outside, that we can perform. Unfortunately, for the past so many years after independence,
we have not done anything. We have not even tried to change the habits of people by promoting a culture. I would like to thank you for allowing me
this time.

At the last moment, I would only pray that we have to correlate water preservation, supply of good clean drinking water to our population and
sanitation. If taken together, then your Swachh Bharat movement will be honestly successful. If not, you will only be taking money from the PSUs
and God knows where you will be spending it. Thank you so much Sir.
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+*DR. KULMANI SAMAL (JAGATSINGHPUR): First of all I would like to put my views on aspects of drinking water, its availability, the problems
caused due to unavailability of water both in urban as well as rural regions of different states of the country, then I will come to the aspects of
sanitation as both the subjects are interrelated to each other.

In Budget 2015-16, around 12243 crore rupees have been estimated for planned expenditure on the various projects of drinking water and sanitation.
In this regard, I would like to state that in 2014-15, the expenditure on this was estimated at around 15000 crores of rupees. There is clear cut
decrease in the planned expenditure on the projects of drinking water and sanitation in this budget compared to the budget 2004-15. I would like to
state that despite massive outlays for drinking water and sanitation in India time to time, access to safe drinking water remains a challenge both in
urban and rural areas of the country. Why it has become a challenge? Are we really lack of water or we are failing ourselves to use the proper
technology and planning to implement the programmes to provide safe drinking water and sanitation. As we know the aspects of drinking water has
always become an issue which evokes strong response in the electoral political discourse of the country. And despite increasing allocation of
financial resources, especially for drinking water, the crisis is becoming intense day to day as now two-third of our country is drought prone and the
affected population is rural mass, especially the tribal people. Further, the increasing demands of water for intensive modern agriculture and industry



have polluted the ground water as well as surface water. So, it is necessary to have a proper planning and technology with a developmental mindset
to access and deliver safe drinking water.

Over a period of last two to three decades, there is rapid expansion and development in the urban energy and industrial sector. But I feel it has
happened at the cost of depletion of ground water level, water logging, water quality degradation and increase in salinity level as well. We added
water supply and sanitation in the national agenda during the first five year planning period. Then a new National Water Policy was adopted in 2002.
But what we achieved and how far we have become successful in providing drinking water to each and every house hold in the country. In the metro
cities the problem is becoming more acute as the level of pollution is increasing day to day thereby affecting the sanitation and health of the people.
The rural areas especially in respect of the states namely Rajasthan, Madhya Pradesh, western parts of Odisha are facing drinking water problem
severely.

I would like to mention that certain parts of my state, Odisha are facing acute shortage of drinking water which forces them to drink contaminated
water subsequently putting them to face the water-borne diseases like cholera, dysentery and diarrohea. The poverty stricken tribal people of
western parts of Odisha are affected most and to tackle the problem of drinking water, the State Government has set-up tube wells in various places
but most of them have dried up due to decreasing ground water level which is the direct result of mining activities and the industrialization process
as well as lack of sufficient funds. I would like to mention here that according to the Ground Water Census Report, there has been a substantial
depletion of ground water in 24 out of the 30 districts in the state. So it is necessary to provide adequate amount of funds under drinking water and
sanitation programmes to provide water in these areas by adopting proper planning and technology. We are talking about Make in India and I would
like to add that Make in India with technology that to with a mindset to develop the poor especially the tribal poor. The threat of Maoists is also one
of the reasons for scarcity of potable drinking water in these tribal areas. Many projects initiated by the State Government for the development of
these areas are being delayed due to threats from the left wing extremists in the west and southwest parts of Odisha. So to address the problems of
drinking water and sanitation and other related problems in my State, I request the Government to sanction more amount of funds in respect of
Odisha.

16.00 hrs (Shri K.H. Muniyappa in the Chair)

*SHRI N. KRISTAPPA (HINDUPUR): Thank you, Chairman Sir, for giving me this opportunity to speak on demands for grants for Drinking Water and
Sanitation. Sir, when we speak about problem of drinking water, people of Anantpur district in Andhra Pradesh will be listening attentively to know,
what solution we are going to offer for this problem, which is more prevalent in Rayalaseema and other regions of Andhra Pradesh. Sir, if we go back
to the times of independence, the areas surrounding tributaries of rivers like Krishna and other rivers used to find water by digging only 20 to 30 feet
deep. These wells used to be the main source of water for drinking, construction and other purposes. During these 67 years of independence upper
riverine states constructed many reservoirs to store water. As a result, tributaries dried up. There used to be water for 10 months in these
tributaries, but now water do not flow even for 10 days. All those 30 feet deep wells dried up and for ten years we have to drill bore wells up to the
depth of 100-110 feet. Hand pumps used to be source of drinking water. Now these hand pumps are defunct. We are not getting water even after
digging 1000-1500 feet deep. There are around 3000 villages in my constituency and all these villages are facing severe water scarcity.

Government is providing water through transportation but the question is where the source of water is? In such a scenario, the water crisis is further
deepening in Anantpur, Chittoor and other districts of Rayalaseema. Central Government should show due concern about resolving this problem. If
the Central Government does not address this problem, there is a serious threat to lives of common people in our region. People are not in a position
to pull on with their lives anymore and we are staring at mass exodus due to scarcity of water,

Sir, there are many other problems due to scarcity of drinking water. School children will have to carry 1 Itr or 2 Itr water bottles along with
already burdened school bags. Due to water bottles their schools bags have become much heavier. This is due to non-availability of drinking water is
schools. Some of these schools are 2-3 kms away from the villages. How these school children are going to study in these schools where there is no
drinking water? For drinking water, these children are leaving their schools mid way. This problem is hampering studies of these children.

We all know about our dependence on washer men. When we don't have drinking water, we can imagine the fate of washer men. Our agriculture is
mainly rain fed and cattle rearing is second major profession after agriculture. There are around 50 lakh sheep and goats in our region. We are more
concerned about water than cattle fodder, for our cattle. Our region constantly battles with drought. In last 15 years, the Government of Andhra
Pradesh declared 12 years as years of drought, in my district. In such a scenario, imagine how people can live without drinking water? Washer men
do not get water to wash clothes, children do not get drinking water in schools, and cattle grazers do not have water to feed their cattle.

I request the Government to view this problem seriously. When NT Rama Rao became Chief Minister of Andhra Pradesh in 1983, people in our state
were starving for food. He introduced a scheme to provide rice at Rs.2 per kilogram. Now there is no starving, but people are thirsty for water. Our
Chief Minister Shri N.Chandra Babu Naidu is sincerely working to address this problem by planning to bring water from Krishna and Godavari to
Pattiseema and thereon to Rayalaseema. And I request Union Government to support efforts of our Chief Minister in realizing this mission.

We should give priority to drinking water. To improve ground water levels in areas where water is not available even after boring thousands of feet
deep, the Union Government should support what our Chief Minister N.Chandra Babu Naidu is doing. Rivers should be inter-linked, and water should
be pumped to upper lands, only then, our districts can survive. Sir, please view our problem seriously.

For inter-linking of rivers if there are any clearances that are required Union Government may facilitate such clearances. Union Government may
convince all concerned states to facilitate inter-linking of rivers. Please provide water to dry districts like ours, so that people can carry on with their
lives in our districts. Please support and fund, efforts that are being made by our Chief Minister N.Chandra Babu Naidu to provide drinking water to
our districts. With these words I conclude, thank you.



*KUMARI SHOBHA KARANDLAJE (UDUPI CHIKMAGALUR): In India more than 70% of the population resides in rural areas in different
hydro-geological regions. Quality of drinking water is a major concern in our villages. Chemical contamination and micrabiological contamination is of
serious concern in India. Many parts of country are affected by contamination like arsenic, fluoride, iron, salinity and pesticides etc.

The first is insufficient water per person as a result of population growth. The total amount of usable water has been estimated to be between 700
to 1,200 billion cubic meters. With a population of 1.2 billion according to the 2011 Census, India has only 1,000 cubic meters of water per person,
even using the higher estimate. A country is considered water-stressed if it has less than 1,700 cubic meters per person per year.

The second cause is poor water quality resulting from insufficient and delayed investment in urban water-treatment facilities. Water in most rivers in
India is largely not fit for drinking and in many stretches not even fit for bathing. Despite the Ganga Action Plan, which was launched in 1984 to clean
up the Ganges River in 25 years, much of the river remains polluted with a high coliform count at many places. The facilities created are also not
properly maintained because adequate fees is not charged for the service. Moreover, industrial effluent standards are not enforced because the State
Pollution Control Boards have inadequate technical and human resources.

The third problem is dwindling groundwater supplies due to over-extraction by farmers. This is because groundwater is an open-access resource and
anyone can pump water from his or her own land. India extracted 251 bcm of ground water in 2010, whereas the United States extracted only 112
bem.

Providing safe drinking water resources to large population having different physical, socio-cultural and economic background is difficult for any state.
There are about 60 lakhs of drinking water sources in the country. It includes public drinking water sources and private drinking water sources. It is
estimated that about 40 million people in India are affected by waterborne diseases. More than 1.5 million children die of diarrhoea and around 75
million working days are lost due to water born diseases annually. It is estimated that around 65 million Indians are at risk due to excess fluoride
and around 10 million people due to excess arsenic in ground water. In India around 1.96 lakh habitations are affected by poor water quality which is
likely to increase in future because of draught situation in some parts of the country and more chemical usage in other parts of India. Rapid
industrialization, increasing urbanization and rampant irrigation are leading to water quality problems. Many people in rural India don't have access
to safe sources of water. Water quality is a major challenge in India. Those having access to safe sources of water, contamination of water during
transport and in the household leads to significant health risk. In problematic areas, use of sustainable technologies for community and household
water treatment and storage will directly benefit to affected areas. The simple low cost and sustainable treatment technologies at the household
and community level are capable of improving the mircrobial quality of household stored water. But the treatment technologies are temporary
solutions to the major problem. India is blessed with many lively rivers, using these Godly rivers we have to plan for providing surface water to all
Indians. Because of water borne diseases many children lose their life before seeing the world. Millions of people lose their working days and
spending money in the hospitals because of contaminated water. Considering all these, Central and State Government has to provide surface water
to every Indian to save India by healthy Indians.

*DR. SATYA PAL SINGH (BAGHPAT): Sanitation is the other name of divinity. Our Yoga system emphasis on internal and external cleanliness.
'Sauch' is the first out of the five niyams in the eight organs of yoga. If you are not clean physically, mentally or environmentally you cannot progress
on the path of evolution. In ancient India there was so much of cleanliness in homes, villages that Kalidas writes 'that only pollution was of the
smoke of Yagya'.

Over the decades our emphasis on cleanliness has reduced very considerably because our education system has not stressed on this aspect of value
system. The Government should think of providing incentives for maintaining environmental cleanliness and punishing heavily for creating pollution.
Our pollution Control Boards have miserably failed because of inadequate law and rampant corruption.

Regarding drinking water facilities to our people in villages as well as in towns we must devise the ways to keep our sources of water clean
especially the lakes, rivers. Most of our rivers have become polluted because of our criminal neglect of the rivers whom we once served as deities.
The industries on the banks of rivers have blatantly violated the licensing condition in connivance with pollution control boards and other authorities.
There is so much of poison flowing that even the underground water in many of the villages has become contaminated. I would like to quote two
villages from my Baghpat constituency where people are dying of Cancers. In one village Gangnoli in last three years there have been 112 deaths
because of Cancer and 47 people are still suffering. In another village called Duttnagar many people are suffering because of Cancer. This happened
because all the three rivers Krishna, Kali and Hindon are badly polluted. There are around 1600 villages whose sewage are directly flowing into river
Ganga. If you want to provide clean drinking water to our people we must check this polluting industries.

Similarly our lakes and ponds have also been either encroached upon or badly polluted.

For providing a safe and potable drinking water, let us emphasize on rain water harvesting. Let us bring out a mandatory rule in our town and village
planning that no houses can be constructed without having the pravision for rain water harvesting and simple and inexpensive technology to be
developed to keep this water potable.



*SHRI D.K. SURESH (BANGALORE RURAL): Water is the most essential component for mankind to survive. Without water there would be no
life. Providing water to mankind for drinking and sanitation is one of the biggest challenges in the country. Though various governments have made
attempts to provide safe and adequate water to the people, the effort to provide water for drinking and sanitation has to be taken up on a war
footing. In the very near future, non availability of water will be one of the main reasons for unrest in the country unless urgent and immediate steps
are taken to address the issue of water scarcity.

People in rural areas especially in drought stricken regions are suffering due to the lack of availability of safe water for drinking and sanitation
purposes. In towns and urban areas drinking water supply is unpredictable with most people having to rely on purchasing water from tankers. There
is gross disparity over drinking water coverage everywhere in the country. Industries are using more water than the permitted levels and are also
polluting rivers and ground water, as a result of which people are suffering from a shortage of safe drinking and sanitation water.

The Swatch Bharat Mission (SBM) vision is one of the corner stone of the new Union Government. The SBM is an umbrella programme which
includes National Rural Drinking Water Program (NRDWP) and Swatch Bharat Abhiyan (SBA). In his budget speech the Finance Minister Shri Arun
Jaitley described SBM as a programme not just for hygiene and cleanliness but a programme to provide preventive health care and awareness
generation. However, the Union Budget 2015-16 did not match or reflect the government's intention with adequate funds for the purpose of drinking
water and sanitation. The NDA government is high on rhetoric but clearly lacks clarity on its own flagship programs.

In view of the larger devolution of tax resources to States as per the recommendations of the Fourteenth Finance Commission the funding pattern of
SBM, like many other Centrally Sponsored Schemes, is being modified and reduced significantly. In the pretext of this development, the Union
Government has almost halved the budget for SBA from Rs. 12,100 crores in 2014-15 (RE) to Rs. 6,236 crores in 2015-16 (BE).

Due to the devolution in 2015-16 the Karnataka Government would get Rs. 24,790 crores compared to Rs. 16,560 crores in 2014-15. However,
Karnataka would get Rs. 8,146 crores for Central Schemes in 2015-16 as against Rs. 16,626 in 2014-15 which is a 51% reduction than the previous
year. The devolution has not helped states like Karnataka and as a result will face hardships in implementing many of the Centrally sponsored
schemes including drinking water projects.

Total allocation of funds in the budget to the Ministry of Drinking Water and Sanitation (MDWS) for 2015-16 (BE) is Rs. 6,243.87 crores. For National
Rural Drinking Water Programme it is Rs. 2,611 crore, for SBA (Rural) Rs.2,625 and SBA (Urban) is Rs. 1,000 crore. The budget allocated for these
schemes is woefully inadequate to achieve all the targets set out by the Union Government. Therefore I urge upon the Union Government to at least
double the budget allocation for these schemes in order to make progress to achieve set targets.

In Karnataka more than 70% of the state is drought prone. Drinking water crisis is severe in over 4000 villages and 38 towns in 12 districts. Drinking
water in 8,079 villages has been contaminated with nitrates and fluoride. Though drinking water supply facility is in place in 733 villages, it is not fit
for consumption due to ground water contamination. This drastic situation is not unique to Karnataka only. Most states are facing the same problem
of scarcity of safe water.

The people including women and children are the most affected y the lack of safe drinking water in our country. Children are the most affected by
water borne diseases. Reduction and containment of medical problems has been a major health issue in our country. All the efforts made so far have
not achieved significant result. It is highly impossible for state governments to tackle the problem on its own. Therefore, I would like to urge the
union government to extend 100% financial support to state governments to make safe drinking water accessible to all people.

Exploitation of groundwater for irrigation, drinking and other purposes in the country including coastal areas is increasing steadily. In order to avoid a
full blown water crisis, intelligent management of the ground water resource is required. We need to have a well -regulated, ground water usage
system to ensure balanced consumption which allows for recharging of the water table. Therefore, I would like to suggest the union government to
take steps to regulate ground water usage in the country.

An important step to address the issue of water scarcity is Rain Water harvesting. Rain water harvesting is still in its infancy stage in our country.
QOver 65 per cent of rain water goes into the sea. National Policies on Rain Water Harvesting not only in urban areas but also in rural areas must be
established. RWH is not just a state related matter, but one of the national importance matter. For e.g. storage capacity of ponds, tanks and lakes in
rural areas has gone down due to accumulation of silt. There should be a uniform policy through the country regarding de-silting along with adequate
resources.

Wastage of water is one of the major reason for Water scarcity. Nearly 40 to 50 per cent of water is lost due to leakages. Prevention of municipal
supply wastage, by curbing pipeline leakage would save huge amounts of water, Although it is a state related matter, the Union Government should
take steps to provide guidelines and policies for water conserving technigues. Providing funds for computerised management of all water supply
pipelines will help resolve many issues with leakages including cases of water theft.

The National Human Rights Commission has taken suo motu cognizance of media reports of water contamination in 14132 habitations. Fluoride
content is well above permissible level and hence they have directed 27 state governments to take steps to address the problem of fluorosis in
drinking water and submit the report to the Commission in this regard. The Union Government should ensure that the issue of fluoride content in
water is monitored regularly by ensuring adequate funds for water quality management.

We are in last year (2015) of International Decade for action Water for Life. However, the target is still not achieved in our country. The UPA
Government, under the Bharat Nirman flagship programme made a very significant progress from 2005-2006 to 2011-12. About 55,100 uncovered,
3,31604 partially covered and 81962 quality affected habitations have been covered. But still there is a long way to go in this regard.

It is the need of the hour to take measures for providing access to safe drinking water.



</l The Government should provide sufficient funds to improve the quality of water in all the quality affected habitations.

&0 Strengthen the water quality monitoring and surveillance including setting up of new/upgradation of water quality testing laboratories
in all blocks of the country with adequate manpower and laboratory equipments.

&0 Installation of Water ATMs facilities in all villages.

As per information provided by the ministry of drinking water and sanitation, for the year 2014-15, the target to provide safe drinking water is 20,000

quality affected habitations and 75,000 habitations that are partially covered. However till 315t December 2014, the achievement is below 50% as far
as the quality affected habitations are concerned.

As far as sanitation is concerned, India is lagging behind in sanitation coverage, open defecation, lack of personal and good hygiene, improper
disposals of solid and liquid waste are causing many disease in the country. It is the need of the hour to create adequate awareness among people
about necessity of sanitation to safeguard their health.

The central Government in the year, 1986 launched a nationwide programme for rural sanitation by our Late Prime Minister Shri Rajiv Gandhi ji, with
the objective of improving the quality of life of the rural people and to provide privacy and dignity to women. Now the NDA Government has also

launched Swach Bharat Mission with the similar objectives on 2™ October, 2014 and set targets to achieve the vision of Swach Bharat Including

access to toilets to all by 2" October, 2019. The SBM aims to make India open defecation free by the year 2019. The objective is to construct 11.11
crore Individual Household Latrines (IHHL) in the country. The targets achieved so far under the NDA Government is below average. It is not only
important to build toilets, but it is necessary to provide the necessary infrastructure that goes along with maintaining toilets. In many states, even
though toilets have been built, they are unused because of proper planning and availability of water and sanitation. Solid Waste management
systems are not in place and consequently all the efforts of building mere toilets will go to waste unless the entire infrastructure is put in place.

Karnataka Government under the leadership of Chief Minister Shri Siddaramiah ji has made significant progress in providing drinking water. Supply of
adequate and safe drinking water to all the 59,575 rural habitations of Karnataka is given utmost importance in order to improve the living standards
of the rural masses. Potable drinking water is being supplied to rural areas through various schemes like Tubewells fitted with hand pumps, Saraljal,
Mini Water Supply Scheme, Piped Water Supply Scheme and Multi-Village Supply Scheme. It is programmed to provide 40-55 liters of drinking water
to each person per day.

The Government of Karnataka's "Jal Nirmal Project” started in June 2001 with World Bank assisted Karnataka Integrated Rural Water Supply and
Environmental Sanitation Project which aimed to promote equitable distribution of safe water, improving sustainability of water supply and drainage
systems, increasing public and private investment in environmental sanitation and creating greater community awareness of water related health
problems and the need for a cleaner environment.

The project is demand-driven with the a decentralized participatory approach to ensure transparent decision-making. The projects main target was
to improve the quality of rural water supply and sanitation service delivery and to achieve sustainable development, poverty reduction, sustainable
health and hygiene benefits to the rural population and strengthening democratic decentralization process. The main principles of the project were
community based, capital cost sharing, integrated approach to water and sanitation and operation and maintenance by the community. This project
is successfully implemented in 3061 villages with the habitations of 744 Gram Panchayat in 11 northern districts of Karnataka.

The Karnataka Government in its Budget of 2015-16 has allocated Rs. 25 crore for DPR of the Mekedatu reservoir project across the river Cauvery.
The implementation of the Mekedatu project is crucial to tackle the drinking water problems in several drought stricken districts in Karnataka like
Ramanagara, Kolar, Chikkaballapura, Bengaluru Rural, Tumkur and other districts. The Mekedata project is exclusively for drinking water purposes. I
urge upon the Central Government to support this critical project both financial and legally.

Total amount for sanitation under Nirmal Bharat was 312 crores for the year 2014-15. Under Swachh Bharat Mission the target given to the state of
Karnataka was 7,98,000 and Karnataka is the first state which achieved the target and it achieved 8,76,000. Hon. Chief Minister Shri Siddaramaiah ji
and Hon'ble Rural Development Minister Shri H.K. Patil Ji have taken steps to create awareness among the people to achieve the targets covered
under this program.

Karnataka is a state in which, in 950 villages water is supplied through tankers due to severe drought conditions. In earlier days there used to be
adequate rains and people usually depended on surface water for drinking and sanitation. Due to ground water depletion, borewells were dug.
Initially borewells would yield water at 10 metre, then 20 metre, 30 metre, 50 metre and now over the years even after 100 metres there is no
water. Even if water source is found after 100 metres, there will be the presence of minerals and chemicals in the water. Fluoride, nitrate, arsenic
will be there in the ground water and will create health problems. In order to overcome this, we need to use advanced technology to provide drinking
water. Before, I became MP, in Kanakpura Taluk, MLA Shri D.K. Shivakumar had installed over 30 Water ATMs each costing 10-15 lakh rupees. The

Water ATM plants are essentially RO plants which purify the borewell water by removing toxic minerals and make it fit for human consumption. The
Water ATM's provide safe drinking water at a very low rate of 10 paisa/ litre. Due to this initiative, people in Kanakpura are now getting safe drinking
water at a very nominal cost and are very happy with the innovative facility provided to them.

After I became an MP in 2014 by-elections, I am continuing the good work done by Mr. D.K. Shivakumar by using my MPLAD funds to install more
Water ATMs. So far 100 Water ATMs have been installed and operational throughout my Bangalore Rural Parliamentary Constituency.

Karnataka State is a model for the entire country in providing Water ATMs. Seeing the success of Water ATMs in Kanakapura, Hon'ble Chief Minister
Shri Siddaramaiah ji has made provisions to provide funds for 1000 RO systems per year in the last two years and already installed 2000 RO plants in
areas where fluoride, nitrate, arsenic content is more. These Water ATMs have made a big difference for people to access safe drinking water. The
Union Government should support this innovative initiative taken up by Karnataka by allocating funds specially for Water ATMs.

National Rural Drinking Water Programme, in the year 2014-15 has given 536 crores for the state of Karnataka but in 2015-16 it is reduced to 472



crores. In a drought affected state like Karnataka, we need to ensure the life of the people by providing safe water. Karnataka is implementing
several schemes including Multi Village Schemes. Karnataka has taken up Schemes for 445 areas to provide surface water and out of which 224 have
been completed for the completion of the remaining, there is a need of 1500 crores. I urge the Union Government to make these funds available for
Karnataka to continue the good work it is doing to provide water for drinking and sanitation.

In addition, another key issue which I would like to point out is that the Members of Parliament have no role in implementing drinking water projects.
The nodal agencies which are responsible for the implementation of drinking water projects and state governments are not giving importance to the
voice of Members of Parliament while setting up bore wells, reservoirs etc. I request the hon'ble Minister to give directions in this matter and to take
necessary steps to ensure the participation of members of parliament while setting up such projects. The NDA Government has made many
promises to the people of this country. Drinking water and sanitation is of paramount importance for the well being of the country and people. As we
all know Water is life. The NDA Government has not shown its intention of providing adequate water supply for the people of this country in the
Union Budget. Unless this is addressed immediately by at least doubling the budget for drinking water purposes the country will face acute shortages
in water wars in the very near future. Therefore, I urge upon the Union Government to cognizance the seriousness of this issue and provide better
facilities for the people of this country.

SHRI B. VINOD KUMAR (KARIMNAGARY): Si, we are discussing and going to vote on Demands for Grants under the control of the Ministry of
Drinking Water and Sanitation. The overall budgetary assessment for the year 2015-16 is Rs. 5,243.87 crore. The Plan budget is Rs. 5,236 crore and
Non-Plan budget is Rs. 7.87 crore for the Ministry. In this, the National Rural Drinking Water Programme has been allocated a sum of Rs. 2,611 crore
and Swachh Bharat Mission Rs. 2,625 crore. There is a huge reduction in the allocation of the budget. The budget allocation for the last year was Rs.
15,260 crore. So, this is coming to 66 per cent while many of my friends were talking about 50 per cent. When we compare the revised estimates
with this allocation, it is Rs. 12,100 crore less.

When we come to the 12t Five Year Plan, the total amount recommended is Rs. 1,66,686 crore for the 12th Five Year Plan, out of which Rs.
1,22,570 crore are for the National Rural Drinking Water Programme and Rs. 44,116 crore for Swachh Bharat Mission. We are in the year 2015-16.

There is only one more Budget to be introduced in the 12th Five Year Plan. The total amount, till now, spent is Rs. 1,05,000 crore. So, only 63 per
cent of the 12t Plan's amount is spent till today and 40 per cent more has to be spent in the 12t Five Year Plan. I do not know how the Government

is going to fill this gap. In comparison to the projections for the 12t" Plan, the amount spent this year and the total amount spent for the last four
years come to only Rs. 1,05,000 crore. So, there is a big gap to be filled up. I would request the hon. Minister to respond to this point when he
replies.

Coming to the point of devolution of funds, the hon. Prime Minister, through the increase of 10 per cent in the devolution of funds to the States from
32 per cent to 42 per cent, gave an impression to the States as if much amount is coming to the States. I do not know under which shape they are
going to introduce this scheme. Would it be in the ratio of 75:25, 50:50 or 60:40? Nobody knows this. The hon. Minister should also tell us about this
while replying to the debate. He should give a message to the State Governments in this regard. Otherwise, in the coming days, the respective State
Governments may not allocate money on this aspect in their Budgets. When I raised this question a few days back, the hon. Minister replied stating
that through devolution, the State Governments are getting money and they have to spend it in the coming days. So, the ratio that the Central and
State Governments have to share needs to be clearly clarified by the hon. Minister. Coming to the problem of drinking water, every State is facing it

and many of our friends have already stated about it.

Coming to my State of Telangana, our Chief Minister, Shri K. Chandrashekar Rao, had taken an initiative with a programme under the name
and style 'water-grid'. We have already allocated Rs. 2,000 crore in this Budget, and we are trying to give water to every household in every village,
that is, 10,000 villages in the State of Telangana in the coming years. Through this water-grid, we are lifting water from two mighty rivers, namely,
river Godavari and river Krishna and we have already proposed to create some reservoirs in 10 Districts of Telangana whereby we want to give
water to every household in every village in the State of Telangana. The estimate for this is around Rs. 36,000 crore. Anyhow, our State Government
has allocated Rs. 2,000 crore in the first year for the sake of digging intake wells. We are approaching financial institutions like HUDCO, NABARD
and also some foreign institution. I would request the hon. Minister and the Government at least to facilitate us to get such loans in the coming
days.

The other issue is with regard to sanitation. The amount allocated for toilet is only Rs. 12,000, but as on today, the expenditure that is incurred for it
is around Rs. 18,000 for each such toilet. My friend, Mr. Sathpathy, has already said that water is the main issue in this, and nobody will use those
toilets by simply constructing these toilets without water facility and this amount -- that we are going to spend -- may not be useful in the coming
days. Why cannot we think of bio-toilets and e-toilets even if it is a little bit expensive as it is costing around Rs. 30,000 for the bio-toilets? In the
morning there was a Question on it, and the hon. Minister had also replied to it. Let us think on those lines because constructing toilets with some
RCC roof, etc. and if it does not come into use in the coming days, then it will become a wasteful expenditure.

As regards toilets in my States, around 10 years back, when these toilets were constructed, they were not put to use. The same is the case in every
part of the country. So, the TV channels, radio stations, the Government and DAVP should at least take necessary steps to sensitize people at large.
Thank you.

SHRI SANKAR PRASAD DATTA (TRIPURA WEST): Hon. Chairperson, Sir, I rise to speak on the Demand for Grants under the control of the
Ministry of Drinking Water and Sanitation in the General Budget.



Sir, with about 5,000 daily deaths of children in India due to water-borne diseases, the Department of Drinking Water and Sanitation is having
a pioneer role in a country like India, but this expectation falls in vain. As per the Millennium Development Goals, India is bound to provide improved
sanitation to at least half of its urban population by 2015 and 100 per cent by 2025. Based on this ground, the Central Government took up the
programme of 'Swachh Bharat Abhiyari. However, cleaning streets and Government offices will not suffice because it is also a matter of right for a
large number of urban and rural people who are deprived of basic necessities of life like access to safe drinking water, toilet and drainage facilities.
As per the 2011 census, only 32 per cent rural households have access to toilets.

According to World Health Organization and UNICEF's estimate, 66.5 crore people of rural India are defecating in the open, whereas 31 per cent of
the rural world population defecates in the open. Even countries like Vietnam, Bangladesh and Peru have reduced open defecation to single digits.
Our neighbouring country, Bangladesh, is having only five per cent of rural population who defecate in the open. But in our country, according to one
estimate, more than 37 per cent of the total human excreta generated in urban areas is being disposed of in an unsafe manner. This causes public
health and environmental hazards. Out of 5,161 cities and towns in India, 4,861 cities and villages do not have sewerage network. The increase in
sanitation facilities during the last ten years, from 2001 to 2011, was at the rate of just one per cent. At this rate, India could achieve universal
sanitation only by 2081. This is a matter of shame for us.

Similarly, the proportion of households with tap water and drainage facilities remain at one-thirds level. In India, only two cities are having
continuous water supply, and an estimated 69 per cent of Indians lack improved sanitation facilities. The bottom-level six States, like Bihar,
Jharkhand, Assam, QOdisha, Chhattisgarh and Madhya Pradesh, have less than 10 per cent coverage of households with piped water supply, though
India is rich in drinkable fresh water resources and falls among those ten countries which possess 60 per cent of the world's available fresh water
supply. However, African countries like Tanzania and Namibia have improved their drinking water access to the people from 38 per cent and 58 per
cent in 1990 to 73 per cent and 80 per cent in 2002 respectively.

Under these shameful circumstances, when our Prime Minister, hon. Narendra Modi, comes out and sweeps the roads with a broom wearing a
fashionable dress, people started thinking that their demand for sanitation and drinking water would take shape and that he would cater to the
needs of the people of our country. However, what we see in the drinking water and sanitation budget is a mockery of the people, who have no
access to drinking water and sanitation.

At the national level, in the National Rural Drinking Water Programme, for the years 2013-14 and 2014-15, the allocation was Rs. 15,260 crore, but
this has been drastically cut down in 2015-16 budget estimates and it now stands at Rs. 6,236 crore only. In the case of Swachh Bharat Abhiyan,
formerly known as Nirmal Bharat Abhiyan, this is not a new thing, the budget estimate for 2014-15 was Rs. 3,709 crore, but in 2015-16 estimates, it
is only Rs.3,148 crore. With a meagre amount in the budget, how would India achieve the Millennium Development Goal in the year 2025 of providing
safe drinking water and sanitation for all, irrespective of rural or urban population?

Hence, I strongly demand and urge upon the Government for allocation of more grants to the Ministry of Drinking Water and Sanitation, and the
funds should percolate down and given to the weaker States of our country, especially to the weaker North Eastern States. With these words, I
conclude my speech. Thank you.
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SHRI Y.V. SUBBA REDDY (ONGOLE): Mr. Chairman, Sir, at the outset, I express my heartfelt thanks to the hon. Speaker for permitting the
discussion on Demands for Grants of the Ministry of Drinking Water and Sanitation. I am thanking you not only because it relates to drinking water



and sanitation, which are the bare minimum needs of a human being, but also because this subject is very close to my heart as I am representing in
this House a constituency where the first ever endemic skeletal fluorosis cases in the world were recorded in 1937.

Since then the people of Prakasam District in AP have been screaming not for gold, not for housing, not for education, but for a pot full of safe
drinking water. And, it is unfortunate that even after nearly a century we have not been able to fulfil this basic need for these people. Fluorosis is equally a
problem in Nalgonda District in Telangana State also. There is some improvement here with regard to providing drinking water to villagers since Nagarjuna
Sagar Canal water is available. But, still, as per the Integrated Management Information System, 90 rural habitations in Nalgonda District are still suffering
from fluorosis.

The Budget for this Ministry has been reduced this year by more than 50 per cent of the Revised Estimates of 2014-15. It speaks volumes about it. With 50
per cent reduction I do not know how the hon. Minister will be able to achieve his targets. If this is the pace at which money is given, then I have no
hesitation to say that we will achieve what we had achieved in providing toilet facility during the last 10 years, that is, from 2001 to 2011. During this
period we have been able to provide toilet facilities at the rate of just one per cent every year. And, at this rate, we would be able to achieve universal
sanitation only by 2081. Similarly, with just Rs. 6,243 crore, which is half of Rs. 12,187 crore provided at RE stage, what can we achieve? The hon. Minister
can enlighten this House on this issue.

Coming back to contamination of water by fluorosis, I wish to submit that fluorosis has been ruining generations in my Prakasam Distrct. According to one
survey, 48 Mandals out of 56 in Prakasam District are affected with fluorosis. People are suffering from dental and skeletal fluorosis, deformation of bones,
kidney malfunctioning, apart from other diseases, in the early years of their life due to presence of excessive fluorine, strontium and uranium. The source is
not only the groundwater but it is also from whatever we grow from this soil. Even the cattle eating grass is suffering from fluorosis; people eating rice or
wheat are also suffering from fluorosis since crops are grown with the help of the same groundwater which contains fluorine and it is passing through crops
to humans and cattle. This is peculiar to Prakasam district in Andhra Pradesh.

It is pertinent to mention and I have no hesitation to say that our former beloved Chief Minister of Andhra Pradesh late Dr. Y. S. Rajasekhar Reddy,
had taken personal interest and thought of drinking water from Krishna River through Veligonda Project to fluoride-affected Mandals of Prakasam
District. Had he been alive, I am confident that by now fluorosis would have been wiped out from the map of Prakasam District. The present
Government in Andhra Pradesh is not giving sufficient funds for this project. The total requiremenet was Rs.5,600 crore, but so far, we have spent
only Rs. 3,800 crore. So, I would request the Government of India to provide sufficient grants to complete the project to cater to the drinking water
needs of the Prakasam District, Nellore District and Kadapa District. If it is not possible to provide it in one go, I would request the hon. Minister that
at least 12 worst affected Mandals in Prakasam District should be taken up on priority and provide them with borrowed drinking water from nearby
Nagarjuna Sagar Project canals through pipelines. Secondly, kidney dialysis centres have to be established in these Mandals otherwise people have
to travel for nearly 100 kilometres for routine kidney dialysis.

There is no doubt that a National Programme for Prevention and Control of Fluorosis was started on 161 April, 2012. But it has not yielded tangible
results. 1 am saying this because, under this Programme, 787 villages were selected for survey. But, even after nearly three years, that is, as on 1% January,
2015 only 470 villages have been surveyed and 317 are yet to be surveyed. If survey itself takes these many years, I failed to understand, at this pace, how
many more generations have to wait for implementation of this programme at ground level. So, the pace of National Programme has to go up and
whatever physical targets set have to be achieved without fail.

So, mere piecemeal or cosmetic measures would not do. This Ministry, in coordination with the Government of AP, Ministries of Health, Water
Resources, and Rural Development, has to take steps on war footing to address this issue. With these short-term and long-term measures, I am confident
that we will together be able to remove the stigma of 'fluorosis-affected district' on my Prakasam district which will bring back smiles on the faces of people.
This would help in ameliorating their living conditions.

I congratulate the Government for taking up sanitation work in a big way under Swachh Bharat Abhiyan. A provision of Rs.2,625 crore has been
made under Swachh Bharat Abhiyan for rural areas, Rs.1,000 crore for urban areas this year. The vision, objective and the roadmap proposed is very

laudable and needs to be achieved because as per the 69t round of NSSO survey more than 60 per cent of rural households still do not have toilets.
I welcome the point that Government first wants to launch projects in all 607 Districts of the country by the end of the 12t" Plan and then achieve
the objective of 100 per cent sanitation by 2"d October, 2019.

If you look at the state of affairs in Andhra Pradesh, as per Census 2011 more than 65 per cent of rural households in Andhra Pradesh do not have
toilets, which makes it about 92.77 lakh. It is equally true that improved sanitation will sweep away infectious diseases. So, there is an urgent need
to lay a special emphasis on this. With this I conclude. Thank you very much.

SHRIMATI SUPRIYA SULE (BARAMATI): Mr. Chairman, I stand on behalf of my party with pure disappointment with the budget that has been
allocated. We are all aware that for various flagship programmes which are social causes this Government has reduced allocation under the pretext
of the Finance Commission's decision of federal system. We are all concerned and quite confused and at times we have reached out even to our
States to find out what really is the plan and what are going to be the outflows of finances. And there is no clarity on what the Central Government
is going to do, what kind of money is going to come, and how the money is going to be distributed among all these various schemes.

Water is a very important subject. 1t is a basic human right. I think sanitation and water programmes are run by several governments for decades.
To talk about the State that I come from, Nirmal Gram was one of the flagship prgrammes of Maharashtra Government. It was initiated by my late
colleague Shri R.R. Patil who unfortunately is no more. The whole idea was to have a clean village which has good sanitation, good drinking water
which is a basic right, by making the entire programme within the Panchayat, and the Panchayat has the accountability and it is like a public
movement. It did very well. We are happy that the Rural Development Mantralaya at that time adopted this programme from Government of
Maharashtra and today we see it happening. Obviously the name has just changed into Swachh Bharat. The entire programme is very well accepted
by the country but there are a lot of hitches besides finance which are discussed by most of my colleagues.

I think the biggest problem we have is, we have an effective service plan but the delivery system is very weak. People's life styles are changing in
the country. Urbanization is happening. Pollution is on the increase. I think that our country has unfortunately failed on the basic commitment that
we made for Millennium Development Goals. My colleagues Tathagata Satpathy and Professor Roy extensively talked about diarrhoea, malnutrition
and issues related to health of various children and people in our country.



If we have to reduce the basic cost of public health, the first intervention that we really need to make is to get our water and sanitation in
place. What I experienced in my own Constituency after doing Nirmal Gram is that it was a very good initiative of giving awards. Maharashtra used
to top the list on Nirmal Gram Puraskars. All the Sarpanchs used to come, the President of India used to felicitate all these people. It was a
wonderful initiative. People like encouragement. But after a village got Nirmal Gram Puraskar, which was connected to incentives, there was no
follow-up. In most places it does happen that once they get the award, the follow-up is zero, and there is a problem in basic infrastructure of the
toilet. Water connectivity is a big problem. Even if there are toilets, they are not kept clean.

Hon. HRD Minister has appealed to most of us to sanction toilets even in schools. I see that in my Constituency most schools have toilets for
girls but they are not used because there is either no water or the toilets are not kept clean.

What really concerns me about this entire project is that constantly this Government is asking us for everything from the MPLADS funds. Even for
Swachh Bharat Abhiyan they asked us for money under MPLADS. Every Minister writes to us weekly saying that MPLADS funds should be given for
any new programme that the Government has. Today even hon. Rudyji in his speech was saying that for skill development MPs should give funds.
MPs barely get Rs.5 crore. If everything we get is put in every flagship programme of the Government, then it is better they stop the MPLADS and
make it Government fund. Let them spend it, because anyway there is no authority for us. At the rate we are going, we have to give money for
Adarsh Gram, we have to give money for toilets etc. We do appreciate that these are necessities and we definitely want to be participants to this
growth story of India but I think the Government must decide what their priorities are.

With urbanisation, pollution is becoming one of the biggest challenges today. In my constituency, there is a very big lake called the
Khadakwasla lake which supplies drinking water to Pune. What is happening is that all the Gram Panchayats are allowing new construction. There is
no control over this because there is no FSI law for Gram Panchayats. This is something I would like the hon. Minister to look into because it is the
biggest challenge not only for me, but for most of us whose constituencies comprise rural-urban population. In my constituency, all the big tall
buildings are not in Pune city limits any more. They are in adjoining villages and all the pollution, waste water etc goes all over the area. There is no
control because there is no money. Even if you ask the Gram Panchayat to do a water scheme, they have no solution for waste water management.
All that water is left alone and it goes into lakes or water storages which is indirectly polluting drinking water. I think this is a very complex issue.

I would urge that we have to have some solution because urban drinking water problem is different from that in rural areas and urbanisation is
the biggest challenge today. Unless we have a waste management programme in place, it is going to be totally polluted today. If you go to a village
or some other place, you will find the use of plastic everywhere. There was a time, when there were festivals in our villages, people used to eat in
banana leaves. Gone are those days. There is so much plastic everywhere which is polluting our temples, our villages and cities. So I think the
Government in Swachha Bharat Abhiyan has to look into the solutions and some good success stories that we had.

There have been three good success stories in Maharastra. I will tell about just one or two initiatives. In Buldhana district, it is a harsh idea
that they gave, but what they have done can be replicated in the entire country. They have connected all the PDS shops. So everybody who has a
card, if he does not have a toilet, will not get his food.

In Hiware Bazar, they have done a good project of ground water conservation which was being discussed by most of my earlier speakers. But
that is the biggest challenge which is harming our drinking water and sanitation programme. In Jalgaon, we have the entire self-help group of
women who have taken charge in Gram Panchayat and they run this entire programme of drinking water and sanitation under a group which is the
Village Water Supply and Sanitation Committee. If committees are formed like this, they are effective and if some of the women run them, it will be a
very effective programme which we have successfully done in various districts.

There is one more aspect. In this entire Swachha Bharat Abhiyan, there are many people who work. The skilled workers need to know exactly
how to build a toilet and how to manage waste water. They are all hired and they are not paid very well. They are all contract workers. Like Sarva
Siksha Abhiyan, if these people are empowered by imparting skill, this programme will be far more successful.

*SHRI RABINDRA KUMAR JENA (BALASORE): To begin with, let me underscore the extreme importance of this Ministry, with regard to the
very issue that it aims to tackle - the need for drinking water and good sanitation in this country. Needless to point out, this has been a topic that
has come to the forefront as far as political discourses are concerned, especially with the Swachh Bharat Abhiyan, whose good intentions, on the
forefront, must be applauded. However, as is clear from the statistics available, as well as from the Ministry's Demands for Grants the Financial Year
2015-16, such a Mission as the Swachh Bharat runs the risk of becoming only an advertisement gimmick, unless implemented properly. The same
hold true for all the programmes of the Ministry, especially since the issues they deal with safe drinking water for the people and the healthy and
effective sanitation - are issues that are crucial and basic to a primary standard of human subsistence.

Many experts and various surveys done in the last few years have suggested that India may soon face a dangerous water crisis. It is estimated that
around 37.7 million Indians are affected by waterborme diseases annually, 1.5 million children are estimated to die of diarrhoea alone and 73 million
working days are lost due to waterborne disease each year. A study by Water Aid cities that the resulting economic burden is estimated at 600
million USD a year. The problems of chemical contamination is also prevalent in India with 1,95,813 habitations in the country are affected by poor
water quality. The major chemical parameters of concern are fluoride and arsenic. Iron is also emerging as a major problem with many habitations
showing excess iron in the water sample.

37.7 million people - over 75% of who are children afflicted by waterborne diseases every year. Overdependence on groundwater has brought in
contaminants, fluoride being one of them. Nearly 66 million people in 20 states are at risk because of the excessive fluoride in water. While the
permissible limit of fluoride in water is 1 mg per liter in states like Haryana it is as high as 48 mg in some places. Delhi water too has 32 mg. But the
worst hits are Rajasthan, Gujarat and Andhra Pradesh. Nearly 6 million children below 14 suffer from dental, skeletal and non-skeletal fluorosis.



Arsenic is the other big killer lurking in ground water putting at risk nearly 10 million people. The problem is acute in Murshidabad, Nadia, North and
South 24 Paraganas, Malda and Vardhaman districts of West Bengal. The deeper aquifers in the entire Gangetic plains contain arsenic.

High nitrate content in water is another serious concern. Fertilizers, septic tanks, sewage tanks etc are the main sources of nitrate contamination.
The groundwater in MP, UP, Punjab, Haryana, Delhi, Karnataka and Tamilnadu has show traces of nitrates.

However, it is bacteriological contamination which leads to diarrhoea, cholera and hepatitis which is widespread in India. A bacteriological analysis
of the water in Bangalore revealed 75% borewells were contaminated. Iron, hardness and salinity are also a concern. Nearly 12,500 habitats have
been affected by salinity. In Gujarat it is a major problem in coastal districts. Several districts in my state of Odisha, including my constituency of
Balasore, are affected by the brackish quality of the water. Often babies die of dehydration and there are major fights in villages for fresh water.
Some villages have been 80% migration due to high salinity. Sometimes, access to drinking water is also hurdled by sheer distance. In Odisha, as
per census 2011, around 38.5% families travel at least half a km to fetch drinking water in Odisha villages. The number of such families was 32.5%
in 2001, which increased by 6 % in 10 years.

The average availability of water is reducing steadily with the growing population and it is estimated that by 2020 India will become a water
stressed nation. Groundwater is the major source of water in our country with 85% of the population dependent on it. The 2001 Census reported
that only 68.2 per cent of households in India have access to safe drinking water. The condition, though improved, did not change drastically even in
the Census 2011 report, which stated that only 30.80% of the Rural Households in the country get tap water and only 70.60% of the urban
Households of the country are covered with tap water supply. Again, as per the 2011 Census, 13% of rural India still have drinking water from an
untreated tap source, and another 11% of rural India has untreated, uncovered well water for drinking. In absolute terms, this amounts to a
significant number, and puts in perspective the daunting nature of the task in front of the Ministry.

While the Government figures show that much progress has been made - even before 2011, Government data suggested that of the 1.42 miillion rural
habitations in the country, 1.27 million are fully covered (FC), 0.13 million are partially covered (PC) and 15,917 are not covered (NC). However, here
it is important to note that this coverage refers to installed capacity, and not average actual supply over a sustained period or the quality of water
being supplied which is the most essential part. This gap between planning of targets and their implementation is made clear by the performance of
the National Rural Drinking Water Programme (NRDWP). The NRDWP goal was that by 2017, at least 50% of rural households will be provided with
piped water supply; at least 35% of rural households have piped water supply with a household connection; less than 20% use public taps and less
than 45% use handpumps or other safe and adequate private water sources. And even more long term goal under the same NRDWP is that by 2022,
at least 90% of rural households are provided with piped water supply; at least 80% of rural households have piped water supply with a household
connection; less than 10% use public taps and less than 10% use handpumps or other safe and adequate private water sources.

The Annual Report of the Ministry of Drinking Water and Sanitation for 2014-15 shows that for the year 2013-14, against the target of coverage of
21771 quality affected habitations, the government could actually cover only 16 649 of them. For 2014-15; against the coverage of 114479 partially
covered and 22562 quality affected habitations, it could cover only 69111 partially covered habitations and only 8195 quality affected ones. Thus, we
seem to be nowhere near completing the target set for ourselves.

On top of this, Japanese Encephalitis/Acute Encephalitis Synodrome have been reported from 60 high priority districts all over the country. The
Annual Report 2014-15 states that Assam (10 districts), Bihar (15), Tamil Nadu (5), Uttar Pradesh (20) and West Bengal (10 districts) are severely
affected by this.

Coming to the specifics of the current Budget's Demands for Grants by this Ministry, special attention must be drawn to the Swachh Bharat
Abhiyaan, to which I had referred earlier as well. While the initiative is extremely needed and what it wants to achieve should be a primary necessity
in our society, its implementation does come under scrutiny. Even while talking of the very system of its implementation, one has to wonder about
how the monitoring or the evaluation system of a "Swachh Bharat" should work. What has the government done as of now, in order to prevent open
defecation? How has it incorporated solid waste management effectively into this Abhiyan?

While steps in this direction have indeed been taken, the work has barely begun, compared to the task we have at hand. In this context, it becomes
very relevant to look at the Budget cuts under this programme for 2015-16. Now, while it is understood that the cut is primarily because Drinking
Water and Sanitation are both state subjects in the Seventh Schedule of the Constitution, and so it makes sense to relegate the scheme under this
to the Schemes under a shared pattern of funding between the centre and states, the amount of cuts received are significant and to an extent
worrisome,

Under the umbrella programme "Swachh Bharat Abhiyaan" (which includes sanitation and Drinking Water) the allocation for 2014-15 was 15025.50
crores, which has now been reduced to Rs. 6000 crores only. Under this broad heading, the National Rural Drinking Water Programme, for which the
2014-15 allocation for "Central assistance to state plans" was 10890.50 crores, has now been cut down to Rs. 2500, making it only 22% of what it
was in the previous year. The second sub-heading under this is the Swachh Bharat Abhiyan, which now has allocations of Rs. 3500 crores in 2015-
16, reduced from Rs. 4135 crores.

The above reduction is in the Union Budget 2015-16. In the Ministry's specific Demand for Grants for 2015-16, it is important to note that under the
Major Head No. 2215, for "Water Supply and Sanitation”, Rs. 1230 crores has been demanded for Swachh Bharat Abhiyan. So, in light of this, it is
significant that a bulk of this demand - Rs.1010 crores, has been asked only for "Advertising and Publicity". This is an extremely worrying pattern,
because this is not true just for Swachh Bharat but for the National Rural Drinking Water Programme as well, whose failure to match targets has
been earlier focused on. Under the NRDWP, the total demand is Rs. 1080 crores, of which the maximum Rs. 774.5 crores, is demanded, again for
‘advertisement and publicity’, while only 35 crores have been kept for Grants-in-Aid (General).

Thus, coming back to Swachh Bharat, this depicts a picture of a government that is focusing primarily on the promotion of its schemes instead of the
implementation, and this is a cause for genuine worry. While it is understandable that awareness for issues of sanitation are a must, for a healthy
lifestyle choice that is being targeted, and while it is also understood that these are primarily state subjects and for that one the devolution of untied



funds to the states are made (following the Fourteenth Finance Commission's recommendations”, the statistics on India's condition, as stated by me
above, make it clear that it is implementation that we need first. There is no point in promoting a Swachh Bharat Abhiyaan without giving the people
of India the means to maintain that Swachh Bharat. And while it is the states that will have to implement it, perhaps more help to the states would
have been appreciated.

Against, while drastic cut in the Budget will perhaps be explained by the fact that the states have more money, it is crucial to understand that it also
implies a shirking of responsibility by the Centre, as far as the issue of Drinking Water and Sanitation are concerned, And given the statistics, that is
not advisable. As per the Ministry of Water Resources, India has 18% of the world's population but has only 4% of total usable water resources. As
per a UN report published on water conservation in March 2014, India will face the consequences if it will not plan for water conservation. The report
had predicted that by 2025, nearly 3.4 billion people will be living in 'water-scarce' countries and the situation would become grim in the next 25
years. The report added that due to its unique geographical position in South Asia, Indian sub-continent may face the brunt of the crisis and India
would be at the centre of this conflict.

In this context, it is important to remember that India is signatory to the United Nations' Millennium Development Goals, of which the seventh MDG
is "Water and Sanitation". As part of the Millennium Development Goals (MDG), developing countries and donor governments committed to halving
the proportion of people without sustainable access to safe drinking water and basic sanitation by 2015. But even till 2012, 768 million people across
the globe still do not have to access to safe drinking water and 2.5 billion do not have access to adequate sanitation. India is one of those faulty
countries right now, who are far from achieving their targets, and are slow on progress. While countries like Iran, Kuwait and Mexico have already
met their target, according to the Report on Water and Sanitation targets under UN MDG by the World Health Organization, India is not just far
behind, it is not even "on track" for achieving the target, as per WHO. The 2014 report by WHO estimates that the proportion of the 2012 population
that gained access to sanitation since 1995 has been only 20%. Even in the 2014 report, 48% of India, urban and rural combined, practiced open
defecation.

In conclusion, then, the task at hand may be extremely daunting, but it is the government's responsibility to ensure that the targets are achieved,
and the schemes implemented. With respect to this, as far as Budgets are concerned, it is then of utmost importance, that rather than focusing
centre's resources on only publicity, actual implementation be taken care of, because something as basic as safe drinking water for the people and
proper sanitation cannot be put on the backburner.

SHRI VINCENT H. PALA (SHILLONG): First of all, I would say that this is a very disappointing Budget if you look at the budget from different
heads from different Departments, especially social sector where people of India are getting lesser and lesser allocation. If you look at the last five
years' Budget allocation, it has decreased to almost 56 per cent. This is very disappointing. This is the true colour of this Government. If you look at
the corporate side, the allocation of money has increased and if you look at the social sector, the allocation has become less and less. In next five or
ten years, there will be huge gap between the rich and the poor. This may create problem and this may create confusion in the country. Therefore, I
urge the Government to rethink and rework on the Budget.

I come from the State of Meghalaya where there is heaviest rainfall in the world. So, we have plenty of water and at the same time it stops
raining for six months a year. So until and unless we use the water judiciously, we may have a problem. I have a few suggestions for the Minister.
Just as we have IAS and IPS, we should also have Water Engineering Service, so that we can approach the water in a very scientific way and the
Ministry and the Department can work together and plan properly.

I also think another very important thing is that we do have a shortage of water but more than that is the usage and utilisation of water which is
very important and the management of water is very important. So, we must have a clear notification especially to the new buildings how to
conserve water, how to harvest water so that we can use it especially in the rural areas.

There are plenty of water disputes between different States. It has to be clearly earmarked for each area in the legislation. We also have maximum
of almost 30 per cent to 40 per cent leakage of water. We have to look into this and we must have proper infrastructure; then only we can utilise
whatever water we have and save. We should involve even the panchayats and villages so that they can take active part and can help us in
conserving water.

A lot of entities in the corporate sector are ready to contribute. We must give them a fair chance so that we can build storage at different areas and
also work in different areas for sanitation. Also, in every household, be it an old or a new building, we must encourage them to install storage
facilities. I think, the Government and the Department of Science and Technology should develop a technology where they can design an instrument
in such a way to store and harvest water and treat water so that we do not use much of the river water. These are the few things which we have to
do on water,

Regarding Swachh Bharat, I can see that the Prime Minister has made a lot of promises for 400 million toilets to be built and 113 million households

to be covered within 2"d of October; 2019. So, I would like to know from the Minister — I think they are not serious as none of them is here — how
will they do it and what programme will have to complete this in 7,00,000 villages and in 607 districts. These are a few things I would like the
Minister to clarify and let us know how this Budget will be utilised.

Thank you very much.
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+*SHRI SHER SINGH GHUBAYA (FEROZEPUR): I thank you, Hon'ble Deputy Speaker Sir, for giving me the opportunity to participate in the
debate and discussion on the Demands for Grants under the control of the Ministry of Drinking Water and Sanitation.

Sir, there is an acute shortage of drinking water in our country. Potable water for everyone is still a pipe-dream although several decades have
passed since we gained our independence. All the Hon'ble Members of this august House have expressed their concern regarding this problem.
About 20 years ago, the people of the rural areas were using the water from the local canals, ponds etc. for drinking purpose too. At that time, these
sources of water were relatively clean and had not been contaminated. So, the people could do so. They did not fall ill even when they used water
from these sources for drinking. However, now, these sources of water have been badly polluted. Things have gone from bad to worse.

Sir, I represent Ferozepur Parliamentary Constituency. Punjab is the land of the five rivers. However, the condition of drinking water in Punjab is
pitiable nowadays. All the sources of water have been polluted. However, I thank our Chief Minister Sardar Prakash Singh Badal who has connected
the drinking water facilities in the villages to the R.O. system. However, we need a central scheme regarding drinking water. It will help the people



of Punjab tide over the water- crisis.

Hon'ble Deputy Speaker Sir, the Malwa region of Punjab is in the grip of the deadly disease of cancer The sources of water in this region are
contaminated. The contaminated water includes carcinogenic compounds that lead to cancer among those who use this water. People of all villages
of this region are dying a slow and painful death due to cancer. The poor people are condemned to use this polluted water for drinking purpose. Due
to rampant poverty, they cannot get themselves treated. This area is badly affected by cancer due to polluted water.

Sir, the Bathinda-Bikaner train, has been nicknamed 'Cancer Express' as a lot of passengers of this train suffer from cancer. The State
Government has limited funds at its disposal. It has tried its best to set up some cancer treatment institutes. However, the need of the hour is to set
up some world-class cancer treatment hospitals. This is where the Centre can bail out Punjab and come to the relief and succour of affected people.
Mobile laboratories should do regular check-ups in this regard.

Sir, Hon'ble Prime Minister Modi ji is a highly experienced person. His vision and planning is commendable. Punjab needs a special package and some
world-class hospitals to treat the patients of cancer.

Sir, as Haryana and Himachal Pradesh were carved out of Punjab, we also lost some of our rivers to these states. Sutlej and Beas rivers still flow
through Punjab. However, some cities located at the banks of these rivers are releasing deadly pollutants and chemical affluents into these rivers,
thereby contaminating their water. Some canals carry the water of these rivers to Haryana and Rajasthan. These states are dependant for their
drinking water needs on these canals. So, I urge upon the Central Government to launch water-cleanliness campaigns for the rivers of Punjab too on
the lines of Ganga cleanliness campaign. Water treatment plants and sewage treatment plants should be set up at various places by the banks of
these rivers. Especially, river Sutlej needs to be de-polluted.

Sir, my constituency shares 150 km. long border with Pakistan and river Sutlej flows through the area. In the district Fazilka of this area, about 25 to
30 villages are suffering from a peculiar problem. Sewage flows into the river from every-where. During the season of flood, the excess water flows
into Pakistan. However, the Pakistanis close the gates of the barrage at their end for six months. Thus, the polluted water gets collected in the area
and seeps below the ground. 20 years ago, residents of the area could get drinking water from the hand-pumps. However, nowadays, they cannot
get clean drinking water even at the depth of 400 feet. So, this area badly needs a plant that can treat water and make it worth drinking.

Sir, sanitation is another matter of grave concern. Peanuts like Rs.2500, Rs.5000 or Rs.7000 are provided for construction of a toilet. This is a cruel
joke. Due to price-rise and inflation, even the installation of flush system takes more than Rs.25000 to 30000/-. So, I appeal to the Central
Government to release adequate funds for this purpose. It is not possible now to defecate in the open as all the land has been taken up for the
purpose of agriculture.

Sir, I thank Hon'ble Prime Minister Modi ji and Jaitley ji for the funds allotted for the purpose of sanitation. However, more money should be
earmarked for this purpose.

Sir, Ferozepur Constituency has the second largest Scheduled Caste population in Punjab. This is a border area. These people have no source of
livelihood. They have to bear the brunt of wars and natural calamities like floods. They live below poverty-line. Hence, the need of the hour is to take
special care of the drinking water, sanitation, health etc. needs of these people. They must be provided these essential facilities.

In the end, I support the Demand for Grants of this ministry and thank the Central Government for its efforts.

Thank you.
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*SHRI JITENDRA CHAUDHURY (TRIPURA EAST): I like to share my few observances on the budget of drinking Water & Sanitation for the year
2015-16. While we are considering this budget for adoption, must look into the following features of the country that 103.8 million families are
lacking safe drinking water. One out of our two children are malnourished. Only 33% of our population having the access to traditional sanitation.
21% of diseases are water relates and nearly 80% of unnatural deaths caused due to water borne diseases. So, the budgetary planning of drinking
Water & Sanitation should be a comprehensive in one hand and with a long term perspective to cater the need of 1.6 billion population expected by
2050.

It is very unfortunate and shocking that since UPA's time and now NDA, despite of exhorting popular slogans nothing achievable programmes are
being undertaken. PM, Narenara Modi's Swachh Bharat Programme is apparently good as a vision, but not tuned to mission. The budgetary slash in
comparison to the previous years shall obviously dwarf the vision.

I appeal to the Government, to prepare a perspective plan to cover all the hamlets in the country by safe drinking water, both quality and quantity
wise and to provide sulabh latrines to all the household and public places by next three years. There should not be any fees or charges for drinking
water and the entire programme should be completed under mission mood.

Application of latest science and technology, both in sanitation programme and creating drinking water sources, preserving the traditional sources
and rain water harvesting should be given priority. The technology should be based on the choice of the community and driven by massive
awareness generation and public acceptance.

As I come from Tripura, a hilly state, the funding norms prescribed by the Central Government found very negative and unaffordable. I appeal, states
should not be burdened for DW&S like programmes, if they are self sufficient otherwise. Government of Tripura has been implementing a holistic and
time bound programme to cover each and every household by Sulabh toilet, stop open defecation and provide 24x7 safe drinking water sources upto
to the hill top. The Government of India may extend its support generously that the programme is achieved within stipulated time.
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*SHRI BHARTRUHARI MAHTAB (CUTTACK): A direct relationship exists between water, sanitation, health, nutrition and human well being.
Consumption of contaminated drinking water, improper disposal of human excreta, lack of personal and food hygiene and improper disposal of solid
and liquid waste have been the major causes of many diseases in our country. Though a lot of work has been done in the field of providing safe
drinking water in the past, still the objective is not fully achieved. Union Government's first intervention in the rural water sector, started in 1972-73
through the Accelerated Rural Water Supply Programme (ARWS). Later; it has undergone many avatars and now we have a Ministry of Drinking

Water and Sanitation since 13th July, 2011. It's vision is to provide safe and adequate drinking water for all, at all times in rural India.

The strategic plan for drinking water supply and sanitation in rural areas have a timeline. By 2017, it is to be ensured that at least 50% of rural
households are provided with piped water supply and 35% of rural households have piped water supply with a household connection. By 2017, the
plan is to ensure that 50% of Gram Panchayats attain the status of open Defecation Free Status. By 2022, i.e. in another 5 years the strategy is to
provide drinking water facilities in at least 90% of rural households with piped water supply and 80% of rural households have piped water supply
with a household connection and less than 10% use public taps and less than 10% use handpumps.

As against the target of 4 lakh 34 thousand, 664 rural habitations for coverage during the 12" Five Year Plan, the coverage achieved in 2 lakh 81
thousand 55. However, due to slippage of fully covered habitations to partially covered habitations in the year 2013-14, the target of habitations to
be covered has increased as well as new habitations have been marked. In terms of coverage of rural habitations those with full population covered
with provision of safe and adequate drinking water are only about 76% which means 24% of population don't have access to safe drinking water.
Clean drinking water should be high on policy agenda.

I would state that today, because of depletion of underground water, problems of fluoride in drinking water in various states has become a major
problem. Problem of fluoride in States like Bihar, Odisha, Karnataka, Maharashtra, Uttar Pradesh, Kerala, Chhattisgarh, West Bengal, Jharkhand,

Gujarat, Assam, Haryana, Tamil Nadu etc. has become acute. As on 18t April, 2014, as reported by states, there were 78,506 rural habitations
affected with arsenic, fluoride, iron, salinity or nitrate problems in one or more drinking water sources. In my constituency Cuttack, Bhapur Block has
fluoride content. Drinking Water supply is a state subject. Though state Governments are vested with the powers to plan, execute and implement
drinking water supply schemes. Union Ministry is supposed to review the implementation of National Rural Drinking Water Programme periodically.
Regular monitoring is necessary.

Another issue that needs attention is there is a strong presence of fluoride in the country's ground water. It would be no exaggeration to suggest
that India is floating on fluoride because of its geclogy and unscientific human interventions, such as extensive mining and massive withdrawal of
ground water. Ground Water borne arsenic and fluoride in rural India can harm foetus. Under nourished children born to malnutritioned mothers can
be physically under developed, some are even crippled and intellectually deficient. The crisis might worsen in future.

There was a time when efforts were made to provide bacteria-free drinking water by sinking tube wells in rural areas. But this has posed the danger
of arsenic and fluoride poisoning. The traditional culture of collecting rain and flood waters in tanks, lakes, and rivers and using them for cultivation
and domestic purposes was rational as such water is free from arsenic and fluoride, science and technology cannot offer any solution to the removal
of these two deadly toxins but traditional water harvesting technology with the removal of microbes and pesticides residues is the only reasonable
solution that can be envisaged.

A modern scientific solution to the arsenic problem does exist and is practiced in some parts of Europe and America. It is called the in-situ
remediation or subterranean arsenic removal that periodically injects air or oxygen through the tubewell pipes that keep the arsenic banned up with
the acquitter ferric iron and arsenic free water can be pumped out. But the actual implementation of such technology needs committed scientists
and technologists. Both the expertise and the political well are lacking here in India. I would urge upon the Government to take appropriate steps in
consultation with respective states.

I am reminded of the Resolution which was adopted on 28t July, 2010 by the Union Nations General Assembly in its Sixty Fourth Session recognizing
the safe and clean drinking water and sanitation as a human right that is essential for the full enjoyment of life and all human rights. Present
Government has committed itself to Swachh Bharat to make the country free of open defecation by the year 2019, which incidentally happens to be

the 150" birth Anniversary of Mahatma Gandhi.

The Scheme is no doubt ambitious and imperative at this juncture but extremely difficult to achieved keeping in view the traditional mindsets of the
people as also financial constraints being faced by the governemt. It is said India leads the world in open defecation with around 550 million
defecating in the open every day. This also means that around 270 to 300 million women and girls sit out in the open in all types of weather and are
in constant threat of being watched. Coming to the schools, it was found from a DSE 'report of 2013-14 that 1.9 lakh schools did not have girl's
toilets or their toilets are non-functional. Then there are 1.7 lakh schools that have no boys' toilets or toilets are unusable. The biggest reason why
toilets fail in rural areas is due to lack of tap water and cleaning facilities.



A study titled "The Economic Impacts of Inadequate Sanitation in India' undertaken by the water and sanitation programme of the World Bank
revealed some startling figures, estimating that the economic impact of inadequate sanitation in the country amounts to an astronomical figure of
Rs. 2.44 trillion which is around 6.4 per cent of the GDP. The per person annual impact comes to around Rs. 2180.

Despite economic growth, government latrine construction and increasing recognition among policy makers that open defecation constitutes a health
and human capital crisis, it remains stubbornly widespread in rural India. Latrine construction is not enough to substantially reduce open defecation.
A person who litters a road or any public place actually suffers from a behavioural aberration. He may be conscious of the fact that he is doing
something that is wrong, and his conscious may also prick him. Public littering can be curbed substantially only if civil society can make the offender
feel ashamed of himself. There is a distinction between public and private space. Not that, Indians are basically imperious towards cleanliness or
indifferent to hygiene. We do keep our homes clean. Mahatma Gandhi's concern over sanitation was not merely a question of personal hygiene or
even municipal cleanliness, it was also associated with the holistic understanding of the relationship between individual society and the state.

Sanitation is a concept that encompasses water supply, safe disposal of human waste, waste water and solid waste, control of vectors of diseases,
domestic and personal hygiene. It is one of the basic determinants of the quality of life and the Human development index. Millennium Development
Goal have called upon its signatory to halve by 2015 the proportion of people without sustainable access to safe drinking water and basic sanitation.
Despite overall progress towards achieving the MDGs, the world seems nowhere near the sanitation target of 75 per cent. Swachh Bharat Abhiyan
signals the beginning of the largest national programme on sanitation. It's not by providing money for this programme to construct toilets that open
defecation can stop, it is also to recognize that in villages, so also in urban areas, many households do not have space to construct toilets. So in
villages, plan be made to construct community toilets with running water.

Gandhi ji had said 'Everyone must be his own scavenger. Sanitation has a strong connection with human dignity and well being. It is the key
determinant in poverty alleviation and can lead to the fulfillment of human rights. The community feeling to achieve the greater good can help attain
the objectives of Swachh Bharat.

We should always keep in mind that proper sanitation along with clean water is among the most powerful machines for reducing child mortality.
They are to diarrhoea what immunization is to measles or polio. In addition to saving lives, upstream investment in sanitation and water make
economic value because they would reduce the downstream costs faced by health systems.

The whole idea is to keep the neighbourhood environment clean and hygienic and the whole community has to be make aware and fully involved in
the process. Then only we can have a Swachh Bharat and Bring down the quantum of water borne and sanitation related diseases.
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SHRI E.T. MOHAMMAD BASHEER (PONNANI): Sir, at the outset, I would like to join with the anxiety expressed by my friends from this side on
the drastic Budget cut which has affected these very important departments. This shows that the Government is not at all serious about drinking
water and sanitation. This action on the part of the Government is highly objectionable.

My first suggestion in this regard is that the Central Government in association with the State Governments should do very serious scrutiny on
unspent balance on various schemes. According to the official documents in respect of the National Rural Drinking Water Programme and the

Swachh Bharat Abhiyan, the unspent balance as on 315t December 2014 is very high. The unspent balance in respect of NRDWP is about Rs.
4,326.46 crore. In respect of SBA, it is about Rs, 2,75,345.81 lakh. It is very serious. We have to examine as to why there is this much of unspent
balance. I would like to know whether there is any structural deficiency in these Schemes. What exactly is the reason for this unspent balance? I
think the Government should seriously look into it.

If we analyze these issues we come to know that the per capita availability of quality drinking water is reducing in an alarming way. Recently,
I read an article which says that if there will be a Third World War that will be on drinking water. An era may come when people will fight for
drinking water on the streets. The way this problem is increasing, this situation can become alarming.

Now, I come to sustainability of drinking water. We all know that sustainability of drinking water is also reducing like anything. We have to
give due priority to that also. Similarly, contamination of drinking water is a major threat and health hazard to the mankind and other creatures.
There is no stringent regulatory system on water management. That also is a problem to be addressed urgently. There is no holistic approach on
implementation of water management and sanitation schemes. That also is very important.

Another important issue is lack of community involvement in such schemes. Actually, that is an essential ingredient for the successful
implementation of these schemes.

Coming to the Ministries' strategic plan for the years from 2011 to 2022, I have gone through that. They have made some target or some
timeframe for the implementation of these schemes.

Sir, I suggest that formation of a Perspective Plan from State level to District level and to the village level is very much required. The Government
should have a time bound action plan in this regard.

Another important point, which I would like to emphasize, is the need of ensuring participatory planning. We all know that participatory planning is
about planning at the grassroots level, involvement of the local bodies and involvement of other institutions. It is a must.

Water quality management, sustainability, sanitation, arresting of over exploitation of water resources, prevention of wrong utilization of drinking
water resources for non drinking activities and preservation of water resources are very much significant and important. So, village level planning is a
must for the effective implementation of all these projects.

Water regulatory system will have to be made very effective. Conjunctive use of rainwater, groundwater and surface water have to be developed.
Water security planning and implementation by ensuring cost-effective and optimal scheme design to reduce O&M requirements have to be made.
That is also very important.

Another point which I would like to mention, which my other friends have mentioned, is about drinking water. How safe is our drinking water? As my
friends have mentioned, there are all kinds of pollution and poisons are there in drinking water. It has been mentioned that approximately 20,000
water quality affected habitation are affected with excess arsenic, fluoride, heavy metals toxic elements, pesticides and fertilisers. We are all saying
that the pieces of CFL bulbs are adding mercury in water and soil. This is a very alarming situation. That kind of pollution is taking place.

Sir, I will end my speech with one more point, that is, week legislation and enforcement of water quality standards and testing protocols. There are
several legislations at the State level and also at the national level. We have to review them and see how to make them very effective. Not only that



but also we have to ensure involvement of our NGOs, youth organizations and others in implementation of these projects.

Towards the end, I would like to mention one more thing, which is my last point. We are all talking about the health of our budding generation, our
youth and our kids. I would like to mention that the Integrated Child Development Scheme is the centre for safeguarding the health of our budding
generation. In that Scheme also, you have made a drastic cut in the budget. I would like to mention to the Government that it is a very dangerous
signal that you have shown. ICDS allocation should not be reduced. The Government has to take a pledge on that. In a nutshell, we have to think
loudly on all these things.

Sir, we must have a two-day national programme on sanitation and drinking water project in our coastal areas. That is also a very important point.
With these few words, I conclude my speech. Thank you.

HON. DEPUTY SPEAKER: I would like to inform the Members that those who would like to lay their written speeches on the Table of the House may
do so. That is allowed. The hon. Minister is going to reply soon. I cannot call all the names of the hon. Members whose names are in the list.
Therefore, I am suggesting to the Members who have written speeches can lay their speech on the

Table.
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*SHRI RAMESHWAR TELI (DIBRUGARH): The Swach Bharat Abhiyan launched by our Hon'ble Prime Minister Shri Narendra Modiji is
undoubtedly a historical step towards total sanitation in our country. With the active participation of people from all walks of life, this Abhiyan will
certainly ensure a clean India in the next five years. The clean India campaign, thus, is a unique step towards achieving Gandhiji's vision of a truly
clean India. However, we need to do a lot for achieving our goals. Madam, I come from Dibrugarh in Assam which is surrounded by about 200 tea
gardens. The tea workers live in a very pathetic condition. They don't have toilets in their houses as a result of which they go for open defecation. In
the absence of scientific toilets, poor people have no other alternative but to go to nearby fields or jungles to answer nature's calls. The people living
in tea garden areas are also facing the problem of drinking water facilities. It is really unfortunate that even after 67 years of Independence, our
people do not have access to safe drinking water.

Most of the people are affected by water borne diseases. Chemical contamination is also prevalent in these areas. I, therefore, urge upon the
Government to allocate more funds for construction of toilets for every households. At the same time, I would also like to request the Ministry to
make provision for safe drinking water in the tea garden areas of my constituency which will go a long way in making the Swatchh Bharat Abhiyan a
great success.
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*SHRI C.R. CHAUDHARY (NAGAUR): I would like to welcome hon'ble Prime Minister and Finance Minister Sir for taking due care of drinking
water and sanitation for the Nation. I write in favour of the budget and specially Demands for Grants of the Drinking Water and Swachta.

The utmost necessity is of the safe water to all. I am from Nagam of Rajasthan, where there is acute shortage of quality water. There is fluoride belt
in the district. Almost all the villages of the district comes under this fluoride. The general public suffers from the orthopedic problems because of
fluoride. I would like to thanks the Chief Minister of Rajasthan to allocate Rs. 2050 crore for bringing the Indira Gandhi canal water to the areas of
the district which were identified for phase II.

I would like to urge upon the hon'ble Minister to give a special package to the Rajasthan Government for providing safe and canal water in this
brackish belt of the State.

Secondly, I would like to request the hon'ble Minister for drinking water and sanitation to develop the traditional sources of water /.e. water tanks.
Most the population of my district were dependent on water tanks which were rain fed. Later on with the augmentation of tube-wells these
traditional sources dried up and were not cared properly. Government should provide some special fund to renovate these water tanks so that the
people can get sweat and safe water.

I would like to welcome the steps taken by hon'ble Prime Minister for sanitation "Swach Bharat" is the flagship scheme of our hon'ble Prime Minister.

Hon'ble Prime Minister announced on 15" August that by 15t of August, 2016 every school will have the toilet facilities for boys and girls separately.
In the last seven months a lot of work has been done under this project. In my parliamentary constituency I have also contributed for this from
MPLAD. All M.Ps and public representatives are contributing for this public welfare scheme.

On 2" QOctober; 2014, hon'ble Prime Minister also announced that no house in the country will be without Laterine in the country by 2" October,
2019. I would like to thank the Central Government and hon'ble Prime Minister for increasing the subsidy amount from Rs. 10,000.00 to Rs. 12,000/~
for construction of latrine.

A massive awareness campaign is being launched and everyone in the nation is being involved in it. It is the first time when every citizen of this
nation voluntary involve in this scheme and treat it as a mission.

One can find the lot of changes in our villages and cities. Everyone is changing his habit and feel that cleanliness (Swtchta) is essential for health.
I would like to bring to the kind notice of the hon'ble Minister the following points to take further care.

(i) The amount of subsidy for constructing the laternines are to be increased. At least Rs. 15,000/- should be given for construction of each
latrine.

(ii) The responsibilities should be fixed on Municipalities and PRIs to see that the target of 100% houses with latrine should be achieved by



2nd Qctober, 2019.
(ii)  All government, public sector establishment and public places should be kept neat and clean.

I hope and wish that by 2019, India should look like a very clean country. It should seems like the advanced nation of the Europe. "Swatch
Bharat Swasth Bharat".
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SHRI N.K. PREMACHANDRAN (KOLLAM): Sir, water is the basic human right and it is the natural asset which belongs to the whole humanity.
In India, the right to have safe water is a right which is guaranteed under the Constitution. By virtue of Article 21 of the Constitution, life and
personal liberty is protected under Article 21. Right to life means right to safe drinking water also. That is the judgement given by the hon. Supreme
Court also. That means right to have safe adequate water is the right which is guaranteed under the fundamental right in Article 21 of the
Constitution. Considering this aspect, let us analyse this Demands for Grants for Water and Sanitation. I am not going into the aspect of sanitation. I
am confining my speech only to the drinking water sector.

Sir, it is really shocking to know that the financial allocation has been slashed from Rs. 11,000 crore in 2014 to Rs. 2,611 crore this year. What is the

justification? There was a 14t Finance Commission award and the devolution of financial powers to the State Government. I want to know whether
that alone be the justification for cutting of this social sector spending. What is the justification? I am not going into the details. Even in the
Presidential Speech, it is mentioned. I am not going into the details of the speech because of lack of time. In Para 11, hon. President had said in Joint
Session of Parliament.

"Each drop of water is precious. My Government is committed to give high priority to water security.”

So many announcements were made in the first speech of His Excellency, for and on behalf of the Government in the Joint Session of Parliament. It
is being stated that:-

"By harnessing rain water through Jal Sanjay and Jal Sinchan, we will nurture water conservation and good water recharge also."

So many announcements were made in these two Presidential Speeches and Budget but unfortunately, no thrust is given for the water conservation
s0 as to get adequate drinking water.

I would like to highlight two issues in respect of water sector. First of all, I would like to urge upon to the new Government that at least to discuss
whether drinking water comes under Rural Development Ministry or the drinking water comes under the Urban Development Ministry or water is
being governed and managed by the Water Resources Ministry? What is it? More than twelve Ministries are dealing with water. There are urban
drinking water and rural drinking water. My suggestion and submission to the Government is let the drinking water come under the Ministry of Water
Resources and let there be a comprehensive subject so as to have a National Water Policy and subsequent action thereon. That is the first
suggestion which I would like to make.

There are two issues which I want to make. One is with regard to the availability of water. Whatever be the fund allocation — whether it is Rs.
11,000 crore or Rs. 25,000 crore; suppose there is no water, what is the meaning of allocating funds? That will be only for engineering projects. So,
availability of adequate water is a number one issue and the number two is the quality. These two points are well elucidated by my learned friends
from both sides. So, regarding the availability of water, we are going to face an acute shortage;. I am leaving all the statistical data. It is a very



alarming situation which we are going to face. So, what is the need of the hour is conservation of water. Is this Government giving any importance
or prominence to conservation of water? Nothing is being done. There is no new innovative programme as far as water conservation is concerned,
except that of the first speech made by His Excellency, the President in the Joint Session of Parliament.

HON. DEPUTY SPEAKER: Please conclude.
SHRI N.K. PREMACHANDRAN: Sir, I will now come with bullet points.

So, my suggestion is that prominence and thrust should be given to rain water harvesting. I would like to place this on record that what the model
scheme implemented by Madam Jayalalithaa as the Chief Minister in the State of Tamil Nadu, we can very well replicate in respect of rain water
harvesting, ground water recharging and also surface water protection.

Also, what about the rivers, the surface water? When we talk about surface water, the rivers are dying. You are only concerned about the Ganga
River. You are not concerned about the other rivers. The rivers in the country are dying because of unauthorized encroachment, pollution and
uncontrolled sand mining. Rejuvenation of the rivers is also necessity of the hour.

An hon. friend from Tamil Nadu was talking about inter-linking of river and it is there even in the President's Address also. I am totally
opposed to the proposal for inter-linking of rivers, especially the Pampa-Achenkovil-Vypar River inter-linking project. My suggestion to the hon.
Minister as well as to the Government is that in order to conserve the rivers, some river basin authority or some legislation is required. The National
Water Policy of the then UPA Government specifically stated about the Wetland Conservation Authority as well as the River Conservation Authority.
Unfortunately, it has not come into effect. Kindly look into it and have a legislation so as to have a River Basin Authority as well as Wetland
Conservation Authority.

I have so many other points but I will conclude by pointing out one point to the hon. Minister We are pumping crores and crores of rupees for
engineering water supply projects. Why do we not replicate the model of Rajendra Singh? He has experienced it in the State of Rajasthan and in so
many other places. Right to have tapped water is not a fundamental right but right to have access to water is a fundamental right. The Government
as well as the agencies concerned should facilitate so as to have access to water and not to have tapped water. Those engineering projects will only
cost money and not provide drinking water. So, that point may be taken into consideration in respect of conservation and quality of water. With
these words, I conclude. Thank you very much.

*SHRI PREM SINGH CHANDUMAIJIRA (ANANDPUR SAHIB): I would like to mention the following points regarding drinking water and
sanitation:-

Firstly, hilly areas of Punjab had been declared KAWDC areas. The Government of India should provide incentives and benefit especially for drinking
water and irrigation water supply on the lines of hilly States. These areas should be given 90% subsidy as the hilly States get.

Secondly the Government of India should clear Rs.762 crore project submitted by the Punjab Government for the treatment of village ponds;
Thirdly the Government of India should release Rs.266 crore to the Punjab Government for 1829 R.Os in 1926 villages and

Fourthly, all the drinking water projects whose share money has been deposited should be cleared by the World Bank as early as possible,

HON. DEPUTY SPEAKER: Now Shri Ram Prasad Sarmah. You are given only three minutes because the Minister has to reply now.

SHRI RAM PRASAD SARMAH (TEZPUR): Sir, I come from Assam. Assam is very much neglected. North-East is the most neglected area. I come
from Tezpur parliamentary constituency.

Sir, the problem of drinking water is very serious, particularly, in my constituency which is dominated by tea tribes. There the problem of drinking
water is very serious. Sanitation is a serious problem. Even my MPLAD fund is going to drinking water projects, digging up of wells and for providing
Tara pumps and hand pumps. So, I would request the Government of India through the Minister to help the people of Assam in the core sector of
drinking water and sanitation. In about 500 schools, there is no toilet. Girls get dropped out due to lack of toilets. In another 500 schools, the toilets
are not usable. They are in so bad condition. So, the money given by the Government of India is either wasted or misused; and there is lot of
corruption in the Department of Public Health Engineering. I would also request the Government of India to institute an inquiry into the funds which
were allocated time and again to that Department to find out where the funds were going.

The Rs.12,000 Annamayya latrine project is also not working well in Assam. Funds are siphoned off and swindled away and people are left
high and dry without any good sanitation and good potable drinking water. There is fluoride and arsenic contaminated water in our State. Children
are born handicapped. They cannot grow well. They are suffering because of that. Even adults are becoming handicapped due to arsenic and fluoride
water. So, I would request the Government of India as well as the Minister in the Ministry of Drinking Water and Sanitation to help the people of
Assam and the North-East. We have got 52 rivers flowing through Assam yet there is no drinking water provided to the people of Assam and the
North-East. Thank you.

SHRI S.P. MUDDAHANUME GOWDA (TUMKURY): Sir, I fully subscribe to the views expressed by my senior colleague Shri N.K. Premachandran

in respect of the right of people with regard to providing clean drinking water. Sir, the United Nations General Assembly in its 64 ™ Session on 28th
July, 2010 has passed a resolution stating right to safe and clean drinking water and sanitation as a human right. That is why providing clean
drinking water is the paramount consideration for any Government.



If we look at the budgetary allocation given by the Union Government for this year, we get utterly disappointed. They have not taken it as a priority
sector. Hon. Members, who have expressed their views, have clearly mentioned how the quantum of amount for drinking water and sanitation has
been reduced.

I would like to mention that 85 per cent of drinking water availability in rural areas depends upon borewells. But, unfortunately, more than 80 per
cent of the borewells, which were dug, have failed. Now the borewells dug even more than thousand feet down are not giving sufficient water. The
only option left to the Government is to rejuvenate the underground water. That is why they should give more thrust for recharging of underground
water, put up more percolation tanks and more check dams. They should conserve water through various other methods also. Moreover, instead of
depending upon the single source of providing drinking water to rural areas, we should also think of multiple sources. For this, the only way left to
the Government is to preserve and make use of underground water.

Sir, the Bengaluru city has got 1.20 crore population. More than 50 per cent of the population comes from outside the State. We are able to provide
drinking water only to 70 lakh people. Nearly 50 lakh people are not able to get sufficient drinking water. The only option left to the Government of
Karnataka is to see that they should get water from Cauvery river for drinking purposes. That is the only option available. It is the duty and
responsibility of the Government of Karnataka to provide clean drinking water to the people residing in Bengaluru.

My request to the hon. Members of Parliament from Karnataka even in the Treasury Benches to put more pressure on the Government of India to tap
more water from Cauvery river. It is necessary to build Mekedatu project at Cauvery river....(Interruptions) Therefore, I urge upon the Government of
India to see that more funds are allocated for this. ...(Inferruptions) This scheme is also sanctioned to see that Benglurians are provided with safe
drinking water. ...( Interruptions) The Government of India should come forward to give sanction to Mekedatu project, which is only for the purpose
of drinking water. That is the balance which is required. ...( Inferruptions) We are not causing any damage and we are not causing any hurt to other
States. We are prepared to provide the share which Tamil Nadu requires. Therefore, I urge upon the Members from Karnataka even from the other
side also to come to the rescue of the Government of Karnataka and see that this plan is sanctioned. Thank you, Sir.
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* SHRI B.N. CHANDRAPPA (CHITRADURGA): The allocation for drinking water and sanitation in the Budget is very meagre. The Government of
India should have taken this as priority sector and provide more grants. But the people of this country by looking at the allocation are disappointed. By
studying the mindset of the Government of India and by looking at the budgetary allocation one can easily come to the conclusion that the Government of
India is not taking drinking water and sanitation as priority sector. The basic needs for any individual to survive on this earth are Water, air and Food. Water
means potable and safe drinking water.

The Ministry of Drinking Water and Sanitation administers two centrally sponsored schemes viz. National Rural Drinking Water programme for providing
safe drinking water and Swach Bharat Mission — Gramin for providing improved sanitation facilities in the rural areas of the country.

Groundwater is an essential and vital component of our life support system. Hence, it is our duty and responsibility to preserve and recharge the
underground water. Over exploitation of underground water is causing severe problem in providing drinking water in the rural areas. Hence we should
think of preservation of ancient water bodies. Much thrust should be given to build check dams to enable storgage of water allowing more percolation and
recharge of underground water. Rain water harvesting is another important subject which the Government should look upon. The present scenario in the
country where in most part of the country digging borewells upto one thousand feet or more is simply becoming futile exercise. We may get water or we
get water with flouride which cannot be consumed. Hence we should move away from single source of water to multiple source.

Construction of RO plants for providing safe drinking water in rural areas is getting more popular. Only constraint is providing funds. The Government of
India should show its magnanimity in providing sufficient funds. As we discussed earlier drinking water should be a flagship programme. It should get top
priority.
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Bengaluru, a cosmopolitan city in Karnataka and the adjascent areas are facing acute drinking water problem. Hence providing minimum quantum of
drinking water to the people of Bengaluru and adjescent areas, the only source is Cauvery river. Even the Hon'ble Supreme Court has also clarified that the
drinking water issue will not come the way of inter-state river dispute. Hence construction of balancing reservoir near Mekedatu in Karnataka for providing
drinking water to the city of Bengaluru and nearby areas is necessary and imminent.

Construction of toilets under Swach Bharat Abhiyan is also important for the health and social obligation of the rural India. The Government should provide
more and sufficient funds to this programme . To make this programme a success, Government of India should provide more funds for drinking water.
Without water, the programme of construction of toilets will not be a success. Social obligation insists that the people living in rural areas should be
provided with sufficient water facilities.



With these few facts I conclude my speech.
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*DR. MAMTAZ SANGHAMITA (BARDHMAN DURGAPUR): Safe drinking water and sanitation is a major issue in India. Water borne diseases
like cholera, Typhoid takes lives of lakhs of children and people in India each year and excreta carrier diseases like hook warm infection leads to
anemia of about 60-70% children women and all. This has got serious implications on Indian lives; increase medical cost as well as indirect
implications on economy. Moreover in many places, ground water contains poisonous chemicals like arsenic, fluoride etc. Surface water specially
river water is polluted by industrial wastes, sewerage products and other materials like plastic and even dead bodies etc. While thinking about supply
of pure drinking water, the Government should look into this problem and make projects and places according to necessity. Where ground is a major
source, there should be measures for testing and purifying system. Where there is surface water, it is better to supply mostly surface water.

For pure surface drinking water from river specially in urban areas, the sewerage must undergo special treatment to be less hazardous. Where there
is industrial waste, the factor itself should be liable to make the water supply safe by special treatment. In rural areas and where there is space,
special tankers, ponds or reservoirs to be reserved for drinking water and harvesting of water can be done in these places. In our State that is West
Bengal, there is plenty of possibility of surface water and our Government is trying to supply piped safe drinking water in

most of the places including rural areas. Our State Head Shrimati Mamta Banerjee's slogan Ja/ Dhara, Jal Bharo is very popular in West Bengal.
Arsenic is a big problem in West Bengal. Surface water projects regarding testing of drinking water is best for us.
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Regarding poison as chemical special treatment for safe water should get priority. In Middle East, specially in Saudi Arabia, there is extreme
scarcity of drinking water. They have doing special treatment to sea water and making it drinkable. India is having sea in two sides. The Government
of India must think about some sort of a project of making sea water drinkable.

So far, sanitation and building of Shauchalaya in every home may be a good idea. We can supply water to be used after defecation and washing of
toilet. It is almost impossible in coming day scenario because gradually there will be scarcity of water.

In rural areas, instead of sanitary modern toilets, Pit toilets are introduced with proper cover. It needs less water and pits can be closed after 2 to 5



years and 2nd pit is can be used. By the time next pit is used only. 15t pit should be used. By the time next pit is used only, the 1%t pit waste is ready
as fertilizer. I think this is suitable in village set up. For urban areas, especially in slum areas, biotechnical community toilets may be more useful and
cost effective. Provision of toilets by high way and other long route roads is very much necessary specially for children and women's health. I know
that for India, the country of million and millions it is a huge task. But the Government can increase the budget provision and think about the
necessary projects like how to make drinking water pollution free and make it suitable easy for useable toilets. Swachh Bharat dream may partly
come true if in hill areas Jharna water is made as the harvesting material. There should be a holistic approach with other associated co-linked
departments of all the States.

*SHRI T.G. VENKATESH BABU (CHENNAI NORTH): At the outset, I would like to thank for giving me an opportunity to express my views on
Demands for Grants for the Ministry of Drinking Water and Sanitation for the year 2015-16.

On perusal of the demands for the year 2015-16, even a layman will understand the meagre allocation of Rs. 5243.87 crore (Plan component Rs.
5236 crore and Non-Plan Component Rs. 7.87 crores) made to this very important Ministry for reasons best known to the Government.

This Ministry administers two flagship schemes National Rural Drinking Water Programme and Clean India Movement/Swachh Bharat Mission
(Gramin). Committee on Rural Development headed by our eminent and learned member, Dr. P. Venugopal Sir.  The Parliamentary Committee has
expressed complete dissatisfaction over the poor allocation made to this important Ministry of Drinking Water and Sanitation. The committee has
gone a mile further and suggested that the Ministry should approach the NITI Aayog and Ministry of Finance with apt justifications to ensure
allocation of additional funds for the current financial year so that future development plans are not hampered and the targets fixed are achieved on
time.

Drastic reduction in Plan allocation to the two major Centrally Sponsored Schemes of National Rural Drinking Water Programme (NRDWP) and
Swachh Bharat Mission (Gramin) SBM (G) through which support is extended to the State Governments in their endeavour to provide safe drinking
water in the rural areas of the country and achieving 100% rural sanitation coverage by 2019 will unnecessarily burden the State Governments.
These noble aims will remain a distant dream with the present allocation and it would be for the Government to come forward to see that the
allocation is increased substantially at least to the previous years' Budget allocation. The Government should also ensure that the Budget allocation
is actually spent unlike the last year where the Revised Estimates have shown non-spending of huge portion of the Budget Estimates.

I urge upon the Government to revisit allocation to the Ministry and raise it at reasonable levels commensurate with the requirement of quantum of
funds required for Plan allocation to State Governments to meet the objectives of safe drinking water to rural population and open defecation-free
rural areas at the earliest.

Here I would like to offer an humble advice that the Central Government should also emulate the good example set by the Government of Tamil
Nadu guided by Makkalin Mudalvar, Puratchi Thalaivi Amma in promoting Green Toilets much before the launch of the Central Schemes like Swachh
Bharat Mission etc.
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HON. DEPUTY SPEAKER: Mr. Minister, j ust a minute. Now, it is 6 o'clock. If the House agrees, then we can extend the time of the House for one
hour till the Minister's reply is over and also passing of the Demands for Grants.

...(Interruptions)



SEVERAL HON. MEMBERS : Yes, Sir.
HON. DEPUTY SPEAKER: Okay.

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI RAJIV PRATAP RUDY): Sir, after the reply and the motion is over we can take up the Demands for Grants for the

Ministry of Chemicals and Fertilizers. It can be initiated from the other side, and then we can wind up the House accordingly so that we can carry it
forward tomorrow.

HON. DEPUTY SPEAKER: Okay, but first let the Minister reply.
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1201 oy b urefl 6} wrazen @53 3ii g1 J91 @ Facwar B P B o Aad & 5 aluer 3WAsoror it @3, o ag g & aifds yurer icft B Az arer amer So1 B w2 scal
A5 arat 3 3) s et @Y A Yot oft oF SNt aner asdt @5 - "There is no need to have engineering facilities to provide piped water. The basic thing is to provide
water.". I do not agree with that. We have committed it, and then we say that by 2022 we would be providing quality water to the entire population
of our country at least piped water to 90 per cent of the population of our villages and taped water to 80 per cent of the population.

In the last election when I was moving around in my Constituency, I could see that every village, wherever I went for tea, they opened
mineral water and poured it into the glass. Why is this so? It is because now you cannot remain immune to such things. As a young man, I used to
have water from my village pond, but now no young man from one's village can afford to drink from the pond. So, this is our basic need, and this is
our commitment that we must provide quality water to our rural population.

Gt et i s @gon b 83 AeIA @1 As Aetell o {5 531 @sie I S yrrenel s arn 3, 3301 &1 g ordf ass a9 afte some of the Members have suggested and
they were of the opinion that with this budget the Central Government wants to run away from its responsibility. But this is not a fact. The basic
responsibility still lies with the State Government because both drinking water and sanitation are State subjects.

I also subscribe to what our friends from all corners have said with one voice that the budget estimates are not up to the expectation. That is what
they feel. This is the same report which I am hearing that the Standing Committee has also come out with the same view.

Still, I would like to explain one thing at length. Please do not go by the budget estimates of this scheme, which is a flagship programme of
Shri Narendra Modi Government. We have five other identified resources where we are thinking that we may get good support. One is, if you
remember, the Finance Minister in his Budget Speech made it clear that there might be a situation where he might impose a cess on drinking water
and sanitation during the Budget time in 2015-16. That is one source where we are expecting that we may get sufficient funds.

The other thing is Swachh Bharat Kosh. I do not know how much amount would be coming into Swachh Bharat Kosh because the main contribution
would be from the corporate sector and from others like the banks and so on. In somebody's assessment which was conveyed to me, if it is followed
in the right spirit, then it may swell up to Rs. 20,000 crore. This Swachh Bharat Kosh is also one of the source from where we hope that we may get
some of our share.

One of the Members from Andhra Pradesh, from Prakasham District, made a point that the groundwater in that district is full of fluoride right from
1937, that it was tested and people are suffering from a lot of diseases because of the quality of water. This is not the case of one particular district.

More Members from West Bengal and Bihar expressed their concern that arsenic is a big problem in their areas. f serls ai¥ 3 seon sz waon agen s ama
?Ig #oip? act [@5 M6l Ay FR 3 3l B ol gA WA ez b b 15 wedie @1 seena e 33 &) Rest 85 per cent, we are using underground water for our
drinking purposes. As has been explained by the Member from West Bengal, and also by one of my friends from Haryana, on one hand, the
underground water table is depleting every day, and on the other, it is no more potable for human consumption. =z st fif¥rr soe1 § Jiie sad fere &
I AT WIol USal b &1 AW aie? w1 P2 sctaret w37 apft ves Aroratler Ag=r o war [ Mot wRl 3 s aw cewer va ara 80 gar @wis FwE dial @ ureft
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I would assure all the Members of the House that most of the external funding is sanctioned in a better way when the Ministry is involved.
When some State Government directly tries to have funding from the IMF or the World Bank or some other Association, then it is somehow difficult.
So, I would commit on the floor of the House that we would see that if some proposal comes from any of the States, we would be doing our best.

I would be taking up this plea that if we go by the recommendations of the 14" Finance Commission, then naturally the devolution of funds
would be from 32 per cent to 42 per cent. It is also a fact that whenever we try to find out from the respective State Government about their priority,
they are still undecided. They would rather ask us about our priority because they are apprehending that in some of the schemes, we may reduce
our share. But let the thing be cleared from the State Government. One thing is there which you would also appreciate. I am not just talking of the
devolution from 32 per cent to 42 per cent. I am saying that funds amounting to Rs. 2,00,000 crore plus would be going to gram panchayats. As you
have seen in one of the newspapers, every gram panchayat in one year would be entitled for a minimum of Rs.17 lakhs. If the size of the village is
three times to that of an ordinary village, they may even get Rs.1.00 crore. What we want is that the funds should also be utilised at least for the
drinking water purposes. If the State Government is capable of taking water works to a particular point, then let that particular gram panchayat



decide to share the burden of taking it from that particular point to their village and to provide household taps or provide piped water. If this
arrangement is there, then there would be no dearth of funds. This is what I can visualise.

Hon. Members wanted to know certain things about their respective areas or their State. Hon. Member Prof. Saugata Roy from West Bengal
gave certain very good suggestions. He was very particular about piped water supply in the villages. If you go by 2011 census, we had only 30 per

cent of the villages covered under piped water supply. As of 15t April, 2015, it has gone up by 50 per cent which means a 20 per cent increase in the
past less than one year period. ...(Interruptions)

As far as arsenic problem is concerned, as part of a long-term solution for West Bengal a project has been taken up for one District at a cost of
Rs.1300 crore. With such type of projects we can reduce the impact of arsenic. In certain cases we have achieved some very important targets also.

In West Bengal itself about 11,600 habitations were affected by arsenic problem. As on 15t of April, 2014, arsenic problem in 1124 villages was
treated. The total arsenic-affected habitations are 9970 in West Bengal out of 11,600 and 220 fluoride and 9000 where there is iron content also. But
iron content is not as dangerous as arsenic and fluoride problem.

Some Members talked about sanitation. To achieve the target of defecation-free country, six crore more toilets are to be constructed in the rural
areas. This is the target. If we are to achieve that target, our one year target should be more than a crore toilets. In the last four months we were
able to construct 37 lakh toilets. ...(Interruptions) That point you raised when you were saying that there should be some water and there should be
some tank for that water. Actually if we drifted from Nirmal Bharat to Swachh Bharat Mission, that was the only intention. The raising of fund
allocation for one toilet from Rs.10,000 to Rs.12,000 was to ensure that the additional amount of Rs.2,000 is available for other facilities like water
tank, washing of hands, etc. But still, one thing is very important on which I may not be able to persuade my Ministry. What I think is, if we want
that a system should be functional and sustainable, then there must be some incentive to the beneficiary or to the user. This can only be possible if
we decide that let there be some sample survey after three or six months or a year. The hon. Member made it a point as to why Nirmal Bharat which
was started in Maharashtra was changed? The change was only because we wanted to increase the amount and the second very important thing is
that MGNREGA was part of the ...(Interruptions)

SHRI K.C. VENUGOPAL (ALAPPUZHA): How can you do it without money?

SHRI CHAUDHARY BIRENDER SINGH: How can I make you understand what is CSR, what is 2 per cent cess and what is Rs 2 lakh crore? I have
made it clear that these are the sources from where we hope of getting sufficient funds. This is what I think and the Swachha Bharat being a
mission, I hope the Finance Minister also realizes it. You have rightly asked that if we are to construct six crore toilets, from where are we to bring
the funds? In his commitment in the Budget speech this year, the Finance Minister told that we would see that six crore toilets are constructed upto
2019....(Interruptions)

One of the hon. Members has given me in writing that those facilities which are provided in the hill States or in difficult areas where there are
extremist activities, should also be provided in Punjab as some areas of Punjab are in a way difficult area and they should be treated on the same
footing. That question is under consideration and we hope that this is not only in Punjab but in other States also, maybe some parts of Telangana,
maybe some parts of Maharashtra, which are difficult areas which can be treated as hill areas also.

If we are in a position to make sure that every house is provided tap water or if we are in a position that piped water should be made
available in villages, then if the drainage system or liquid and solid waste management system is not in place, it may have other effects also.

When there is a dearth of water, there may not be sanitation problem in the villages but when water is in plenty naturally sanitation problem arises.
For that, we have provided funds up to Rs. 12 lakh for solid waste management projects where the population is 300 and up to Rs. 20 lakh where
the population is 500.

I can say that we would keep in mind the suggestions by hon. Members. It is also a fact as you have mentioned about Sao Palo where the population
of that city is more than two crore. This is a question which is a concern of everybody. I must share that the Ministry which is on the job of cleaning
Ganga, I am of the opinion that Ganga is one river but there are many other rivers. Take the case of Yamuna. In Yamuna, at one point of time, when
there is monsoon, the discharge is more than three lakh cusecs and that remains between one lakh cusecs and three lakh cusecs for almost three
months. If it is tapped on the upper reaches of the river the flow of the river around the year would not be more than 36 lakh cusecs. It all depends
on the flow of the river and the extent of pollution. These are the factors which should be kept in mind.

I still remember Shri Vajpayee's vision of garlanding canal. This may be achieved in the future but one thing which could be thought of and which
should be started is that such projects should be considered projects of national importance. The pollution of any of the big rivers could be reduced
to such an extent when the tributaries are pollution-free. Tributaries can be pollution-free only when they are not perennial. If they are perennial, the
perennial system can sustain only when the glaciers are in place. If the glaciers are reducing in size, we may face a problem.

The basic thing to make sure is this. As one of the Members was mentioning, there was a struggle, a confrontation between two parties: one who
was to fetch water and another who was to look after and did not allow. This situation could be of a great dimension. So, any river where it is
required, in any part of the country where we have a natural reservoir should be re-looked, revisited, renovated and rejuvenated. Then, we can say
that we would be able to maintain our underground water level and also to see that the problem — maybe fluoride or arsenic — can also be reduced
to a great extend.

With these words, I conclude. Thank you.
DR. P. VENUGOPAL (TIRUVALLUR): You did not mention about Tamil Nadu. ...(Interruptions)
HON. DEPUTY SPEAKER: You come to your seat and raise it; not from there.

...(Interruptions)



SHRI KODIKUNNIL SURESH (MAVELIKKARA): I would like to ask the hon. Minister something. In the last Parliament Session, I had raised a question
about the Kuttanad drinking water project. ...(Interruptions)

HON. DEPUTY SPEAKER: You raise a question for clarification. Do not give a speech.
... Interruptions)

SHRI KODIKUNNIL SURESH: I would like to invite the attention of the hon. Minister regarding the drinking water supply scheme in Kuttanad. In the
last Session the hon. Minister had given an assurance in this House that that project will be taken up with the World Bank.

SHRI CHAUDHARY BIRENDER SINGH: I still remember having given you the assurance and the assurance was that your State Government will take
up the case. They will bring the case to us and we will see that it is given green signal by any of the agency, maybe the World Bank. You only
committed to take the responsibility that your State Government will come forward with this case.

DR. P. VENUGOPAL : Minister Sir, what about Tamil Nadu? It is the tail end of the country where most of the people, 25,000 people from Chennai,
use sea water only after desalination. We have two desalination plants in Chennai. Recently our Government has allotted Rs.1,900 crore for the
village people, particularly belonging to Thoothukudi and Ramanathapuram districts. In this regard what is the Central Government's contribution to
our State?

*m68

SHRI PP. CHAUDHARY (PALI): Sir, the current status of the Ministry of Drinking Water and Sanitation is that it is basically a nodal Ministry for the
overall policy, planning, funding and coordination of the flagship programmes. So far as water and sanitation are concerned, there is no quarrel on
the point that both are State subjects. Water situation by 2020 depend on the availability of water When water is a State subject and we have a
large number of disputes on river water, like Cauvery dispute, how we will achieve this. In my opinion water should be brought under the Concurrent
List. It should also be brought under the Directive Principles of State policy so that both the Centre and the State are in a position to legislate with
respect to sanitation. If this is done we may be able to achieve by 2020 complete facility for drinking water and sanitation. How will we overcome
this situation if there is a dispute on river water between different States because providing water depends on the availability of water?

*m69

SHRI P. KARUNAKARAN (KASARGQOD): Sir, the hon. Minister has explained the serious situation with regard to the drinking water. Drought is one of
the reasons for it and lack of rain is another reason. It also differs from State to State. The Government should make a demarcation on this issue.
This year two States, Rajasthan and Andhra Pradesh, especially the Rayalaseema and Anantapur districts, have been adversely affected. I have
visited that place. It is very terrible to see that people are not getting water even to drink. Will the Government pay special attention, especially to
Anantapur District, as people are adversely affected there?

SHRI TATHAGATA SATPATHY: Sir, I have two quick points.

HON. DEPUTY SPEAKER: You are allowed to ask only one clarification.

*m70

SHRI TATHAGATA SATPATHY : I will ask one clarification in two parts. Part 'a’ is that wherever there is Central Government funding for Urban Local
bodies there should be a mandatory rider with it that they must go in for rain water harvesting. This is in urban areas which the Ministry must
seriously think about. I would like to have an answer if the Minister has thought about it.

The second point is part 'b', it is not a second question. Sir, in rural areas the Government of India had a scheme called Swajaldhara where the
villagers used to pay 10 per cent and the Government contributed 90 per cent. It was, Vajpayee ji's Government and not Shri Modi's Government, the
earlier NDA Government which had started that programme. It used to give 90 per cent of the funding and 10 per cent used to be contributed by the
villagers. So, the villagers had the feeling of ownership. You will be surprised, Mr. Minister, that a lot of these projects, in Odihsa at least, were very
well implemented and are still working. But today the Ministry has completely scrapped Swajaldhara Programme. I would like to know whether for
the rural areas the Government is contemplating to rejuvenate, like he said re-invent and re-modify, the Swajaldhara Programme.

*m71

SHRI N.K. PREMACHANDRAN: Sir, I think the hon. Minister has misunderstood me and has misquoted me. So, I would like to clarify my position. I
said that providing drinking water through taps require a huge amount of money. In the last 67 years, we have not been able to achieve half the
target and he is expecting that by 2022, 80 to 90 per cent of the population will be provided with tapped water. For this, a huge amount of money is
required. My point is that instead of giving thrust to that, we should have right to access to water. That is why, I had suggested the model of
Rajender Singh of Rajasthan and Attapadi Hills Area Development Scheme in Palakkad, Kerala. For water conservation and rain water harvesting, we



can replicate Tamil Nadu. If you are ready to provide drinking water through taps to all the people in the country, I fully support that. But we all
know that practically it is not possible because of financial constraints. So, I would like you to clarify the position.

As regards rural drinking water programme, 50:50 was the State's share. So, what would be the fate of the Rural Drinking Water Programme when a
drastic cut is there and what would be the share of the State Governments?

*m72

SHRI K.H. MUNIYAPPA (KOLAR): I thank the hon. Minister because he is so concerned about addressing the problem of water which is going to the
sea. He mentioned Yamuna river. I would like to appreciate his concern. Like that, water from so many rivers is going to the sea. If you make a
proper plan to address it, the problem of water will be solved. I invite the hon. Minister to come to my own districts of Kolar and Chikkaballapur
where the water table has gone down by 1500 feet and every drop of water contains fluoride. People are suffering from bone cancer and children are
suffering from teeth cancer. The situation is serious. In another 5-10 years the whole of Kolar and Chikkaballapur districts are going to be desert.
The Government of Karnataka is trying to get more money from the Government of India. May I request the hon. Minister to visit that area to see the
prevailing situation? He should address this problem.

SHRI CHAUDHARY BIRENDER SINGH: Sir, should I answer to all the Members?

HON. DEPUTY SPEAKER: 1t is up to you.

*m73

SHRI CHAUDHARY BIRENDER SINGH: Sir, actually I cited Yamuna just as an example. Otherwise, I think every river should be treated like this.
There should be some sort of dam so that water can be regulated. That is what I said.

As far as the version of Shri Premachandran is concerned, he wants water as fundamental right but he is not concerned about quality water. But I
am opposed to this. I want that quality water should be our fundamental right.

HON. DEPUTY SPEAKER: I shall now put Cut Motion No. 4 relating to the Ministry of Drinking Water and Sanitation moved by Prof. Saugata Roy to
the vote of the House.

The cut motion was put and negatived.

HON. DEPUTY SPEAKER: I shall now put the Demand for Grant relating to the Ministry of Drinking Water and Sanitation to the vote of the House.
The question is:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the fourth column of the
Order Paper be granted to the President of India out of the Consolidated Fund of India, to complete the sums necessary to defray the

charges that will come in course of payment during the year ending the 315t day of March, 2016, in respect of the head of Demand
entered in the Second column thereof against Demand No. 30 relating to the Ministry of Drinking Water and Sanitation."

The motion was adopted.

HON. DEPUTY-SPEAKER: Now, the House will take up item no. 11 — Demands for Grants for the Ministry of Chemicals and Fertilizer.

SHRI K.C. VENUGOPAL (ALAPPUZHA): Sir, let it be taken up tomorrowa€, (Interruptions)



HON. DEPUTY-SPEAKER: The time is there up to 7 o'clock. We have already extended the House for one hour. We can continue for another 20
minutes.

SHRI K.C. VENUGOPAL: Sir, it can be taken up tomorrow.

SHRI BHARTRUHARI MAHTAB (CUTTACK): Sir, in the Business Advisory Committee which was held on Monday the time allotted for discussion on
this Ministry was allotted three hours and that is why Demands for Grants in respect of two Ministries were listed in today's Order Paper My
suggestion would be that let the Member initiate the discussion and then it can be carried over to the next day.

HON. DEPUTY-SPEAKER: That is what I am saying. We can continue for another 20 minutes and then we can adjourn.
SHRI BHARTRUHARI MAHTAB: In all discussion on Demands for Grants for six Ministries have been decided but we have five days.
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SHRI K.C. VENUGOPAL: Sir, because of the absence of the Minister today in the afternoon, the House had to take up Matters under Rule 377.
THE MINISTER OF CHEMICALS AND FERTILIZERS (SHRI ANANTHKUMARY): Sir, I am very much present in the House.,
SHRI MALLIKARIUN KHARGE (GULBARGA): He has not mentioned it for you. He referred to what happened earlier in the day.

Sir, we are cooperating since morning till evening, till the House adjourns. We are not averse to discussing it. You can discuss it. But at least you
make sure that 75 Members should be here in the House. You take that responsibility. We are ready even to sit up to 10 o'clock. I am mentioning
this because you can dispense with the lunch hour and we can start the discussion on this. @tzar oréf gan en, 2t frore f6¢ aoft, Bifsiees ol amu & safm
forerar 377 ferem orm,... (o) 3faw, amu s uz aneldte ordl @2 A anu Redla 3) Bifdrees B ordl amer B wrevr Brewr 377 rn orn ot va €2 B gomr 40 Brore acn
3 &t aret @ensy, et et 3 The Treasury Benches wants to put all blame on us as if they are ready and we are not willing. It should not happen. If
you are willing, then you continue. You may take the sense of the House. Due to compulsion they may say that they are agreeable but internally I
know that they want the discussion to take place tomorrow. Tomorrow's lunch hour can be dispensed with and we can continue with the discussion.
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HON. DEPUTY-SPEAKER: Should we continue?
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HON. DEPUTY SPEAKER: Prof. Thomas, are you ready for discussion now?
...(Interruptions)
SHRI MALLIKARJUN KHARGE: If they want to put the blame on us, then I request Prof. Thomas to start the discussion now. ...(Interruptions)
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SHRI MALLIKARJUN KHARGE: Yes....(Interruptions)

HON. DEPUTY SPEAKER: The House stands adjourned to meet again at 11 a.m.
tomorrow.
18.46 hrs
The Lok Sabha then adjourned till Eleven of the Clock on
Thursday, April 23, 2015/Vaisakha 3, 1937 (Saka).
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